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or any business entity in the

finandial services domain, optimum

utilization of the funds is an
essential factor for remaining profitablein
the long run. In some organizations - like
banking, for example, there is a better
possibility of judging the timing of
liabilities. To this extent, they are better
placed and even when there is a default
on the part of the client, there are ways to
compensate the losses that the
organization sustains. Forward contracts
entered into by banks have been a very
important tool for meeting their
commitments, especially in the foreign
exchange business. During the period of
crisis in forex resources, any cancellation
of a forward contract by a customer used
to spell doom for the banks; and
accordingly, the banks always practised
passing on the losses to the clients.

In the domain of insurance, where
acceptance of ariskisinitself a contingent
liability, there is no chance for looking for
alternatives as insurers have to be ever
prepared to meet the liabilities as and
when they fall due. This necessitates that
the investments have to match as closely
to the likely liabilities that could come up
any time without notice. Also further
aided by the fact that the insurers have to
maintain a ‘strict investment discipline’
with the regulatory requirements in
operation, designing a perfectly suitable
ALM is a task of the highest complexity.
Solvency margins that need to be closely
monitored perennially add to this
complexity.

- ALM for Insurers

In the bygone era, a reasonably good
anticipation of the global trends in
economics was not beyond the ability of
finance managers. However, over the last
few years, when the global economic
scenario has undergone a severe turmoil,
it has not been an easy task. Particularly
for insurers, who largely depend on
investment income to augment their
other revenues, it has been a tough
period. Considering the reputation of a
player thatis at stake in case of a failure to
meet its commitments, it has to be
ensured that there is never an occasion for
such a thing to happen. Needless to add
that acceptance of risk is itself done on a
very objective and scientific basis that
alone would sustain the insurer’s interests
inthelongrun.

‘Asset Liability Management for Insurers’ is
once again the focus of this issue of the
Journal. Mr. Ashvin Parekh begins the
debate with a note of caution for the
insurersin the Indian domain as there is a
dearth of adequate and suitable financial
assets to match the liabilities; and as such,
it calls for great skills to have an efficacious
ALM policy. In the next article, Mr. TR.
Ramachandran gives a practitioner’s
perspective of a suitable asset liability
matching for insurers; and underscores
the importance of ALM as a key
component of overall risk management
framework. Going by the regulator’s diktat
is the sine qua non for any entity; and
particularly in the financial services, its
importance is even more forceful. What
the regulatory requirements in the

domain of ALM are and what the players
need to do to comply with these, forms
the essence of the next article by Mr. Manoj
Kumar Chhatlaniand Ms. Yogita Rawat.

The demographic profile of the world is
changing rapidly, India being no
exception. The life expectancy is itself
improving vastly world over, thankfully.
However, this poses an immense
challenge to practitioners in the area of
pensions and related issues in making
reasonable estimates of their
commitments. Dr. Steward Doss and Ms. D.
Vijayalakshmi of the National Insurance
Academy delve deep into the stochastic
models that professionals use - in a
typically academic research paper that
talks about managing assets and
liabilities of a pension fund. In the end, we
have an article in the ‘follow through’
section by Mr. Gautam Kumar, in which he
emphasizes the importance of following
the spirit of compliance in an
advertisement. We also have for you the
quarterly business figures of Life and Non-
lifeinsurers at the end of the first half year.

Health insurance as a class continues to
hog the limelight for various reasons —
some desirable and others not-so-
desirable. The focus of the nextissue of the
Journal will be on ‘Health Insurance’.

U. Jawaharlal
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INDIVIDUAL SINGLE PREMIUM (INCLUDING RURAL & SOCIAL) (% in Crores)
Sl . Premium Policies Sum Assured
N Particulars
o Sept, 2012  Sept, 2013 Sept, 2012  Sept, 2013 Sept, 2012  Sept, 2013
Non linked*
1 Life
with profit 2701.76 5633.90 408483 777678 3690.95 9716.78
without profit 2801.74 62.37 421443 107099 9716.97 1199.36
2 General Annuity
with profit 0.00 0 0 0.00
without profit 591.10 762.07 16506 17863 59.06 8.82
3 Pension
with profit -0.08 10.36 -5 302 26.38
without profit 86.74 1.98 84 75 0.19 0.09
4 Health
with profit 0.00 0 0 0.00
without profit 0.04 0.75 15 43 0.82 0.50
A. | Sub total 6181.30 6471.43 846526 903060 13467.98 10951.94
Linked*
1 Life
with profit 0.00 0 0 0.00
without profit 756.51 516.25 82835 33096 1631.06 867.69
2 General Annuity
with profit 0.00 0 0 0.00
without profit 0.00 0 0 0.00
3 | Pension
with profit 0.00 0 0 0.00
without profit 15.34 21.00 7 100 0.08
4 Health
with profit 0.00 0 0 0.00
without profit 0.15 0.01 22 4 0.47 0.06
B. | Sub total 772.00 537.27 82864 33200 1631.55 867.83
C. | Total (A+B) 6953.30 7008.70 929390 936260 15099.53 11819.77
Riders:
Non linked
1 Health# 0.00 0.00 8 3 0.1 0.03
2 Accidentf 0.07 0.15 229 344 17.57 30.36
3 Term 0.000068 0.00 1 4 0.02 0.07
4 Others 2.50 2.50 0 0 454 3.91
D. | Sub total 2.58 2.65 238 351 22.23 34.37
Linked
1 Health# 0.00 0.00 10 5 0.34 0.24
2 Accidentt 0.10 0.08 6804 4625 130.70 67.05
3 Term 0.00 0.00 0 0 0.58 0.10
4 Others 0.00 0.00 9 4 0.36 0.24
E. | Sub total 0.11 0.09 6823 4634 131.98 67.62
F. | Total (D+E) 2.69 2.75 7061 4985 154.21 101.99
G.  *Grand Total (C+F) 6955.98 7011.45 929390 936260 15253.74 11921.77

* Excluding rider figures.

** for policies Grand Total is C.

# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.
## Disability related riders.

The premium is actual amount received and not annualised premium.



_ Sy

e

Sl
No

[= B I

mme N =

G.

INDIVIDUAL NON - SINGLE PREMIUM (INCLUDING RURAL & SOCIAL)

Particulars

Non linked*
Life

with profit
without profit

General Annuity
with profit
without profit

Pension
with profit
without profit

Health
with profit
without profit

Sub total
Linked*
Life

with profit

without profit

General Annuity
with profit
without profit

Pension
with profit
without profit
Health

with profit
without profit
Sub total
Total (A+B)
Riders:
Non linked
Health#
Accident##
Term
Others

Sub total
Linked
Health#
Accident##
Term
Others

Sub total
Total (D+E)

**Grand Total (C+F)

* Excluding rider figures.
** for policies Grand Total is C.

Premium

Sept, 2012 | Sept, 2013
15716.13 13896.59
1773.56 1936.33
0.00

0.00 0.00
28.90 36.42
32.61 20.97
0.00

47.73 60.39
17599.73 15950.70
-0.37

2285.05 2172.63
0.00

0.00

0.00

-10.38 96.39
0.00

28.98 18.71
2303.70 2287.36
19903.43 18238.05
6.40 6.68
12.09 11.75
5.04 8.52
5.15 5.09
28.67 32.04
0.41 0.23
0.53 0.54
0.02 0.02
0.36 0.22
1.31 1.01
29.99 33.05
19933.42 18271.10

Policies
Sept, 2012  Sept, 2013
12271142 16573325
2415655 1835647
0 0
0 0
-11 9936
-50 4074
0 0
115590 199106
14802326 18622088
0 0
429683 342769
0 0
0 0
0 0
-116 11674
0 0
16944 9867
446511 364310
15248837 18986398
70977 59502
447739 446252
28936 26555
5191 7071
552843 539380
2134 790
23501 23600
41 17
4349 3968
30025 28375
582868 567755
15248837 18986398

# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.

## Disability related riders.

The premium is actual amount received and not annualised premium.

(% in Crores)

Sum Assured

Sept, 2012

186514.38
94879.62

0.00

-0.05

1512.50
282904.80

24760.15

578.49
25327.70
308232.50

1117.62
17308.55
1064.26
1859.96
21350.38

50.17
914.83
32.93
50.06
1047.99
22398.37
330630.87

Sept, 2013

265860.73
101335.35

0.00
0.00

629.36
64.96

0.00
1555.75

369446.14

0.00
23862.56

0.00
0.00

0.00
9.28

0.00
395.33

2426717
393713.31

939.04
17875.83
1665.93
1716.85
22197.65

25.63
1030.53
38.64
41.73
1136.54
23334.19
417047.50

irda journal December 2013
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GROUP SINGLE PREMIUM (INCLUDING RURAL & SOCIAL) (2 in Crores)

SI Particulars Premium No. of Schemes Lives Covered Sum Assured
No Sept, 2012 Sept, 2013 Sept, 2012 Sept, 2013 Sept, 2012 Sept, 2013 Sept, 2012 | Sept, 2013

Non linked*
1 Life
a) Group Cratuity Schemes

with profit 10.77 0 9 0 0 0.00

without profit 5780.06 5551.39 69 73 209662 355626 165.05 368.90
b) Group Savings Linked Schemes

with profit 0.00 0 0 0 0 0.00

without profit 134.14 93.84 25 13 5274 3953 46.85 22.60
c) EDLI

with profit 0.00 0 0 0 0 0.00

without profit 1.56 1.34 37 37 146362 122673 1937.50 1623.68
d) Others

with profit 0.70 0.00 0 0 0 0 0.00

without profit 1885.13 2000.22 539 1 6384744 13875224 97768.26 | 136123.83
2 General Annuity

with profit 0.00 0 0 0 0 0.00

without profit 2320.69 2242.39 25 17 28538 101999 0.00
3 Pension

with profit 0.12 225.31 0 13 0 10850 0.00

without profit 7256.74 11773.96 1 0 395723 0 126.73 101.28
4 Health

with profit 0.00 0 0 0.00

without profit 0.00 0 0 0.00
A. Sub total 17379.13 21899.21 696 873 7170303 14470325 100044.39 | 138240.29

Linked*
1 Life
a) Group Gratuity Schemes

with profit 0.00 0 0 0 0 0.00

without profit 81.28 127.12 0 9 178 4969 0.02 0.48
b) Group Savings Linked Schemes

with profit 0.00 0 0 0 0 0.00

without profit 15.80 10.37 1 0 616 200 28.90 14.36
c) EDLI

with profit 0.00 0 0 0 0 0.00

without profit 0.00 0 0 0 0 0.00
d) Others

with profit 0.00 0 0 0 0 0.00

without profit 6.09 6.45 0 2 19 38 0.00 5.94
2 General Annuity

with profit 0.00 0 0 0 0 0.00

without profit 0.00 0 0 0 0 0.00
3 Pension

with profit 0.00 0 0 0 0 0.00

without profit 37.01 29.79 0 2 444 193 0.00
4 Health

with profit 0.00 0 0 0 0 0.00

without profit 0.00 0 0 0 0 0.00
B. Sub total 140.18 173.74 1 13 1257 5400 28.92 20.78
C. Total (A+B) 17519.31 22072.95 697 886 7171560 14475725 100073.31 138261.07

Riders:

Non linked
1 Health# 0.21 0.24 17 15 2258 1285 180.34 115.80
2 Accident## 2.1 2.51 59 35 221844 9270 3461.13 1777.99
3 Term 0.00 0 0 0 0 0.00
4 Others 0.00 0 0 0 0 0.00
D. Sub total 2.32 2.75 76 50 224102 10555 3641.46 1893.79

Linked
1 Health# 0.00 0 0 0 0 0.00
2 Accidenti# 0.02 0.01 0 0 0 0 0.00
3 Term 0.00 0 0 0 0 0.00
4 Others 0.00 0 0 0 0 0.00
E. Sub total 0.02 0.01 0 0 0 0 0.00
F. Total (D+E) 2.34 2.76 76 50 224102 10555 3641.46 1893.79
G.  *Grand Total (C+F) 17521.65 22075.71 697 886 7171560 14475725 103714.78  140154.86

* Excluding rider figures.

** for no.of schemes & lives covered Grand Total is C.

# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.
## Disability related riders.

The premium is actual amount received and not annualised premium.



GROUP NEW BUSINESS-NON-SINGLE PREMIUM (INCLUDING RURAL & SOCIAL) (% in Crores)
Premium
Sept, 2012 Sept, 2013 Sept, 2012 Sept, 2013 | Sept, 2012 Sept, 2013 Sept, 2012

Sl .
No Particulars

Non linked*

1 Life

a) Group Gratuity Schemes
with profit
without profit

b) Group Savings Linked Schemes

with profit
without profit
c) EDLI
with profit
without profit
d) Others
with profit
without profit
2 General Annuity
with profit
without profit
3 Pension
with profit
without profit
4 Health
with profit
without profit
A. Sub total
Linked*
1 Life
a) Group Gratuity Schemes
with profit
without profit

b) Group Savings Linked Schemes

with profit
without profit
c) EDLI
with profit
without profit
d) Others
with profit
without profit
2 General Annuity
with profit
without profit
3 Pension
with profit
without profit
4 Health
with profit
without profit
B. Sub total
C. Total (A+B)
Riders:
Non linked
Health#
Accident##
Term
Others
Sub total
Linked
Health#
Accident##
Term
Others
Sub total
Total (D+E)
**Grand Total (C+F)

*  Excluding rider figures.

*%

[ = B QIR QN

Omms wN

8.21
431.30

1.67
168.47

10.16

12.35
376.30

0.00

65.64

827.30

0.00

1901.41

619.18

3.95

10.35

11.37

644.86
2546.27

3.47
1.95
0.06
0.02
5.49

0.00

0.00
5.49
2551.76

0.00
776.72

4.36
253.44

0.00
16.40

0.15
440.64

0.00
0.00

0.00
837.52

0.00
0.02

2329.24

0.00
295.11

0.00
6.63

0.00
0.00

0.00
47.08

0.00
0.00

0.00
14.33

0.00
0.00
363.14

2692.39

3.25
2.60
0.03
0.02
5.90

0.01
0.00
0.00
0.00
0.01
5.91
2698.30

for no.of schemes & lives covered Grand Total is C.

1274

250

423

10380

oo

12604

70
32

108

o O o o

0
108
12604

No. of Schemes

0
2016

0
339

0
322

1
11953

oo

15014

83
34

122

O =~

3
125
15014

Lives Covered

40
1291131

1443
1534349

0
1372931

18087
19866881

0
0

M1
36956

0
18

24122547

371977

13682

oo

216

387719
24510266

239244
29211
3843
7
273069

o O o o

0
273069
24510266

# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.

## Disability related riders.

The premium is actual amount received and not annualised premium.

-3
2096596

4361
374307

0
1743687

22
24043549

0
0

0
97547

0
17

28360183

0
261887

0
13370
0
0

0
2229

279232
28639415

149428
28314
3637
1022
182401

452

452

452

0

1356
183757
28639415

Sum Assured

0.00
7372.36

9.29
5188.42

12293.85

1.81
187623.12

59.02

0.76

212548.63

2596.03

239.80

54.14

2889.98
215438.61

21995.85
2701.77
553.76
475.86
25727.23

25727.23
241166

Sept, 2013

0.00
62832.45

41.96
3915.82

0.00
15927.89

0.00
227367.13

0.00
0.00

0.00
6.55

0.00
3.73

310095.54

0.00
288.42

0.00
258.04

0.00
0.00

0.00
29.24

0.00
0.00

0.00
0.00

0.00
0.00
575.70

310671.24

14721.20
2735.15
287.46
503.66
18247.48

12.99

5.45

10.42

0.00

28.86
18276.33
328947.57

irda journal December 2013
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Ref: IRDA/Life/Cir/ 2013

To
AllInsurers,

Re: Policy Servicing Forms (1)
Availability in Languages recognized
under Constitution of India (2)
Minimum Font Size of “Times New
Roman7”

Objective: Insurance contracts are
generally long term in nature, and life
insurance contracts are normally spread
over a decade or even two. During the
term of the policy, certain changes may be
required to be carried out affecting the
policy / policyholder / beneficiary. Where a
change soughtis significant, there may be
a requirement for the policyholders to
submit the certain forms that are
designed and specified by the Insurers.
While regulations are in place on the need
for making available those forms used in
the grant of cover in languages
recognized under the Constitution of
India, no such regulatory stipulations are
in place for the forms to be used for post
sale policy servicing. Considering the
geographic spread of the business of
insurance and multi-lingual diversity of
the Indian populace across the length and
breadth of the country, a need is felt to
advise Insurers to make available all the
policy servicing forms in languages
recognized under the Constitution of
India. In addition to this, at present, there
are no regulatory directions in place
mandating the Insurers for using a
reasonable font size in any of the forms
that are made available. While many
Insurers may be maintaining a
reasonable font size, in order to ensure
that the policyholders and beneficiaries of
insurance policies are not at discomfort
while using the forms with insignificant

prints, there is a need to maintain a
reasonable font size in all the forms by all
Insurers. Keeping in view these objectives,
the Authority issues the following
guidancetoallthe Insurers.

Reference is invited to Regulation 4 (2) of
the IRDA (Protection of Policyholders’
Interest) Regulations, 2002 which
stipulates that all the forms and
documents used in the grant of cover may;,
depending upon the circumstances of
each case, be made availablein languages
recognized under the Constitution of
India.

While these regulations specify that all
print material, used in the grant of cover,
shall be made available in languages
recognized under the Constitution of
India, it is noticed that there is no specific
mention of the need for making available
all the forms used during the course of
post-sale policy servicing such as; claims,
loans, surrender, alterations, nominations,
assignments, revivals etc. Therefore, all
the Insurers are advised to make available
all the policy servicing forms also in
languages recognized under the
Constitution of India.

Further, attention is invited to Clause 6 of
the Guidelines on Advertisement,
Promotion and Publicity of Insurance
Companies and Insurance Intermediaries
(Cir. No. 007/IRDA/CIR/ADV/MAY-07, dated
14/5/2007) which stipulates that a
minimum print equivalent to font “Times
New Roman” No. 7 be utilized for the
advertisementin print mode. While these
stipulations cover the publicity and sales
material of all the Insurers, it is noticed
that no specifics are prescribed with
regard to the need for using the minimum

Date: 10-12-2013

/ reasonable font in respect of all forms
provided / used, both in respect of those
forms provided / usedin the grant of cover
asalso those forms provided / used during
the course of policy servicing. It may be
noted that the prospects and
policyholders may find it difficult to go
through the conditions and clauses of
various forms that are printed in
insignificant print. Therefore, all insurance
companies are advised to use a minimum
print equivalent to font “Times New
Roman - size no. 7” or above in respect of
all the forms that are made available to
both prospects and policyholders both
during the course of granting the cover
and subsequent policy servicing.

Impact on Costs and Benefits: While the
outgo involved in the process of making
available all the forms accessed by the
policyholders in languages recognized
under the Constitution of India directly
proportional to the economies of the scale
of operations of the insurer, considering
the technological platforms in place like
making available the forms in PDF
formats, in the internet and printing only
when sought by the clients, there may not
be any significant impact on the costs.
Further, the initiative may go a long way in
benefitting the insurers by way of
promoting the customer confidence and
increasing the transparency at client level
operations. Theinsurer may also have the
option of making available these forms in
l[anguages recognized under the
Constitution of India on their website so
that all the forms can be accessed and
used atall levels.

(T S Vijayan)
Chairman



Ref: IRDAIF&I/INV/(IR/228/12/2013

The CEOs of all Non-Life Insurers

Sub: Submission of Investment Returns
through Business Analytics Project
(BAP) - Investment Module

As part of E-initiative, the Authority is in
the process of developing integrated E-
filing system for submission of periodical
returns by the Insurers. The Module will
enable the Insurers to submit E-Returns
by uploading the basic data, online
access to their Returns, signing through
digital signatures, reporting & query
options, responding to the queries of
the Authority etc.  The User Acceptance
Testing (UAT) was conducted for
Investment Module with all the Insurers
and feedbacks were sought after the UAT.
Based on the feedbacks received,
necessary changes have been
incorporated to BAP Investment Module
with the help of M/s. L&T InfoTech Limited
(service provider) and the web based
module is ready for use by the Non - Life
Insurers.  Non-Life Insurers, as on date,
can upload all the mandatory quarterly
returns except Form 2 (Part B & Q) and
Form 7. The Authority is in the process of
developing these Forms and will be made
availablein the BAP Module shortly.

Inorder to enable the Insurer to access the
website www.irdabap.org.in, the
Administrator User-ld and Password will
be made available to the Principal Officer
in a separate email. As advised in the
UAT, the profiles of the other Users will
have to be created by the Administrator.

The closing balances as on 31st March,
2013 of various investments, category
code wise, were already obtained from
the Insurers and the same have been
uploaded in the BAP. Insurers are advised
to submit the quarterly returns starting
from the quarter ending 30th June, 2013

in the Investment Module. Investment
Returns pertaining to Q2 can be uploaded
after successful completion of Q1 Return
and so on. The timelines for uploading
ofthe quarterly returns are as follows:

Return Tobeuploaded
along withthe

digital signatures

Quarterending  By31st
30thJune, 2013  December, 2013
Quarterending By 15th
30thSept, 2013  January,2014
Quarterending By 15th

31stDec. 2013 February, 2014

along with the
physical Returns

Quarterending  Timelines prescribed
31st March,2014 asperthelnvestment
and onwards Regulations.

Insurers are also required to note that:

I. The detailed data  submission
manual is placed in the login areain
BAP module. Based on the
requirements, the manual shall be
modified and updated version shall be
made available to users.

II. The quarterly returns (in this FY -

2013-14)  which were  already
submitted  to the Authority in
physical form shall be cross

checked with the returns arrived
after uploading of data into the
Investment Module. Due care has
been taken by the Authority to
incorporate all possible scenarios in
the Module. However, minor
differences are expected in the final
returns compared to the physical
returns which were already submitted
due to rounding off figures,
calculation of percentages, etc. Such
minor issues may be reported in the
‘Remarks column'.

Date: 9-12-2013

Ill. Thehelpline systemismade available
in the BAP module and the queries
will be attended by the team on
priority basis. Insurers may also
escalate theissues at the following:

Issues & Can be escalated to* Contact No.

TechnicalIssues 04023381111
bap.support@irda. gov.in

Form Related Issues 04023381238
Mr.Suresh Nair, Sr.AD,

nairs@irda.gov.in

Mr. Srinivasa RaoY, 0SD, 04023381143

srinivasarao@irda.gov.in

*Please note that quenes have to be routed
through Helpline 1n the Module. If not resolved
within reasonable time, escalations can be made
to these IDs/contact nos.

IV. Upto Type II digital signatures of the
Authorized signatories shall be
accepted by the Module. Insurers are
required to obtain Digital signatures
from Authorized Vendors (ie.  E-
Mudra, Sify, etc).

V. Insurers are advised to take
suitable steps for generation of
input  files, as  per prescribed
templates, from their Investment
systems to be directly uploaded in BAP
Module without manual intervention.
The Audit Committee of the Insurer
shall review the progress in this
regard in their quarterly meetings.
Till such time, Insurers are required to
ensure that there are adequate
manual controls and validations to
ensure that the data which is getting
uploaded in the BAP Module are
factually correctand matches with the
dataintheirInvestment systems.

R.K. NAIR
Member (F&I)
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Ref: IRDA/F&I/ORD/ 464.1/9/F8&A/RDL-31B/2011-12/178

Mr. Suresh Mahalingam,

Chief Executive Officer,

TATA AIA Life Insurance Co. Ltd,,
Delphi-BWing, 2nd Floor, Orchard Avenue,
Hiranandanl Business Park, Powal,
Mumbai-400076.

Levy of Penalty under Section 102 of
theInsuranceAct.1938

The Insurance Regulatory and
Development Authority (herein after
referred to as “the Authority”) issued a
certificate of registration bearing No.110
to Tata AIA Life Insurance Co. Ltd. (herein
after referred to as “the insurer”) on 12th
February 2001 to carry on business of Life
Insurance in India in terms of Section 3 of
the Insurance Act, 1938. The said
certificate of registration is further
renewed on 1st April 2013. In terms
thereof the insurer was subject to the
terms and conditions of the certificate of
registration and was also required to
abide by the provisions of the Insurance
Act, 1938 (herein after referred to as ‘the
Act), the Insurance Regulatory and
Development Authority Act, 1999,
particularly the Insurance Regulatory and
Development Authority (Licensing of
Corporate Agents) Regulations, 2002
(herein after referred to as ‘the
Regulations’) and other directions issued
by the Authority from time to time by way
of circulars and/or guidelines, particularly,
Circular no.017/IRDA/Circular/CA
Guidelines/2005 dated 14th July 2005
(herein after referred to as ‘the
Guidelines’).

On review of the data filed by the insurer
with the Authority in accordance with
IRDA circular no. IRDA/F&I/CIR/
DATA/066/03/2012 dated 2nd March,
2012 w.r.to the financial year 2011-12, it

was observed that the insurer has made
payouts towards Advertisements/
Business promotion expenses for Rs.
121.04 Lakh apart from the commission
to corporate agent Destimoney Securities
Pvt. Ltd. in violation of Clause 21 of the
Guidelines. The total payouts made to the
corporate agent including commission,
production bonus and the
aforementioned expenses were over and
above Sec40A limits by Rs.107.27 Lakh.

The Authority communicated the findings
to the insurer on 20th July, 2012 and
sought explanation. The insurer
submitted its response vide letter dated
7th August, 2012. The Authority examined
the response of the insurer and issued
Show Cause notice on 8th February, 2013.
Show cause notice was also issued to the
corporate agent simultaneously. The
insurer submitted reply in response to
Show Cause notice on 15th March 2013.
Furthermore, the insurer’s officials visited
the Authority and presented their case
personallyon 17th]uly,2013.

Theinsurerindicatedin reply letters dated
7th August 2012/15th March 2013 and
further contended during the personal
hearing dated 17th July 2013, that
expenses in the nature of Advertisement
and Business promotion were towards
Web page advertisements and email-
campaigns run through the corporate
agent. The said payments were at a fixed
rate and not in any way linked with the
business; proper procedures were
ensured while placing the purchase
orders for the advertisement. In support,
the insurer submitted copies of due
diligence reports/purchase
orders/invoices. Insurer also clarified that
the similar payouts made in the financial
year 2012-13 were pertaining to the same
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purchase order of the financial year 2011-
12 which continued till August 2012.

Sec 40A of the Act [imits the payments to
any agent by way of remuneration or
reward or otherwise to a defined sum.
Regulation 8(1) of the Regulations
requires a corporate agent to abide by Sec
40A of the Act and clause 21 of the
Guidelines reinforce this concept that a
corporate agent can be paid only the
approved commissions and no other fees
or charges or rewards whatsoever except
reasonable expenses for co-branded sales
literature.

Inview of the above, the Authority is of the
considered view that insurer has voilated
the provisions of clause 21 of the
Guidelines read with Sec 40A of the Act.

Having regard to the facts of the case and
the gravity of the violations committed by
the insurer, the Authority in exercise of
powers vested in it under section 102 of
the Act,imposes a penalty 0fZ50,000 (fifty
thousand) for the above violation.

Insurer is further directed to strictly
adhere to the Act, Regulations made there
under, Guidelines and Circulars issued in
thisregard from time to time.

The penalty amount shall be paid within a
period of 15 days from the date of receipt
of this order through a Cross Demand
Draft in favour of “ Insurance Regulatory
and Development Authority” payable at
Hyderabad, which may be sent to Mr.
RK.Sharma, Deputy Director (FRA) at the
Insurance Regulatory and Development
Authority, 3rd Floor, Parishrama Bhavan,
Basheer Bagh, Hyderabad - 500004.

R.K. Nair
Member (F&I)



Ref: IRDA/F&I/ORD/ 464.1/9/F8&A/RDL-31B/2011-12/179

Mr. Sudip Bandyopadhyay, MD & CEO,
Destimoney Securities Pvt. Ltd.,

Tech Web Center,

6th Floor, New Link Road,

Oshiwara, Jogeshwari (West),
Mumbai-400102.

Levy of Penalty under Section 102 of
theInsurance Act.1938

The Insurance Regulatory and
Development Authority (herein after
referred to as “the Authority”) has granted
license bearing number 8943149 to
Destimoney Securities Pvt. Ltd. (herein
after referred to as “the Corporate Agent”)
to act as a Corporate Agent of Tata AlA Life
Insurance Co. Ltd. (herein after referred to
as “the insurer”) from 30th November
2011 . In terms thereof, the Corporate
Agent was subject to the terms and
conditions of the license issued to it and
was also required to abide by the relevant
provisions of the Insurance Act,1938
(herein after referred to as “the Act”), the
Insurance Regulatory and Development
Authority Act,1999 (herein after referred
to as “the IRDA Act,1999”), the Insurance
Regulatory and Development Authority
(Licensing of Corporate Agents)
Regulations, 2002 (herein after referred to
as “the Regulations”) and other directions
issued by the Authority from time to time
by way of circulars and/or Guidelines,
particularly, Circular no.
017/IRDA/Circular/CA Guidelines/2005
dated 14thJuly 2005 (herein after referred
toas “the Guidelines”).

On review of the data filed by the insurer
with the Authority in accordance with
IRDA circular no. IRDA/F&I/CIR/
DATA/066/03/2012 dated 2nd March,
2012 w.r.to the financial year 2011-12, it
was observed that the corporate agent
has received payments from the insurer
towards Advertisements/Business

promotion expenses for Rs. 121.04 Lakh
apart from commission in violation of
(Clause 21 of the Guidelines

The total receipts including commission,
production bonus and the
aforementioned expenses were over and
above the permissible limits under Sec
40A ofthe Actby Rs.107.27 Lakh.

The Authority issued Show cause notice to
the corporate agent on 8th February 2013
for the said violations. The corporate
agent submitted its reply in response to
Show Cause notice on 5th March 2013.

Corporate agent mentioned in its reply
letter dated 5th March 2013 to the show
cause notice that apart from being
insurance agent they also run a financial
services business with large footprint
across the country and in normal course of
business they carry advertisements for
various products and services in their
website, emails and retail outlets. It being
an independent commercial activity, they
charge fees from advertisers. The
arrangement with the insurer was
negotiated at arm’s length basis and rates
charged were similar to the rates charged
to other advertisers. The said
advertisement activity and the
remuneration for such service is in no way
related to sale of insurance policies and
have no connection with performance as
corporate agentof theinsurer.

Corporate agent further mentioned
during the personal hearing held on 1st
August, 2013, that they had been doing
the advertisement campaign of the
insurer prior to its corporate agency
arrangement and continued the same
even after becoming the corporate agent.
It was however specified by the corporate
agent that they have stopped such
campaigns with the insurer as per the
Board resolution. Copy of the Board
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resolution was also submitted by the
corporate agentin support thereof.

Sec 40A of the Act limits the payments to
any agent by way of remuneration or
reward or otherwise to a defined sum.
Regulation 8(1) of the Regulations
requires a corporate agent to abide by Sec
40A of the Act and clause 21 of the
Guidelines reinforce this concept that a
corporate agent can be paid only the
approved commissions and no other fees
or charges or rewards whatsoever except
reasonable expenses for co-branded sales
literature.

Inview of the above, the Authority is of the
considered view that the corporate agent
has violated the provisions of Sec 40A of
the Insurance Act, 1938 read with clause
21 ofthe Guidelines 2005.

Having regard to the facts of the case and
the gravity of the violations committed by
the corporate agent, the Authority in
exercise of powers vested in it under
section 102 of the Actimposes a penalty of
50,000 (fifty thousand) for the above
violation.

Corporate agent is further directed to
strictly adhere to the Insurance Act, 1938,
Regulations made there under, Guidelines
and Circulars issued in this regard from
time to time.

The penalty amountshall be paid withina
period of 15 days from the date of receipt
of this order through a Cross Demand
Draft in favour of “ Insurance Regulatory
and Development Authority” payable at
Hyderabad, which may be sent to Mr.
R.K.Sharma, Deputy Director (F&A) at the
Insurance Regulatory and Development
Authority, 3rd Floor, Parishrama Bhavan,
Basheer Bagh, Hyderabad - 500004.

R.K. Nair
Member (F&I)
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Ref: IRDA/F&I/ORD/ 464.1/9/F&A/RDL-31B/2011-12/177

Mr. Pavan Dhamija, Chief Executive
Officer, DLF Pramerica Life Insurance Co.
Ltd., 4th Floor, Building no. 9B, Cyber City
DLF City Ph1II, Gurgaon - 122002.

Levy of Penalty under Section 102 of
theInsurance Act,1938

The Insurance Regulatory and
Development Authority (herein after
referred to as “the Authority” ) issued a
certificate of registration bearing No.140
to DLF Pramerica Life Insurance Co. Ltd.
(herein after referred to as “the insurer”)
on 27th June 2008 to carry on business of
Life Insurance in India in terms of Section
3 of the Insurance Act, 1938. The said
certificate of registration is further
renewed on 01st April 2013. In terms
thereof the insurer was subject to the
terms and conditions of the certificate of
registration and was also required to
abide by the provisions of the Insurance
Act, 1938 (herein after referred to as “the
Act”), particularly Sec 40(1) of the Act, the
Insurance Regulatory and Development
Authority Act, 1999, the Insurance
Regulatory and Development Authority
(Insurance Brokers) Regulations, 2002
(herein after referred to as “the
Regulations™), particularly Regulation 19
of the Regulations and other directions
issued by the Authority from time to time
by way of circularsand/or guidelines.

On review of the data filed by the insurer
with the Authority in accordance with
IRDA circular no. IRDA/F&I/CIR/
DATA/066/03/2012 dated 2nd March,

2012 for the financial year 2011-12, it was
observed that the insurer has paid
towards rewards and recognition @ Rs.
1.52 Lakh and Rs. 5.71 Lakh to Brokers - K
M Dastur Reinsurance Brokers and Sridhar
Insurance Brokers respectively in violation
of Regulation 19 of the Regulations.

The Authority communicated the findings
to the insurer on 19th June, 2012 and
sought explanation. The insurer
submitted its response vide letter dated
26th June, 2012. The Authority examined
the response of the insurer and issued
Show Cause notice on 8th February 2013.
The insurer submitted reply in response to
Show Cause notice on 12th March 2013.
Furthermore, the insurer’s officials visited
the Authority and presented their case
personally on 7th August, 2013.

In reply letter dated 26th June 2012,
insurer has mentioned that all other
payments pertain to the value of goods
procured and distributed as part of
Rewards & Recognition programs of the
insurer and these goods were directly
distributed to Brokers towards
achievement of performance standards.
The rewards are not in the nature of
payments made for the purpose of the
Insurance Act, 1938 and applicable
Brokers Guidelines. Whereas, in reply
letter dated 12th March 2013 to the Show
cause notice, insurer indicated that the
rewards are given to the broker for
distribution to its employees who fulfil
eligibility criteria which are specified in
advance. Insurer has further indicated

Date: 11-12-2013

that such rewards should not be included
for the purpose of Regulation 19 as
rewards are not based on premium
generated.

During the personal hearing, insurer
indicated that rewards are given to
motivate the staff and were mainly based
on quality of the business. There were
several other parameters apart from
business based on which rewards were
quantified. Subsequently, in response to
the Authority’s mail seeking clarification
on the total expenses towards gifts to all
Brokers, insurer has indicated that a total
of %1738 Lakh was incurred in the
financial year 2011-12 towards gifts
which were distributed to all Brokers staff
and no expenses in the nature of rewards
were incurred for the period 2012-13.
Various parameters on which rewards
were given to the staff of the broker(s)
were (i) Engagement with the insurer/
future potential of sales persons (ii)
worksite activities done in the period (iii)
performance on business (iv) Quality
orientation.

It is evident from the above that the
insurer has initially reported that the
payouts in the form of “Rewards &
recognition” were towards Brokers,
whereas subsequently in response to the
Show cause notice and during the
personal hearing it was clarified that the
said expenses were in the nature of gifts
which were distributed to the employees
of the Brokers and one of the parameters
for quantifying these gifts was



performance on business, which
tantamount to sourcing of the business
through unlicensed persons.

Inview of the above, the Authority is of the
considered view that insurer has violated
the provisions of the Sec 40(1) of the Act
w.rto the expenses incurred towards
gifts/rewards for the employees of the
Brokers,and also misled the Authority.

Having regard to the facts of the case and
the gravity of the violations committed by
the insurer, the Authority in exercise of
powers vested in it under section 102 of
the Act imposes a penalty of? 1,00,000

(One Lakh) for the above violation.
Further, the Insurer is warned for having
misled the Authority by changingits stand
from their initial reporting and through
the response to the Show cause
notice/personal hearing.

Insurer is further directed to strictly
adhere to the Insurance Act, 1938,
Regulations made there under, Guidelines
and Circulars issued in this regard from
time to time.

The penalty amountshall be paid withina
period of 15 days from the date of receipt
of this order through a Cross Demand

Draft in favour of “ Insurance Regulatory
and Development Authority” payable at
Hyderabad, which may be sent to Mr.
RK.Sharma, Deputy Director (F&A) at the
Insurance Regulatory and Development
Authority, 3rd Floor, Parishrama Bhavan,
Basheer Bagh, Hyderabad - 500004.

R.K. Nair

Member (F&I)

Non Compliance of Advertisement Regulations

Ref: IRDA/Life/Warning/Ads/82/ 2013

Mr. Atanu Sen, MD & CEO, SBI Life
Insurance Co.ltd, Natraj, M.V. Road,
Western Express Highway Junction,
Andheri (East),Mumbai.

Sub Non Compliance of
Advertisement Regulations

Ref: 1) Notice to Show Cause dated 26'h
August, 2013

2) Reply to the Authority dated
30'h August'2013

3) Personal Hearing dated 04th
December, 2013

With reference to the above, the
Authority  has examined your reply
dated 30th Aug, 2013 in response to
Show Cause and your submissions
during Personal Hearing dated 4th Dec,

2013 and conclude its observations as
follows:

a. Violation of the IRDA (Insurance
Advertisements and Disclosure
Regulations) 2000 is clear specifically
Regulation 3(1)V (a), Regulations 6(1),
6(2)and 2(d)1II.

b. The sales leaflets which violate the
above mentloned Regulations are
still persisting in circulation.  Your
submissions that all the checks and
Balances in the form of Internal SQS
Policies are in place and the stated
approach aimed at curbing the
wrong  practices seem to be not
effectiveatground level.

However  your assurance that the
company isserious about stopping the

Date: 17-12-2013

circulation of such leaflets and
undertaking that the company shall take
all possible  measures to ensure
compliance to the above referred
regulations are taken into consideration.

The Authority therefore issues Warning
to your company against violations to
IRDA (Insurance Advertisements and
Disclosure Regulations) 2000.  Your
company isalsoadvised to adhere to
the best practices and comply with
the provisions  of Advertisement
Regulations, Guidelines and circulars
issued while releasing insurance
advertisements.

Sudhin Roy Chowdhury
Member (Life)

E irda journal December 2013
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Ref: IRDA/F&I/ORD/464.1/9/F8&A/RDL-31B/2011-12/176

Mr. Ananth Ram Reddy, Managing
Partner, Darius Finvests, H.no. 17-1-
388/P/39, Poornodaya Colony, Saidabad,
Hyderabad-500059.

Levy of Penalty under Section 102 of
theInsuranceAct,1938

The Insurance Regulatory and
Development Authority (herein after
referred to as “the Authority” ) has granted
license bearing No. 7756057328 to Darius
Finvests (herein after referred to as “the
corporate agent”) to act as corporate
agent of ING Vysya Life Insurance Co. Ltd.
(herein after referred to as “the insurer”)
from 10th February 2010. In terms
thereof, the Corporate Agent was subject
to the terms and conditions of the license
issued to it and was also required to abide
by the relevant provisions of the Insurance
Act, 1938 (herein after referred to as “the
Act”), the Insurance Regulatory and
Development Authority Act, 1999 (herein
after referred to as “the IRDA Act, 1999”),
the Insurance Regulatory and
Development Authority (Licensing of
Corporate Agents) Regulations, 2002
(herein after referred to as “the
Regulations”) and other directions issued
by the Authority from time to time by way
of circulars and/or Guidelines, particularly,
Circular no. 017/IRDA/Circular/CA
Guidelines/2005 dated 14th July 2005
(herein after referred to as “the
Guidelines™).

On review of the 31B return filed by the
insurer with the Authority in accordance
with IRDA circular no. IRDA/F&I/CIR/
DATA/066/03/2012 dated 2nd March,
2012 w.rto the financial year 2011-12, it
was observed that the corporate agent
has received payouts from the insurer
towards insurance awareness programs/
campaigns, surveys/customer feedbacks
etc. for Rs. 12.04 Lakh apart from the
commission in violation of Clause 21 of

the Guidelines. The total payouts received
from the insurer including commission
were over and above the permissible
[imits under Sec 40A of the Act by Rs. 4.08
Lakh.

The Authority communicated the findings
to the insurer on 20th July, 2012 and
sought explanation. The insurer
submitted its response vide letter dated
14th August, 2012. The Authority
examined the response of the insurer and
issued Show Cause notice on 8th February,
2013 to the insurer for paying excess
payouts. Simultaneously, Show cause
notice was also issued to the corporate
agent for receiving excess payouts from
the insurer. The corporate agent
submitted reply in response to the Show
Cause notice on 28th February, 2013.

The corporate agent contended that they
run customer awareness program for the
insurer and receive payments as per the
agreed terms and conditions. The said
payments are not commission or other
remuneration.

On analyzing the 31B return for the
financial year 2012-13, it was observed
that similar kind of payouts were received
by the corporate agent @ Rs. 2.95 Lakh,
which were over and above Sec 40A limits
by Rs.1.63 Lakh.

Furthermore, the Managing partner of the
corporate agent visited the Authority and
presented the case personally on 23rd
July, 2013. During the personal hearing,
payouts pertaining to both the financial
years were discussed. Corporate agents
mentioned during the personal hearing
that they had set up kiosks at various
places and spread insurance awareness of
the insurance products of the insurer,
collect names/ addresses of the
people/prospects, pass on the details to
theinsurer for leads etc.

Date: 11.12.2013.

Sec 40A of the Act limits the payments to
any agent by way of remuneration or
reward or otherwise to a defined sum.
Regulation 8(1) of the Regulations
requires a corporate agent to abide by Sec
40A of the Act and clause 21 of the
Guidelines reinforce this concept that a
corporate agent can be paid only the
approved commissions and no other fees
or charges or rewards whatsoever except
reasonable expenses for co-branded sales
literature.

Inview of the above, the Authority is of the
considered view that the corporate agent
has violated the provisions of Sec 40A of
the Act read with clause 21 of the
Guidelines 2005.

Having regard to the facts of the case and
the gravity of the violations committed by
the corporate agent, the Authority in
exercise of powers vested in it under
section 102 of the Insurance Act, 1938
imposes a penalty of 10,000 (ten
thousand) for the above violations. The
corporate agent is further directed to
strictly adhere to the Insurance Act, 1938,
Regulations made there under, Guidelines
and Circulars issued in this regard from
timeto time.

The penalty amountshall be paid withina
period of 15 days from the date of receipt
of this order through a Cross Demand
Draft in favour of “ Insurance Regulatory
and Development Authority” payable at
Hyderabad, which may be sent to Mr.
R.K.Sharma, Deputy Director (F&A) at the
Insurance Regulatory and Development
Authority, 3rd Floor, Parishrama Bhavan,
Basheer Bagh, Hyderabad - 500004.

R.K. Nair

Member (F&I)



Ref: IRDA/BRKIMISC/ORD/226/12/2013

The Broker Syllabus which is currently in
useisdecade old and needs updation.

A Committee with following members is
hereby constituted to UPDATE the Brokers
Syllabus and suggest a revised Syllabus for
the Insurance Brokers Education I
Training:-

The terms of reference are placed
below:

1) Suggestion of Syllabus for Brokers
exam

2) Broad basing the Training and
Education procedure to include other
Training and Educational entities,
including ONLINE Training

SI.No | Name of the person Institution Designation
1. Mr.Suresh Mathur Sr.JD,IRDA Chairman
2. Mr.RCChandrasekaran Secretary General,
Gl Council Member
3. Mr.Manickam Secretary General,
Life Council Member
Mr.Sohan lal Kadel IBAI Member
5. Representative from GIC GIC Member
Mr.Satish Hegde 0SD, IRDA Convener

Date: 06.12.2013.

3) Suggestion of Examination Bodies for
giving wider scope for the conduct
of Broker's examination, both Offline
and Online

4) Reduction of the expenses to be
incurred on the Brokers' Training

5) Reduction of the expenses to be
incurred on the Brokers' Examination

6) Any other matter relevant to the above.

Mr.Suresh Mathur, SrJD, IRDA will chair the
meeting and MrSatish Hegde, 0SD, IRDA
willactas Member (Convener).

The committee may submit its report and
recommendations within one month.

T.S. Vijayan
Chairman

Circular

Ref: IRDA/F&A/Cir/232/12/2013

The CMDs/ CEOs of Life Insurers

Master Circular on Preparation of
Financial Statements and Filing of
Returns: Life Insurance Companies

The Authority, in order to streamline the
preparation and presentation of the
Financial Statements of Life Insurance
companies, had issued various Circulars/
Guidelines from time to time. In order to
enable the insurers to have a one stop
document with all such directions issued
in connection  with preparation and
presentation  of financial statements,
and the filing of financial returns, a
master circular has been prepared. This
Master Circular consolidates all the

Circulars issued by the Authority as
appended to this circular and will
have the effect of superseding all the
earlier circulars/ guidelines issued earlier
inthisregard.

In order to prepare this Master Circular,
the draft of compilation of the circulars
was discussed with the "Working Group
for Convergence to IFRS" which consists
of the members drawn from both PSU
and Private Sector Insurers. Itwas also
exposed through Life Insurance Council
to the industry for their suggestions. The
suggestions received from the Working
Group and Industry have been suitably
incorporated.

Date: 11.12.2013.

The Master Circular covers all
performance ratios mandated through
the "Public Disclosures" vide IRDA
Gircular ~ Ref. IRDA/F&I/CIR/F&A/012/
01/2010 dt, 28thJanuary, 2010 and this
Master Circular shall be effective from 01
.04.2014.

While due care has been taken to bring
out this Master Circular, we request
the (MDs/ (EOs of Life Insurance
Companies to inform the Authority
of any discrepancy herein that may be
noticed.

R.K. Nair
Member - F&I
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Ref: IRDA/LIFE/ORD/MIS(/235/12/2013

Final Order in matter of M/s. TATA AIA
LifeInsurance Company Ltd.

Based on Replies to Show Cause Notice Dt.
26th July, 2013 and Submissions made in
Personal Hearing on December 02, 2013
at 03.30 PM at the office of Insurance
Regulatory & Development Authority,
3'dFioor, Parishram Bhavanam, Basheer
Bagh, Hyderabad.

Personal hearing Chaired by Sri Sudhin
Roy Chowdhury, Member (Life},IRDA

The Insurance Regulatory and
Development  Authority (hereinafter
referred to as "the Authority") issued a
Notice to Show (ause vide letter Ref:
IRDA/LF/114/2012/11 dated July 25,
2013 on non-disclosure of complete
information on the status of referral
arrangement it had with M/s Sri Potti Sri
Ramulu Nellore District Co-operative
Central Bank Limited (hereafter referred as
the Referral Bank).

The Authority issued above referred
notice to show-cause  which was
responded to by the Insurer vide
replies dated August 12, 2013 and
September 20, 2013. As requested by
the Life Insurer, a personal hearing
was given to the Insurer by Member
(Life), IRDA on December 02,2013.

Sri M. Suresh, Chief Executive Officer and Sri
S Swaminathan, Sr. Vice President Legal,
Compliance & Company Secretary were
present. On behalf of IRDA Sri V Jayanth

Kumar, Joint Director (Life), Sri D V S
Ramesh, Deputy Director (Life
Coordination), Smt. Jyoti Bhagat, Assistant
Director (OLI/Life-Referrals) were present.
The submissions of the Insurer in their
written replies to the charge levelled in
the Show Cause Notice as also those
made during the course of the personal
hearing were taken into account and a
decisionisissued accordingly.

Issue:

1. The LifeInsurer sought approval of
IRDA to appoint the 'Referral Bank'
as a referral company which was
approved by IRDA on April 27, 2011.
Subsequently, the Insurer entered
into a referral agreement with the
'Referral Bank'onJuly 25,2011.

2. The Authority received another
referral application on February 22,
2013 from another Life Insurer
(second application) seeking approval
of the same Referral Bank as their
referral company.

3. While intimating the status of referral
agreement with the Referral Bank,
the Life Insurer vide e-mail dated
March 07, 2013 stated that the
‘application was filed on August 03,
2011'. Based on the submissions of
the Life Insurer considering the
referral arrangement as 'active’, the
Authority in terms of Regulation 6(1)
(g) and Regulation 7 of IRDA (Sharing
of Database for Distribution of

Date.: 18-12-2013

Insurance Products)  Regulations,
2010 (hereafter referred as
regulations) rejected  the second
application  filed by another Life
Insurer on April 1, 2013. The
Authority vide letter Ref:
IRDA/LF/114/2012/111 dated May 07,
2013 informed the Life Insurer
regarding the receipt of a second
referral application fromanother Life
Insurer and non-approval of the
same. The Life Insurer was also
requested to notify the Authority any
further developmentsin the matter of
referral arrangement with the Referral
Bank in terms of Regulation 11(5) of
the Regulations. In response, the life
insurer vide letter dated May 24, 2013
informed the termination of the
referral arrangement  with the
referral bank with effect from May 20,
2013 and also submitted a copy of the
termination notice dated May 23,
2013.

(larifications were sought from the
Referral Bank vide letter Ref:
IRDA/LF/114/2012/111 dated May 07,
2013 for submitting second referral
application with another lifeinsurerin
violation of Regulation 6 (1) (g) of the
Regulations. The referral Bank vide
letter dated May 23, 2013 informed
that they have issued a termination
notice of referral agreement to TATA
AlA Life Insurance Company vide letter
dated May 25, 2012 which was
acknowledged by TATA AIA Life



Insurance Company on June 7, 2012.
The Referral Bank also forwarded a
copy of acknowledgement of the Life
Insurer.

On receipt of the information from
the Referral Bank, while informing
the submissions of the Referral Bank
regarding issuance of the
termination  notice, the Authority
vide letter dated June 05, 2013 sought
clarifications from the Life Insurer on
the non-disclosure of the
termination notice issued by the
Referral Bank to the Authority despite
calling foran up-to-date status vide
e-mail dated March 07, 2013. In
response, vide e-mail dated June 06,
2013; the Life Insurer informed that it
did not receive any notice of
termination from the Referral Bank.

In response to the Show Cause Notice,
the Life Insurer on August 12, 2013
submitted that the termination
notice dated May 25, 2012 issued by
the Referral Bank was not received by
the Life Insurer on June 07, 2012 and
sought a copy of the
acknowledgment produced by the
referral Bank. Also, the Life Insurer
submitted that since the date of
agreement till the date of termination
no business has been generated with
the Referral Bank.

A copy of the acknowledgement
receipt was forwarded to the Life
Insurer as desired and the Life Insurer
vide its reply dated September 20,
2013 acknowledged that the Airway
Bill has a round stamp dated June 7,
2012 of TATA AlA Life but there was no
entryin theirinward register.

8. Onexamining the entire matter it was
considered that the Life Insurer
violated the provisions of:-

a) Regulation 11(4) and Regulation
11(5) of IRDA (Sharing of Data Base for
Distribution of Insurance Products)
Regulations, 2010 by not informing
the status of the referral bank to the
Authority.

b) Regulation 12(b) of IRDA (Sharing of
Data Base for Distribution  of
Insurance Products) Regulations,
2010 by not disclosing complete
information on termination notice
given by the Bank

Further, the Life Insurer during the
course of personal hearing
acknowledged that:-

1. Acknowledgement slip has a round
stamp of TATA AlA Life but there is no
inward entry in theirinward register.

2. Thereisaprocedure lapse on the part
of the Life Insurer while handling the
Inward mails and that it would be
strengthening the internal systems.

Decision:

The information forwarded by the life
insurer intimating the status of the
referral agreement vide e-mail dated
March 07, 2013 that the status was
‘Application filed on August 03, 2011
was vague and evasive in nature and
is considered as non disclosure of
material information  affecting the
business interests of the Referral Bank
and another life insurer. On examining
the termination notice dated May 23,
2013 issued by the Life Insurer to the
Referral Bank, it is noticed that the

referral arrangement  was abruptly
terminated by the Life Insurer without
citing any reason or rhyme when
clarifications were persistently sought by
the Authority. The Life Insurer
acknowledging its Corporate Office's
round stamp on the acknowledgement
slip submitted by the Referral Bank
highlights the need for improving the
internal systems and the compliance
norms. In light of this, the copies of a
manual inward register submitted by the
Life Insurer offered no requlatory comfort
and therefore are not taken into
consideration. Hence,itis treated that the
Life Insurer has violated the provisions of
Regulation 11(4), Regulation 11(5) and
Regulation 12 (b) of IRDA (Sharing of
Data Base for Distribution of Insurance
Products) Regulations, 2010.

However keeping in view the fact that the
life insurer did not generate any business
through the Referral Bank and the
submissions that there was no deliberate
intention of non-disclosure  of
information called for by the Authority, a
considered view has been taken. The
Authority therefore cautions M/s TATA AIA
Life Insurance Company for not complying
with the regulatory provisions referred
above. TheAuthority also directs the Life
Insurer to put in place effective
procedures for complying with IRDA
(Sharing of Data Base for Distribution of
Insurance Products) Regulations, 2010.

(Sudhin Roy Chowdhury)

Member (Life)
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Ref: IRDA/BRK/ORD/L(/227/12/2013
IRDA/DB/355/06

ORDER OF THE INSURANCE REGULATORY
AND DEVELOPMENT AUTHORITY UNDER
REGULATION 14 OF IRDA (INSURANCE
BROKERS) REGULATIONS, 2002

In the matter of M/s. JRL Insurance
Brokers Pvt. Ltd. Application dated
12thMarch, 2013 seeking grant of
Renewal of Direct Braking License

M/s. JRL Insurance Brokers Pvt. Ltd.
(hereinafter referred to as the ' Broker')
having its Principal place of business at
33-A, J.L Nehru Road, Chatterjee
International Centre, 11th Floor, 9A,
Kolkata 700 071 was granted license by
the Insurance Regulatory and
Development  Authority  (heremafter
referred to as the ‘Authority') to act as
a Direct Insurance Broker. vide License
N0.350 on 27-03-2007. The license was
renewed and was valid up to 26-03-2013.

Whereas the Broker had applied for the
renewal of their Direct Insurance Broker
license No.350 as per Regulation 13 of
IRDA (Insurance Brokers) Regulations,
2002 (hereinafter referred to as the
regulations) vide their application on
dated 12-03-2013 together with
supporting documents.

Whereas after careful scrutiny of the
application submitted for renewal of
license, and subsequent exchange of
correspondence, inter alia, it was noted by
the Authority that the Broking Company
had violated provisions of Regulations 18,
20, 24 of IRDA (Insurance Brokers)
Regulations, 2002 and  Authority's
circular dated 26-05-2006. It is also
noticed that Broking Company's net
worth has become negative at the trme
of renewali.e.asat26/3/2013 and could
not be increased even after passage of 8
months of the renewal date.

Whereas under the circumstances noted
above, the Authority issued a show cause
notice dated 25th October, 2013 in terms
of Requlation 14(1) to the broker to show-
cause within 15 days from the date of
receipt of the notice as to why renewal of
license should notbe declined.

Whereas the Broker vide email dated 18-
11-2013 had requested the Authority to
grant them time ftill 22-11-2013 for
sending their reply to the show cause
notice, which the Authority accepted and
granted themtimeupto 22-11-2013

Whereas the Broker sent his reply to the
show cause notice vide letter dated 21-
11-2013. Since the broker has not
specifically asked for to grant them
personal hearing on the matter in their
aforesaid reply, the Authority
communicated to the Broker vide email
dated 27-11-2013 to inform the Authority
whether they would like to avail personal
hearing to present their case in person to
the Authority or not.

Whereas the broker has not responded till
dateand from thisactionitappears he has
nothing new to submit regarding the
above violations. Therefore the Authority
after due examination of all the facts on
record, the reply received from the Broker
vide letter dated 21-11-2013 concludes as
under.

« the broker failed to infuse additional
capital to restore the net worth of the
company to the required capital as per
Regulation 10 of IRDA(insurance
Brokers) regulations, 2002

» the broker does not have adequate
manpower resources and
infrastructure to carry on the
business  as per Regulation9 (2)

Date.: 06-12-2013

(B) of IRDA(insurance
regulations, 2002

Brokers)

 the above fact becomes evident from
the fact that the income earned from
the operations during the finandial
years 2009-10 to 2012-13 was very
meager

» Broker has also violated the provisions
as mentioned under Regulations 18,
20, 24 of IRDA(Insurance Brokers)
Regulations, 2002

In view of the aforesaid violations
committed by the Broker and based on
the past performance of the company, the
authority is of the view that this broking
company at this moment is not "Fit and
Proper" to act as Insurance Broker and
hence the Authority refuses to grant
renewal of license to M/s. JRL Insurance
Brokers Pvt. Ltd to act as a Direct
Insurance Broker.

The broker, however, shall continue to be
liable to provide services in respect of
contracts already concluded through
them by virtue of Regulation 40(2) of IRDA
(Insurance Brokers) Regulations, 2002 for
a period of six months within which
suitable arrangements shall be made by
him for having the contracts attended to
by another licensed insurance broker,
details of which shall be disclosed to the
Authority on receipt of this communica
tion

The broker, if aggrieved by the decision of
the Authority, may apply within a period
of 30 days from the date of receipt of such
intimation to the Chairman of the
Authority for reconsideration of its
dedision.

D.D. Singh
Member (Distribution)



vantage point )
A Bumpy Ride

- Health Insurance in India

‘The tendency of a vast number of policyholders to feel that they have a right to make a claim in

Health insurance irrespective of its applicability is a major factor for the ills of the segment; and to

this extent, they need to be educated’ opines

and chief ambitions would be to

provide sufficient healthcare to its
entire population so that the health of the
nation itself would be reflected. It is no
different for India; and for long, India has
been striving hard to ensure that at least
primary healthcare is provided to all its
subjects — and well within accessible
distance, at that. Education and
healthcare are the indicators of economic
growth anywhere in the world; and even
closer home, states that are relatively
better accomplished on these counts have
demonstrated that they are certainly
ahead of the othersin standards of living.

For any country, one of its important

Although we have made rapid strides of
progress towards achieving this across the
country, we are not yet at a stage where it
can be said that access to healthcare is
within the reach for a majority of the
population. Even before that, it should be
ensured that pure drinking water and
good sanitation facilities are provided,
which would itself ensure that several of
the infectious diseases would be put in

check. The distribution of several facilities
is also not uniform all over the country
further leading to disparities in the
accomplishmentof good living standards.

As a result, the incidence of a large
number of people falling victim to a spate
of diseasesis very high and several people
end up paying from out of their pocket for
expensive treatment procedures.
Consequently, healthcare expenses (and
mostly out-of-pocket) turn out to be a
strong reason for continued poverty of
millions, as has been revealed by several
reliable research reports. It has been the
constant endeavour of policymakers to
find out ways and means to provide for
some sort of universal health coverage for
the teeming millions and itis hoped thatit
would be a reality at least in the next few
yearsto come.

Insurance in any formis a major factor for
ensuring that the standards of healthy
living by the people are achieved. In India,
it is reported that around 25-30% of the
population enjoys some sort of insurance

‘Health Insurance’

in the nextissue...

which includes ESIS, CGHS, other
employer-provided schemes and private
insurance, above all. Thisisin itself a major
factor for the large potential that is
begging to be tapped. While Health
insurance segment has been growing at a
uniformly high rate over the last few years
(barring a few exceptions), it has been the
bane of the industry in the sense that
claim ratios are intolerably high. Further,
the tendencies among the policyholders
to enforce a claim or to exaggerate a claim
have been responsible for the class to
bleed. Although several measures
continue to be taken to rationalize the
process of Health insurance claims, we are
yet to reach a state of comfort; and it is
here that all the stakeholders have to play
a keyrolein arresting any further drain on
resources so that Health insurance
consolidates further as also turns
profitable.

‘Health Insurance’ will be the focus of the
nextissue of the Journal.
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Effective ALM in Insurance Companies

- Approaches and Practices

asserts that while it is important for the insurers to design a portfolio for

investments, itis vital for them to revisit the portfolios from time to time to ensure that they are well

within the acceptable investment standards for their companies.

sset Liability Management (ALM) is
Athe practice of managing a

business so that decisions and
actions taken with respect to the assets
and liabilities are coordinated. The aspects
and actions associated with assets and
liabilities will therefore include the asset
class, its size, the duration, the realization
dates / periods etc. This will therefore
suggest that ALM is an ongoing process of
formulating, implementing, evaluating
and regularly revising the objective,
policies and associated frameworks. This
is in keeping with the institution’s risk
tolerances and the market constraints.
ALM is therefore critical and applicable to
all institutions as regards sound
management of the finances of any
organization that invests to meet its
future cash flow and capital requirements.
In case of some financial institutions such
as banking and loaning companies, the
ALM has different dynamics as compared
to insurance companies, which are
required to invest (rather than build) in
financial assets.

Primary focus of ALM

Based on the above premise, the primary
focus of the ALM is on the risks associated
with or underlying to the assets it invests
in and profile of the liability it writes. ALM
will therefore focus on a wide variety of
risks including the equity risk, liquidity
risk, legal risk, interest rate risk, etc. The
finandial assets in which the insurance

companies invest will have these
underlying risks. Complex financial
instruments or assets will have more than
one risk underlying the asset. An effective
management of assets and liabilities will
be one where the profile mismatches are
reduced and the underlying risks are well
addressed.

ALMinImperfect Markets:

ALM based on the above becomes more
complex in the imperfect markets. This
arises due to lack of quality and relevant
data in the market place and the
regulatory requirements on the other. In
the Indian context, the underdeveloped
corporate bond market is one example of
such constraints. The absence of a
secondary market for instance in case of
many corporate or sovereign debt
instruments will create liquidity risks and
also determination of fair value of the
asset. These are all valid applications for

ALM is therefore critical and
applicable to all institutions as
regards sound management
of the finances of any
organization that invests to
meet its future cash flow and
capital requirements.

ALM. Appropriate tools and
measurements for each situation which
generates the underlying risk can differ
significantly.

Appropriate Tools and Measurements:

The choice of appropriate tools and
measurements on the basis of which
policies and implementation are carried
out will in turn depend on the primary
risks on the books of the insurance
company. The liability profile, which will
have some primary risks associated with it
will be based on the products and quality
of customers it will acquire in case of
protection products, and these will
articulate the primary risks. The assets it
acquires will be subject to market risks
and several othersarticulated above.

Indian Experience:

In the Indian context, the non-availability
of adequate financial assets in keeping
with the primary risks in the liability
requiresa high order of ALM attention. The
approach to ALM in a particular situation
must therefore be chosen with regard to
these factors. There are several
approaches to the ALM modelling which
are adopted by the insurance companies.
The finandial economics is a subject of
mathematicians and statisticians. The
investment managers are familiar with
basis and advanced approaches and the
regulators are using these increasingly to
evaluate the ALM regulations.



Modelsin ALM:

One of the fundamental set of models
utilized by insurersis the risk/return trade
off models. These models vary in keeping
with the sophistication in the financial
assets market. They are fairly accurate and
applicable once customized. These
models assume the systemic or market
risk and can be represented by a broad
index of stock returns. This assumption
reduces input and data required to
perform a Markowitz portfolio selection
procedure.

In case of simple financial instruments,
option valuation models and techniques
are generally used. Theinstruments in the
classification will include interest rate,
duration swap, credit risk swaps and
equity derivatives. Instruments utilized to
hedge interest rate risk will normally
include caps and floors, swaps, puts and
calls and exotic combinations or hybrids
thereof. For equities, insurers are often
concerned with drops in market value,
particularly where the product portfolio
has more of investments compared to
protection content or where the insurers
have guaranteed a fixed or indexed or
linked return. The Indian regulator has in
his guidelines also required insurance
companies to carry stress test of the
portfolio if the market value is reduced by
30%.

Advanced Approaches:

Ever since Harry Markowitz published his
work and thoughts, the insurers have
evaluated the approach of the efficient
frontier and asset allocation. He
introduced the idea where for each level
of risk, combination of optimal
dimensions of risky assets is determined.
The assets chosen will therefore reflect the
insurers risk tolerance. This approach
allows the portfolio manager to evaluate
risk versus reward trade-offs for
alternative asset of asset class allocations.
It can also be used to assemble portfolios
of asset classes or individual financial
asses that take advantage of benefits of
diversification when asset class returns do
notshow perfect correlation.

One of the fundamental set
of models utilized by insurers
is the risk/return trade off
models. These models vary in
keeping with the
sophistication in the financial

assets market.

After examining the approaches to the
ALM and the tools and techniques, a few
simple rules emerge for the insurers. The
first and the foremost is to recognize that
ALM and risk management are perhaps
the same thing. The risks arising out of the
assets and matching liability profiles need
be managed.

Risk Management and ALM Dynamics:

The insurance companies need to accept
that they exist to run their businessesin a
solvent and profitable way. This is for the
policy holders as well as shareholders.
However, the business is highly leveraged
and that will place huge demands on
understanding the complexity and
dynamics of the interplay between the
assets and liabilities. This makes ALM vital
to controlling risks and allocations of
economic capital. The goal of any effective
ALM program is a very simple one. It
requires identification and mitigation of
unexpected or catastrophic losses
through taking undue risks and
continuously evaluating the impact of any
downside that may occur that would
impair the fair value of the assets.

ALMisbeing proactive:

Markets change continuously. This
requires a very proactive examination of
developments. Most Life insurers take a
view that they are required to hold the
debt assets till maturity. They need to
study the short and medium terms trends
even so.

Measurement and management go
together:

ALM is about quantification of risks; and
once they are identified, sound judgment
is equally important as most models have
their limitations, as we discussed earlier.
For instance, correlations can be spurious
and subject to selection bias. Assumptions
play a large role in quantification.
Validating assumptions and
corroborating proxy data used in the
models needs to be done regularly.

Programs to focus on big and small
risks:

Time and again, large insurance
companies fail on account of larger focus
on big risks and letting the small risks go
unattended. Also due to market dynamics
the small risk may assume different
dimensions over time.

Watch the markets and competitors:

Financial markets are not static entities.
The markets themselves will have
participants with different profiles, greed
and fears. There is a high order of inter-
dependency.

Stress the portfolios; understand what
kills the value:

Understanding the risks which have
influence on the fair value of the assets
and liabilities is an inherent part of the
ALM program. Stress tests should be
carried out with various scenarios which is
veryimportant.

Conclusion:

ALM in insurance companies is about
policy, process and people. Agood order of
governance and a proper independent
structure in the organization is essential.
The processes and people will make the
capadity needed to manage the assets
and liabilities.

The author is Managing Partner, Ashvin
Parekh Advisory Services LLP, and Senior
Expert Advisor, Financial Services EY.
Views are personal.
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Dealing with Long Term

- ALM in Life Insurance

opines that in view of the uncertainty associated with the timing of the assets

and liabilities, ALM in Life insurance assumes a huge complexity that demands a great deal of

expertise coupled with an uncanny anticipation.

Importance of ALM

The International Association of Insurance
Supervisors (IAIS) describes Asset Liability
Management (ALM) as “the practice of
managing a business so that decisions
and actions taken with respect to assets
and liabilities are coordinated”. Asset
Liability Management (ALM) is a
quantitative approach to assessing risksin
both the assets and liabilities, together, for
an insurance company. It develops risk
management strategies incorporating
asset allocations to various asset classes,
asset selections within each asset class
considering the profile of liabilities of the
insurance company.

Given the uncertainties and fast pacing
changes in the economic environment,
ALM has become increasingly important.
With the growth of risk based capital
management, increased attention is
required on ALM matters due to issues
emerging from the long duration of
liabilities, asset liability cash flow
mismatching, guarantees and options
within products and the inherent risks
within various asset classes.

The traditional ALM programs focus on
interest rate risk and liquidity risk because

they represent the most prominent risks
affecting the organization balance-sheet
(as they require coordination between
assets and liabilities). But ALM also now
seeks to broaden assignments such as
capital management/ allocation
considering other risks (lapses, mortality
etc.) as well besides the market risks.

ALM - ARisk Management Tool

ALM is a key component of the risk
management framework. The major risks
tackled are:

With the growth of risk based
capital management,
increased attention is

required on ALM matters due

to issues emerging from the
long duration of liabilities,
asset liability cash flow
mismatching, guarantees and
options within products and
the inherent risks within
various asset classes.

Market Risk — the matching of assets
and liabilities in ALM reduces the risks
of adverse variations in the values of
the asset and liability emerging from
capital market movements,
particularly interest rate movements.
This also includes the reinvestment/
disinvestment risk arising from
mismatch of asset and liability cash-
flows.

Liquidity Risk - it pertains to whether
the organization will have sufficient
assets which can be liquidated easily
and without compromising on the
realizable value to meet claims and
expenses when they fall due? Losses
could incur if the insurer is forced to
realize assets at an unfavorable price
to pay off its liabilities. ALM also helps
mitigate this risk, as assets are aligned
to meet future liabilities as and when
theyfall due.

Underwriting or Insurance Risk - is
the risk associated with the
conducting of the life insurance
business. This risk largely manifests
when the policyholders make a claim
or exercise an option (lapse, surrender
etc.) which is adverse to the company.



At one level, the underwriting risk
arises from the uncertainty of timing
and size of future benefit payments or
premium income, which might
require some coordination with
assets. More significantly perhaps,
underwriting risk for a life insurer
relates to the embedded guarantees
such as a guarantee that the maturity
value (or early surrender value) of a
product will not be less than some
predetermined amount, or surrender
terms within a policy that enable the
policyholder to decide to stop paying
premiums and take a cash value, with
little advance notice being provided to
the insurer. Further, options such as
those that allow the policyholders to
decide at maturity date of policy
whether they wish to take the
proceeds as a single lump sum or as a
future stream of regular payments
canalso be onerous for the insurer.

How toimplement and perform an ALM
foralifeinsurance company:

The Organization of ALM

As it is an important component of the
overall risk management framework for
an insurer, the governance aspects of the
ALM function need to be considered and
agreed at the outset. This involves
creating the infrastructure within which
the ALM function will operate and will
define matters such as the constitution of
the Asset Liability Committee (ALCO), roles
and responsibilities of the members of the
ALCO, the objectives of the ALCO, the
insurers’ risk appetite (or risk budget) for
various risks, the techniques and
methodology used, and the frequency of
monitoring.

PerforminganALM

The ALM exercise involves projection of
the asset and liability cash flows for an

Options such as those that
allow the policyholders to
decide at maturity date of
policy whether they wish to
take the proceeds as a single
lump sum or as a future

stream of reqular payments
can also be onerous for the

insurer.

insurer. This is usually done separately for
different lines of business like traditional
non-participating business, with-profits
business, pensions and annuity business
etc.

Projection of Assets

The existing assets like bonds, equities etc.
as on the valuation date, under the
various funds pertaining to the line of
businesses described above, are projected
for future years, based on their coupons,
dividends, and maturity cash flows. Any
money market instruments are also
projected and their interest and maturity
cash flows are considered. Equity assets in
a fund (if any) are generally treated as
zero-duration assets, as the dividend yield
onthemisuncertain.

The asset cash flows usually do not
assume any reinvestment of the surplus
cash-flows arising in the early years.

More advanced asset projection models
including the stochastic models can also
be developed which incorporate factors
such as defaults on the interest and
maturity payments of the fixed-interest
securities, varying credit spreads etc.

Projection of Liabilities

Life insurance companies provide
coverage for risks related to human
mortality, survival as well as health and
disability. They also issue contracts that
provide a long term savings benefit which
may involve guarantees to make
payments many years in the future.
However, even though the policies are
issued for long terms, in many cases the
policies terminate due to lapse or
surrender prior to their maturity date.

The liabilities of the insurer are projected
considering all such contingencies and
probabilities.  The projection of the
liability cash flows, therefore, involves
long term assumptions for the future as
regards mortality, morbidity,
surrender/lapse, expenses, inflation,
interest rates, tax, bonus rates and any
other policyholder behaviors. The liability
cash-flows considered in future
projections are most of the elements of
the revenue account e.g. premium
income, expenses, commission, surrender
outgoes, maturity outgoes, survival
benefits, death claims, annuity outgoes,
rider outgoes, reinsurance premiums and
recoveries, and tax liabilities arising in
future. Premiums expected to be received
in the future is usually considered as a
negative liability.

This projection is usually done using
liability cash-flow projection actuarial
softwares.

Asset-Liability Management (ALM)

The assets and liabilities are projected
under each fund for future years, to
identify the surplus/ (shortfalls) in future
years.

The investment strategy is set so as to
reduce/remove the excess/ shortfalls in
any year by investing in assets of that
term.

mM
—
o
o~
—_
[<¥]
o
IS
5]
o
<]
[an]
©
oy
=
>
o
—
©
o
=



E irda journal December 2013

issue focus

Period 1 Period 2

Duration Liability Asset Net Liability Asset Net
(inyears) Cashflows | Cashflows | Cash | Cashflows |Cashflows | Cash

(Outgoes- | (Interst+ | flows | (Outgoes- | (Interst+ | flows

PremInc)| Mty) PremInc) Mty)
0-3 100 400 300 100 150 50
3-6 180 500 320 180 250 70
6-9 240 600 360 240 250 10
9-12 300 700 400 300 300 0
12-15 600 750 150 600 625 25
15-18 800 825 25 800 800 0
18-21 1,300 900 (400) 1,300 1,250 (50)
21-24 1,100 600 (500) 1,100 1,100 0
24-27 900 500 (400) 900 850 (50)
27+ 500 300 (200) 500 520 20

Considering a practical example of an ALM
statement, for a mature Life insurance
company writing long-term contracts
(15-30 years) below, for two consecutive
periods, where the ALM strategy is to
reduce/remove the shortfalls in the net
cash flows. Note that the below example
assumes no change to the liability cash-
flows between the two periods so as to
show the effect of the change in
investment strategy of the company. This
assumption would be unrealistic in
practice, and hence the ALM would need
to be dynamic so as to incorporate any
changesin the liability profile.

In the above example, at the end of period
1, the company is exposed to significant
re-investment risk, as the liability
durations are higher than the assets from
year 18 onwards. Thus, the company may
incur a loss if the net cash-flows in year 0-
18 cannot be invested on favorable terms
to match the outgoes at later durations.
Therefore, the company decides to invest
its assets to meet its liabilities in later
years. This is reflected in the ALM
statement for period 2, which exhibits
lower mismatch risk.

Practical Problems When Performing
anALM

There are various points to note on the
limitations and the practical issues in
performing the ALMininsurance.

e Aninsurer may not find the very long
term assets e.g. 40 years to match the
longer duration liability cash flows.
Company may get exposed to
significant re-investment risk if the
assets have been invested in shorter
terms as compared toits liabilities.

e On the flip side, the company is
exposed to liquidity risk if the assets
are invested for longer terms as
compared to its liabilities and may
incur a loss on forced sell of those
assets to meetits liabilities.

e Duration matching of assets and
liabilities may not be possible, as the
duration of liabilities may be negative
(i.e. the premiums expected to be
received in future may be higher than
the outgoes expected in that fund).
This situation sometimes arises in
early duration of policy contracts.

e The asset profile may take time to
reflect the change in investment
strategy. Also, the costs of shifting the
existing book of assets to align with
the new strategy should be
considered. For example, the company
may have to incur dealing costs or
crystallize its investment loss/ profit, if
it is changing its investment strategy
from short-dated bonds to longer-
term bonds, or from fixed-interest
securities toindex-linked securities.

Conclusion:

Therefore, keeping in mind the above
problems, an appropriate investment
strategy needs to be considered which
achieves most suitable and rewarding
strategic allocation; and at the same time
insurer stays within its risk appetite given
the capital resourcesit has.

Further, scenario and sensitivities testing
of the various assumptions should be
used to study the asset-liability mismatch
if things turns out to be different from
expected, and help arrive at the optimal
allocation of the assets to help manage
the risk/reward distribution within the
company’s risk appetite.

As stated at the outset, ALM is not about
avoiding the risk, but of managing the
risks of the business effectively so as to
create value to the business.

| 4
The author is CEO & Managing Director,
Aviva India Life Insurance (o. Ltd.
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Asset Liability Management for Life Insurers

and

- A Regulatory Perspective

emphasize that there is a huge challenge associated with

matching the assets and liabilities of life insurers, owing to the difference in their term and maturity
periods; and further add thatit calls for a close scrutiny of the assets that they are going to investin.

Introduction:

sset-Liability Management is the

practice where decisions regarding

investment of assets are taken in
such a way so as to ensure that insurer’s
objective to be able to discharge its
obligations arising out of its policy
liabilities is met properly. Needles to add,
protecting the solvency of insurer is the
main objective of ALM.

Need & Requirement for ALM:

The requirement for ALM framework
arises because of the difference between
asset and liability cash flows over the
duration of policy/policies in terms of
their nature, term and currency. Although
within the Indian framework, currency
risk is minimized fully by IRDA Investment
Regulations defining the scope of
‘Investment Control Fund’ for insurers
which restricts any foreign investment in
the country; now after elimination of
currency risk, ALM in Indian framework
concentrates on nature and
term/duration of these cash flows.

ALM: Practice and Principles:

Nature: This requires insurers to consider
nature of expected future asset and
liability cash flows; and allows for
matching to the extent possible. It can be
extended to the selection of investment
assetsinsuch away so as to ensure thatits

proceeds are available to meet expected
liability outgo of the insurer.

For a typical life insurance company, asset
and liability cash flows show significant
divergence at each point of time. The
same may be acceptable because the
future behavior of insurance liabilities and
market, where insurance assets are
invested, is quite uncertain. This
divergence makes ALM a very critical
function in any insurance company. ALM
takes care of such shortfall and excess of
investment money with an objective of
meeting future expected liabilities of
insurer, in particular and protecting
solvency of insurer in general at every
pointof time.

Term and Duration Matching: This
requires consideration of effective
duration of both the sides of this
frameworki.e. Asset side and Liability side.

e Duration is a statistical proxy for term
of assets and liability cash flows, and is
calculated as weighted average of
term of such cash flows. We require
duration of asset and liability to match
S0 as to ensure matching.

e It also aims to match changes in the
duration of asset and liability because
of changes in the interest rates i.e.
convexity. We require convexity of
asset to exceed the convexity of
liability so as to ensure matching. It
ensures thatin case of interest rate fall

Asset Liability Cashflows for Life Insurers
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in market, value of asset will increase
more than by value of liability; and
viceversa.

Regulatory Environment:

The Indian regulatory Environment also
recognizes the critical role of ALM
framework for insurers and lays sufficient
emphasis on the importance of
coordination of asset-Liability decisions
andactions.

It necessitates all the insurers to
submit the results of ‘ALM submission’
to the Authority on quarterly and
yearly basis. Insurers have to deal with
all the risks affecting future finandcial
condition of the insurer. These may
include:

Market Risk: - Interest Rate risk
including variations in market
credit spreads, equity risk,
property risk and other assetvalue
risk, currency risk etc.

e (reditRisk
* Underwriting Risk
» Liquidity Risk

It requires all insurers to have an ALM
policy duly approved by their board.
Thefactors to considerinclude:

This implies ALM framework should
aim to maximize investment returns
while minimizing the risks inherentin
the business concerned taking into
account the risk tolerance level of
insurer and ultimate aim to match its
expected liability cash flows with asset
proceeds, and protect the solvency of
the organization.

A sound ALM framework should allow
for all such risks while estimating the
expected future cash flows and its
matching exercise. The Indian
regulatory environment puts
emphasis on all such risks by placing
requirement on Life insurers to
consider a list of ‘Risk-factors” while
projecting future financial and capital
adequacy positions of business in
different time duration.

There is also a requirement to align
ALM framework with market
principles as underlined in
IRDA/ACTL/CIR/ALM/005/01/2012
dated 3rd January, 2012; a relevant
part of whichis reproduced below.

“The economic value of asset and
liability cash flows, derived in such a
way as to be consistent with current
market prices where they are
available, or using market-consistent
principles, methodologies or
parameters.”

Summary:

Life insurance products are having
long term liabilities and it is difficult to
find matching assets of same nature
and term, and hence insurers are
exposed to matching risks.

Asset/Liability Management (“ALM”) is
of course a management tool to
optimize investment returns while
minimizing reinvestment risks.

The basic investment principle to be
followed here is that the insurer
should try and maximize the return on
investments taking into account the

Factors Affecting ALM Policy

Asset-Liability Risk Tolerance

relationships Level

Risk Return
requirements

Liquidity
position

Solvency
position

nature, term and currency of the
liabilities for a given risk appetite of
theinsurer.

There are several methods but the
most common is duration method
which is used to optimize the Asset
and Liability matching.

IRDA has issued circulars from time to
time to guide the insurers and made it
a mandatory requirement to reportits
Assets and Liability cashflows on
quarterly and vyearly basis as
mentioned above.

Although the concept of ALM seems
simple, its application can be difficult
because in the real world there may
not be the range of assets required to
match future expected liability cash
flows.

Even if one were to achieve such a
position at any point in time, the
position would be broken the
following month due to the influx of
new business cash flows.

Possible next steps:

Within the investment restrictions of
IRDA requlations, as well as the
company’s investment policy
guidelines, one must look for
innovative solutions e.g. securities,
equities, derivatives, securitization,
catastrophe bonds etc.

No doubt, these innovative solutions
come with their own risks associated
with them inherently, and one should
measure the pros and cons before
going ahead with them.

| 4 , .. .
Manoj Kumar Chhatlaniis Deputy Director

and Yogita Rawat is Asst. Director in the
‘Life Valuation and Solvency Team’ at
IRDA (Actuarial) and this article is a
contribution by the authors in their
personal capacity. The opinions
expressed in this article are the authors’
own and do not reflect the views of the
Insurance Regulatory and Development
Authority. ‘



Fvaluation of Asset Liability Model for a Pension Fund

and

- Through Stochastic Modeling

state thatin view of the dynamic shiftin the demographic

profile, designing an appropriate asset-liability model for the pension funds is a very complex

exercise.

1.1Introduction:

he changing demographic profile

of the Indian population resulting

in increasing number of young
population (45% of the population
projected to be in the age group of less
than 30 years) and the older population
(60+ Age) is expected around 12% which
translates into a population size of 180
million by 2030. Such a divergent
demographic change is expected to have
a negative impact on the mortality risk
improving the longevity risk to a greater
level. This poses a real challenge for the
pension business; as such a mortality-
longevity risk lopsidedness would
increase the investment strain
significantly. More importantly, the Indian
pension sector is expected to grow
exponentially in the coming years
particularly after the passage of the
Pension Fund Regulatory and
Development Authority (PFRDA) Act 2013
and the authority is planning to introduce
strong pension reforms with more
innovative products and channels to
realize its full growth potential, it is
estimated that the Indian Pension Sector
is expected to contribute an investment
corpus of more than USS 1Trillion by

20251. Such huge market expansion
makes it imperative for the pension
companies to develop a market specific
dynamic ALM model to manage the
business more effectively.

At a time when global financial crises
continue to linger for longer than
expected, and most of the companies are
still reassessing residual values of their
assets and liabilities; Indian insurance /
pension market, though witnessed the
climbs of the consequence, has for certain
realized the volatility of capital market
and their far-reaching implications on
insurance / pension business. Secondly,
|

The primary objective of
developing ALM is to
minimize all possible

financial risks resulting
from a mismatch of
assets and liabilities
including systemic as
well as reinvestment

risks,

with the introduction of Enterprise Risk
Management, measurement of
investment risk, particularly, market risk
and liquidity risk, and managing them
effectively become challenging for
pension fund managers. Under such
environment, it is very essential now for
every one to re-look at their
(deterministic) ALM models and resulting
investment strategies, more importantly
move towards more dynamic and realistic
ALM approach like stochastic modeling or
dynamicfinancial modeling.

The primary objective of developing ALM
is to minimize all possible financial risks
resulting from a mismatch of assets and
liabilities including systemic as well as
reinvestment risks, with a view to ensure
that the annuity fund is effectively
managed in most of the years in future, if
not all, subject to currentinvestment [imit
as specified in IRDA. Essentially, the
objective is to specify an appropriate asset
allocation strategy that helps in
minimizing investment risks ensuring
higher surplus. This paper focuses on not
only developing a stochastic ALM for a
pension fund, but also evaluating the
efficacy of ALM using stochastic models.
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Here the main purpose of this paper is to
build a simple spreadsheet based ALM
approach which can be used for
evaluating the performance of the
selected annuity models which includes
not only fixed income assets but also
equity, cash and treasury bills for a
pension fund under the present market
conditions. More importantly the paper
highlights development of stochastic
model using the available data from the
Indian market.

1.2 Outline of the Paper:

This paper highlights the purposes of
building a simplified ALM to understand
the implications of selection of various
assets and liabilities for an auto choice life
cycle based (Age-Risk adjusted) pension
model. This paper also describes the
major steps that are necessary to build the
ALM model. Initially, a description of an
age-risk adjusted model with dynamic
asset allocation was developed with
certain assumptions. Secondly, a balanced
fund model with fixed asset allocation
was also selected over that of fully secured
fund and equity models to study the
efficacy of the life cycle based auto choice
modelin comparison to each other.

The primary aim is to evaluate the efficacy
of both the models through simulation
based stochastic models. For this purpose,
first the historical returns of the selected
asset class: Government Securities, Equity
and other short term securities were
analyzed using historical trend analysis to
identify the underlying distribution
parameters for each model. Next, the
stochastic model for each selected asset
class was also developed under dynamic
market condition. The asset classes
include cash, short term deposits or
treasury bills, long term bond, and equity.
Each asset class was modeled using their
respective (assumed or validated)

The asset classes include
cash, short term
deposits or treasury
bills, long term bond,
and equity. Each asset
class was modeled using
their respective
(assumed or validated)
distribution.

distribution. Next, the certain important
liabilities specified under National
Pension Scheme were considered with
similar assumptions. The selected
liabilities cover mortality, annuity payouts,
withdrawals, surrenders / lapsations, and
expense including commissions, fund
management charges, etc.

Next, the liability outgoes and asset cash
flows were compared in order to
determine the performance of the model.
Then, each of the modeled parameters of
each asset class was further validated
through Monte Carlo Simulation under
different market conditions. And the
derived results of the stochastic
simulation were incorporated in the
estimation of future value of capital fund
aswell asannuity payouts. The simulation
results using portfolio investment return
at 99% confidence level were also
obtained to study the implication of the
suggested asset-liability model under two
extreme conditions both positive as well
as negative scenarios to a large extent.
Finally, the paper does also discuss the
relevant strategies for better
management of asset-liability model to
adapt to dynamic market conditions with
a view to improve the efficacy of the
selected annuity model further.

1.3 Limitations of the paper:

This paper does not discuss the
managerial implications in the asset
liability management of a company. The
proposed ALM model is based on the
existing net premium and reserving
regime and does not consider the new
Risk Based Capital regime. The asset
classes to be modeled are limited to
selected asset classes like cash, equity,
bond and treasury bills, etc. and it does
not include others like property, gold,
commaodity or exchange derivatives.

2. Development of Annuity Model with
different Asset Allocation:

The paper proposes to study the efficacy
of Annuity Model with different asset
allocation, with a view to identify the one
which provides better surplus and
moderates the interest rate fluctuations
and liquidity risks. The following four
Annuity Models have been evaluated in
terms of better fund performance with
better surplus or buffer values:

1. Life Cycle based Auto Choice Model
2. Balanced Fund Annuity Model

3. Secured (Debt) Fund Model and
4. Equity Fund Model.

For better understanding of these models,
a brief description of these models is
presented below:

2.1 Specification of the Life Cycle based
Auto Choice Model:

This modelis an Auto Choice model where
the customer does not need to specify his
investment choices. The model has an
inbuilt option where the contribution of
the customer is invested in certain
specified percentage in G (lass Assets
(Govt. Securities), E Class Assets (Equity)
and C Class Assets which are mainly short



term securities like cash deposits and
treasury bills, etc. Initially when the
customer is young below 35 vyears
maximum amount of his contribution is
invested in Equity (Maximum 50%) while
20% in G Class Assets and remaining 30%
in C Class Securities. As the age progresses
the equity exposure decreases and
investment in G Class increases while
balancing the C class securities with other
short-term securities. Ultimately when the
customer reaches 55 years, nearly 80% of
his contribution is kept in Government
Securities while justa minimum of 10%n
Equity and 10% in Other Short-term
Securities. Vesting age for annuity is 55
Years. If customer withdraws before
vesting (55 years) then he can withdraw
20% of the accumulated capital fund
while rest 80% is to be used for
purchasing annuity from any of the
approved institutions. At the time of
attaining vesting age, the customer is
allowed to withdraw 60% of his fund. If
the annuitant dies before attaining the
vested age, then the entire accumulated
capital fund is provided to his dependant
ornominee.

2.2 Balanced Fund Annuity Model:

Under this model, nearly 60% of the fund
is assumed to be invested in Government
Securities, 10% in Equity and the balance
30% to be invested in Short Term
Securities like Fixed Deposits, Treasury
Bills, etc. This model assumes that
throughout the life cycle stages, the same
proportion of investment is done in the
above securities at various periods of time
j.e. at the end of 10 years, 20 years, 30
years, etc. In each of these models, the
dynamic interest rate simulated at the
corresponding time periods (10 yrs, 20 yrs
and 30 yrs) are applied to the fund to
estimate the accumulated fund value at
the time of vesting (55 years).

Once the cash inflows
are estimated at the
various periods of the
life cycle stage, the cash
outflows or the
liabilities accruing at the
respective stages will be
deducted from the fund
to estimate the surplus
or deficiency of the
model at the end.

2.3 Secured (Debt) Fund Model:

Under this model, the entire fund (100%)
is assumed to be invested in the
Government securities of different
duration: 10 years, 20 years, 30 years, etc.
throughout the life cycle stages of the
investor from the entry point (17 years) to
the vested age (55 years). Here also the
same proportion of the fund is invested at
various periods of time (10 yrs, 20 yrs and
30 yrs) and the simulated rate of return
prevailing at the corresponding periods of
time is applied to estimate the fund value
at the end of investment period (at the
time of Vesting age of the investor).

2.4 Equity Fund Model:

Under this model, nearly 100% of the
fund is invested at different periods of
time (10 yrs, 20 yrs, and 30 yrs)
throughout the life cycle period of the
investor. At each stage of life cycle period,
the average simulated equity return is
applied to estimate the accumulated fund
value.

Once the cashinflows are estimated at the
various periods of the life cycle stage, the

cash outflows or the liabilities accruing at
the respective stages will be deducted
from the fund to estimate the surplus or
deficiency of the model at the end.In each
of these models, the lapsation or
surrender liability has been assumed to be
a maximum of 20% of the accumulated
fund value and at the time of vesting age
(55 years), the customer is allowed to
withdraw 60% of his fund. At the time
when the customer attains the vesting
age, the annuity payout liability is also
deducted. A brief description about the
underlying model assumptions including
annuity payout and other liabilities of the
modelis givenin the nextsection.

3.BasicAssumptions of the model:

In order to evaluate the performance of
the selected Annuity models, the
following assumptions have been made
and most of these assumptions are based
on the Life Cycle based Auto Choice Model
existing under National Pension Scheme.

3.1 Underlying Assumption of the
Annuity model:

This is a monthly or annually contributory
premium deferred participating annuity
model:

1. Minimum monthly contribution:
%1000

2. EntryAge:18VYears
3. Vesting Age: 55 Years

4. Annuity payable depends on the
performance of accumulated capital
fund atthe time of vesting period.

5. Annuity payable monthly.

6. Annuity Benefit is guaranteed for 15
years.

7. At the time of vesting, it is assumed
that the customer withdraws 60% of
hisaccumulated fund.
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8. Death Benefit before vesting: Return
of accumulated annuity benefit at
death.

9. Nodeath benefitaftervesting.

10. Surrender Benefit before vesting: 8
years annuity certain at accumulated
annuity upon surrender.

11. Nosurrender benefit after vesting.
3.2 Expense and Liability Assumptions

1) Expense: Fund Management Fee of
.0009%, CRA Charges of %500 PA.
Management expenses including
development expenses at the rate of
2% of the contribution.

2) Total Commission: 3.5% of the first
year contribution

3) Lapsation or Surrender Benefits: From
inception till date before attaining age
55, it is restricted to 20% of the
accumulated fund value with 80% of
the fund need to be compulsorily
annuitized for Pension; and after the
vesting period, no amountis payable.

4) Mortality: Before age 55 - 70% of LIC
Mortality Table 94 - 96, and after age

Then the output of the
simulated values is used
to estimate the
accumulated fund
values of the selected
Annuity models at
different life cycle
stages.

55 it is average expected mortality of
thesametable.

5) Investment Return: The simulated
returns of various selected asset
classes would be used to estimate the
accumulated fundvalue.

4. Development of Selected Asset
Models:

Since the main purpose of this paper is to
evaluate the efficacy of the selected
Annuity Models using stochastic
simulation model, each of the selected

Chart 1: Simulated return of SGL Securities (1- 37 Years Forecast)
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asset classes (Government Securities,
Equity and Short term Securities) has to be
modeled and the derived distribution
parameters of the models will be
simulated to generate the simulated
future return values of the each selected
assets. Then the output of the simulated
values is used to estimate the
accumulated fund values of the selected
Annuity models at different life cycle
stages. The following section explains the
estimation of model parameters of each
selected asset classes and the simulation
of these parameters.

4.1 Estimation of simulated values of
Government Securities Return:

The returns on the G-Class assets
consisting of government securities (SGL)
and C- (Class assets consisting of short-
term deposit rates as well as treasury bills
were generated using Cox Ingersoll Ross
(CIR)Model with Term structure, looking at
the dynamics of interest rate movements
based on the following conditions:

1. Volatility of yields at different maturity
periods

2. Interest rates may in the long run
reverttoitslong-termmean

3. Rates at different maturities are
positively correlated

4. Interest rate should not be allowed to
become negative.

Hence, the interest rates were modeled
using the (IRformula: r,=

hatalb—r_)+syr_zt

Where rt = the interest rate at the
beginning of the year (t);

r-1 is the interest rate at the preceding
day



Chart 2: Simulated return of Short-Term Securities (1- 37 Years Forecast)
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b=1long term mean;

a = constant that determines the speed of
reversion of the interest rate towards its
long-term mean (b);

s=Volatility of theinterestrate and

7t are the standard normal variates from
the distribution N (0,1).

Using the above model the rates of
government securities were estimated
and the same were simulated using the
Monte-(arlo Simulations with Box-Muller
algorithm to generate the future security
returns and the same is presented in the
following charts.

The simulated trend of SGL returns in the
long run indicates an average return of
9% with the standard deviation of 1%.

4.2 Short-Term Rates Model:

The interest rates of short term securities
like bank deposits, treasury bills, etc. are
assumed to follow Cox Ingersoll Ross (CIR)
Model with term structure with the
assumption that the short-term real
interest rate (s) reverts to a long-term real
interest rate (/). Both rates are stochastic.

Inthe long run, I reverts to a deterministic
average mean reversion level pl. The
parameters of this distribution with mue
and sigma values were simulated using
box-muller algorithm. The following chart
describes the future trend of simulated
short-term interest rate for the next 30
years time horizon.

The simulated trends of bank deposits
indicate a mean return of 7% with 2%
standard deviation.

4.3 Equity Model:

The equity model has been assumed
follow Log Normal (LN) model. The equity
market is assumed to behave in two
states, one state being lowly volatile and
high average return, and the other being
highly volatile and low or negative
average return. Within each state of the
regime, the equity returns are assumed to
follow a simple log normal distribution
with a fixed volatility that is state
dependent.

LetStbe the stock price attime t, ?t denote
the regime applying in the interval [t,.t+1)
where?t=1o0r2,and y?tbe the meanand
s?t be the standard deviation. The
simulated stock returns were split into
two groups: Upper Quartile (top 25%
stock return) and Lower Quartile (Bottom
25% stock return). The Upper Quartile
(one with upper 25% quartile values)
reflects increasing trend of the equity
market with high average return value,
while the other: Lower Quartile indicates
the downward or decreasing trend of
stock market. The mean and standard
deviation of these two distributions were
simulated using Box-Muller algorithm

Chart 3: Simulated return of Equity ( 1- 37 Years Forecast)
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with 1000 runs. The chart below shows
the simulated stock trends for the next 37
years:

The above analysis indicates that over the
years the volatility of stock returns
increases steeply as we see from the
above chartthatin the first 17 years, there
are only two occasions where the market
cycle touches the bottom, and the
frequency increases steeper in the later
years.

On the whole, the simulated stock return
provides a mean return of 12.95% with
12% standard deviation, which almost
confirms with a view that the stock return
alsoin the long run of over 30 years revert
back to mean return of Government
Securities (SGL) or Bond rates.

4.6 Monte Carlo Simulation for
projecting the future returns:

The main part of this analysis is to develop
a simulation model to examine the
relative performance of the proposed
default life cycle portfolio models with
different asset allocation options.
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Editor, IRDA Journal, Insurance Regulatory and Development Authority,
Parishram Bhavan, 3" Floor, Basheer Bagh, Hyderabad-500 004.

or e-mail us at irdajournal@irda.gov.in

Secondly, to estimate the future
accumulated pension fund values at
different periods of time (at the end of 10
years, 20, 30 and 35 years), it is necessary
to generate the future return values of all
the important parameters (Yield on SGL,
Stock Return, Long-term bank deposit
rates, and Consumer Price Index (CPI)
values for Industrial workers. Accordingly,
the future return values of these
parameters were generated using the
past trend of their distribution with the
necessary model parameters using Monte
Carlo simulation method with 1000 runs.
Then further the simulated values were
validated by examining the descriptive
statistical values of these parameters as
well as their visual plots of their respective
distribution. All these measures indicated
that the simulated future return of these
parameters significantly represents the
pasttrend of their respective distributions.
(Ref: Charts 4, 5 & 61s given as Annexure-1
depicting the Historical Trends).

The table-1 given in Annexure exhibits the
future forecast of return values for the

AND

selected parameters at different periods
of time (Year 1 to 37 years) as well as their
mean return values and the standard
deviations. All these values again
conforms the long-term average return
values of these parameters as suggested
inthe earlier studies.

(To be continued ...)

| 4 . .
Dr. Steward Doss is Assistant Professor,

and Ms. D. Vijayalakshmi is Chair
Professor (Life Insurance), National
Insurance Academy, Pune. The views
expressed in the paper are their own and
not those of the academy. ‘
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follow through

Regulatory Compliance in Advertisements

- Objective and Dimension

narrates the true spirit behind an advertisement and explains that a truly

committed and wholesome advertisementis bound to reap good results for the insurers.

dvertisement is the first and

foremost tool of any organization

involved in marketing to
communicate with the public, and
insurance organization is no exception.
Since advertising is always undertaken
with the avowed purpose of achieving a
pre-determined marketing objective, it is
but natural that its success should be
judged primarily in terms of whether and
to what extent, such purpose has been
served. Marketing success is, however, the
cumulative result of several input
ingredients of the market mix viz. product,
pricing, distribution and promotion; and
their attributes. In turn, since promotion is
made up of several components, of which
advertising is one, it is very difficult to
measure advertising effectiveness in
terms of results; even though the
importance of advertisements is always
there in each and every sales
organisation.

While there is no way one can say with any
certainty about which style of advertising,
of what type and amount, through what
media etc. is necessary to sell a product or
fulfill any other objective; it can be
emphasized that inadequate or bad
advertisement is worthless. To ensure as

good a quality of any advertisement effort
as is possible within the given
circumstances and overall limitations, it is
necessary to define the advertising
objectives and also to decide what precise
appeal or offer will be included in the
advertisement. A leading author has
suggested that good advertising should
contain VIPS (visibility, identity, promise
and single-mindedness) for its success.
Visibility of a high order is essential since
every ad has to compete with many
others for attention and stand-out
instantaneously to make the average
reader situp and take notice.

In the insurance sector, due to the nature
of the product as also the possible legal
]
Visibility of a high order is
essential since every ad
has to compete with many
others for attention and
stand-out instantaneously
to make the average
reader sit up and take
notice.

problems, the use of any sales promotion
tools has been very limited. It may be
mentioned here that the grant of any
incentives to the insuring public may be
tantamount to offering rebates, and
therefore, may be found to be against the
provisions of Insurance Act prohibiting
any rebates.

The type and effectiveness of any
advertisement depends upon the
targeted section, preparedness and also
on the literacy levels of the prospects. As
far as financial literacy is concerned, a lot
of work is yet to be done to improve it in
India and hence it becomes  much
obligatory and fair on the part of the
insurers to design their advertisements in
such a manner that they should not
seemingly derive any undue advantages
of the poor literacy of the public.

While we have become marginally better
atsaving and planning for the unexpected
and retirement, basic money
management still remains a weak point;
shows a recent survey. In terms of overall
finandial literacy, India is at the bottom
among 16 countries in the Asia-pacific
region with 59 index points, according to
the annual MasterCard’s index for financial

1
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literacy. Only Japan fared worse with 57
points.

The index is based on a survey conducted
between April 2013 and May 2013 with
7,756 respondents aged 18-64 years, and
isreproduced as below:

Rank | Country FLI
1 New Zealand 74
2 Singapore 72
3 Taiwan 71
4 Australia 71
5 Hongkong 71
6 Malaysia 70
7 Thailand 68
8 Philipines 68
9 Myanmar 66
10 | China 66
11 Bangladesh 63
12 |Vietnam 63
13 |Korea 62
14 |Indonesia 60
15 |India 59
16 |Japan 57

( Source : A news in Hindustan Times dt.
2ndAug’'2013)

On the basis of the above data we should
be ready to formulate new methods
including further simplification of our
expressionin advertisements. Using the
exaggerated big font size on the front face
of advertisement supported with further
elaborated facts in very low size font in
disclaimers, would not suffice to prove our
fairess in dealing and hence we should
not blame our customers of not going
through the disclaimers, if he complaints
about mis-selling. Considering the facts
of the poor financial/insurance literacy in
India, itwould be fair on our part to design
the advertisement in such a way that it

would suit even prospects with a poor
level of understanding. It would provide
the customers enough comfort to
understand the product or the literature
and also will increase their confidence in
the company/industry - without leaving
any scope for post sales complaints or mis
selling complaints.

Before the opening of the sector for
private participation and with the advent
of ULIP era, there was a limited scope of
competitive advertisements, but now a
flood of insurance advertisements has
the market. With the
introduction of Advertisement
Regulations 2000 and Advertisement
guidelines in 2007, the compliance
obligations  have become very much
sensitive and the insurers are always

come into

trying to comply with those regulations
and guidelines.

As per the industry practice, the objective
of an advertisement has always been
mostly limited to communication of the
product features in such a manner that it
should be able to create an environment

of ‘Demand’ in the mind of the prospect.
But the advertisement should be treated
also as a source of indirect
communication between the insurer and
the existing customer or future prospects.
It has always been the endeavor of the
Insurer to make this communication two
way, however the response from the
targeted prospect side may not be instant
but may be a tacit consent of ‘YES' factor
and may result in a policy in the coming
days.

As the insurers have started
transformation of their business format
into online business, the creation and
importance of such silentbut YESfactorin
the mind of the prospect becomes more
relevant. If the people could be made to
understand the advertisement with ease
and in the right spirit, fairness and
transparency with abundant confidence
in the company, the chances of their
buying more and more online policies
may be assured in this growing tech savvy
era. Thisendeavor would notonly help the
insurer to reduce the level of dependency
on the Intermediaries and reduction of
many intermediary costs (resulting into
cheaper price of insurance policies in this
competitive environment) but also help
the industry in terms of creating the long
awaited auto ‘PULL factor in the days to
come.

Insurance businessisalong term business
and any attempt to make a shortcut
success on the basis of unfair or
misleading promises may not help the
company or the industry to grow, what is
very much required to revive thisindustry
and also to supportthe economy of India.



Any regulation, act, law or provisions are
framed with the purpose of establishing
standard tracks and to make a habit of self
regulation amongst the regulated bodies.
However, it also requires to keep the
functions of the stakeholders monitored
in order to maintain the overall welfare of
the public and the businessitself. These
principles, as being in the interest of all,
should be considered by all the
stakeholders and hence be implemented
in their day to day activities.

It is common knowledge that a better
product and service have an automatic
publicity of their own. Word of mouth
references have been treated as the best
form of advertisement and have been
proved as a better effective tool of
increasing sales. Hence, if our focus would
be equally allotted towards innovation of
need-based products, best post-sales
services, speedy settlement of claims,
better claim settlement ratio, less lapse
ratio, less business drop (surrenders),
early disposal of complaints, committed
citizen charter, increased technology of
services, better return to the customer,
lower operating cost etc. an automatic
attraction may be created in the eye of the
customers. Moreover, we may open
various new dimensions of our
advertisements on the basis of
performances of the company on
different areas of servicing and their
strength as discussed earlier. A new taste
of advertisement need to be placed before
the public who are being fed up with a
heavy dose of product advertisement
everyday  through different forms of
media. These dimensions of
advertisements will eventually give a
further and higher confidence to the

public in the company, which is supposed
to give a guarantee of the finandal
support to one’s family at the time of
need.

If an insurer could start to design and
maintain all the above mentioned service
parameters very much satisfactorily, and
showitin their advertisements apartfrom
the product features, there would be no
reason that the attention of the public will
not be attracted. These ingredients would
definitely increase the confidence level of
the public and will give the subject of
advertisement  a new dimension and a
new meaning of expressing not only the
product but a complete picture of the
company. This may further create an
environment of the prospects buying on
their own volition with confidence, and
the customer must wish to buy at least
one policy of the very insurer. Thus the
growing confidence in the insurer would
help the prospects to remain in the
comfort zone. Consequently, it would also
give a boost to the playersto comply with
the regulations and guidelines properly

_ o

without any deviation, which sometimes
comes from desperation due to lack of
business.

In my opinion, the regulatory
complianceis nothing but the compliance
with one’s own honesty, transparency,
good business ethics, core insurance
principles, self discipline and most
importantly hard work with efficient
management to achieve the  great
objectives of customer centricity. Overall,
it’is the proof of continued self dignity for
an insurer to claim to have the ability to
remain in this business of economic
welfare of the people and the nation.

'The author is Dy. Director (Life), IRDA. The
views expressed are personal. ‘
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Sl . . Marine Marine ; ;
No. Insurer Fire Marine Cargo Hull Engineering Motor
1 | Royal Sundaram 44.60 15.61 14.40 1.22 17.28 496.27
Previous year 65.92 14.97 14.97 0.00 17.38 496.64
2 | TATA-AIG 211.84 118.70 118.70 0.00 45.55 509.57
Previous year 164.12 112.29 112.29 0.00 37.22 455.11
3 | Reliance 124.44 23.32 22.03 1.28 45.64 692.14
Previous year 105.62 18.62 18.19 0.43 54.16 641.98
4 | IFFCO Tokio 147.55 67.17 57.45 9.72 57.08 835.20
Previous year 128.14 56.16 45.31 10.85 35.40 677.10
5 | ICICI Lombard 332.44 148.10 118.06 30.04 92.60 1,522.05
Previous year 256.62 119.40 88.87 30.53 96.36 1,198.49
6 | Bajaj Allianz 180.84 59.16 54.80 4.36 61.00 1,255.61
Previous year 173.62 47.47 47.32 0.15 69.05 1,092.66
7 | HDFC ERGO 162.88 51.67 42.08 9.59 37.49 431.37
Previous year 157.84 44.60 35.96 8.64 42.23 344.54
8 | Cholamandalam 60.98 34.82 34.81 0.01 12.78 608.41
Previous year 51.29 24.92 24.91 0.01 13.73 501.33
9 | Future Generali 67.93 29.76 29.76 0.00 20.37 320.64
Previous year 58.47 28.91 28.91 0.00 18.40 295.67
10 | Universal Sompo 58.50 11.66 11.66 0.00 12.38 109.60
Previous year 49.59 7.78 7.78 0.00 6.26 122.17
11 | Shriram 5.02 0.58 0.58 0.00 2.77 729.79
Previous year 3.83 1.38 1.38 0.00 2.07 684.28
12 | Bharti Axa 51.89 18.23 18.23 0.00 18.51 487.60
Previous year 34.39 12.89 12.89 0.00 11.75 370.27
13 | Raheja QBE 0.22 0.01 0.01 0.00 0.23 0.44
Previous year 0.39 0.00 0.00 0.00 0.20 0.09
14 SBI 214.68 5.51 5.51 0.00 11.25 205.39
Previous year 131.71 3.82 3.82 0.00 11.97 87.00
15 L&T 18.07 4.39 4.39 0.00 7.38 62.77
Previous year 13.05 3.78 3.78 0.00 6.73 44.28
16 ' Magma HDI 2.35 1.00 1.00 0.00 0.71 161.53
Previous year NA NA NA NA NA NA
17 | Liberty Videocon 343 0.22 0.00 0.00 220 30.61
Previous year NA NA NA NA NA NA
18 | Star Health & Allied Insurance
Previous year
19 | Apollo MUNICH
Previous year
20  Max BUPA
Previous year
21 | Religare Health
Previous year
Private Total 1,687.66 589.90 533.47 56.22 445.22 8,459.00
Previous year 1,394.61 496.99 446.39 50.60 422.90 7,011.61
22 | New India 762.88 356.41 159.11 197.30 201.15 2,131.88
Previous year 732.61 309.39 168.13 141.26 209.69 1,770.64
23 | National 485.57 174.85 100.11 74.74 143.40 2,463.39
Previous year 456.15 176.40 106.55 69.86 150.82 2,059.27
24 | United India 676.87 317.68 167.21 150.48 287.89 1,751.69
Previous year 612.13 313.44 170.41 143.03 268.88 1,625.35
25| Oriental 610.15 268.79 140.54 128.25 180.82 1,245.65
Previous year 551.46 267.77 147.47 120.30 165.41 1,142.19
26 ECGC
Previous year
27 | AIC of India
Previous year
Public Total 2,535.47 1,117.73 566.96 550.77 813.25 7,592.61
Previous year 2,352.34 1,067.01 592.56 474.46 794.79 6,597.46
Grand Total 4,223.13 1,707.63 1,100.43 606.98 1,258.48 16,051.61
Previous year 3,746.95 1,564.00 1,038.94 525.06 1,217.69 13,609.07

Compiled on the basis of data submitted by the Insurance companies
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(% in Crores)

MotorOD = Motor TP | Health Aviation Liability | Personal |, oihers | Grand Total
Accident

347.68 148.59 111.01 0.00 6.67 22.52 8.01 721.97
370.49 126.14 111.86 0.00 6.31 28.02 10.15 751.24
333.33 176.24 130.10 1.45 103.58 72.67 31.94 1,225.41
333.69 121.42 84.18 0.59 94.46 69.22 26.95 1,044.13
376.50 315.65 301.01 1.40 27.77 10.90 47.54 1,274.16
361.77 280.21 134.85 2.25 28.94 14.31 40.72 1,041.45
491.41 343.78 127.47 2.4 27.98 16.07 191.00 1,471.92
425.14 251.96 77.96 2.47 24.98 14.66 235.09 1,251.97
982.11 539.94 740.87 22.67 85.61 101.71 358.28 3,404.32
829.81 368.67 687.95 50.43 78.86 86.68 285.58 2,860.37
869.41 386.20 432.19 3.81 96.65 25.48 94.47 2,209.20
774.74 317.92 284.06 4.88 85.36 32.09 94.37 1,883.56
276.29 155.08 362.73 10.89 63.69 131.34 219.98 1,472.06
228.65 115.90 267.73 12.37 57.63 120.39 197.29 1,244.63
316.94 291.48 125.27 0.00 6.10 29.34 28.74 906.46
279.50 221.83 147.97 0.00 8.04 24.90 14.58 786.75
225.45 95.20 59.74 0.00 19.12 27.31 68.26 613.14
198.23 97.44 66.22 0.00 15.13 39.54 29.79 552.13
58.12 51.48 44.46 0.26 2.56 3.99 32.33 275.74
62.84 59.33 25.39 0.00 2.31 3.27 30.33 247.10
251.94 477.85 0.00 0.00 0.77 0.98 1.76 741.68
263.52 420.76 0.00 0.00 0.33 0.46 0.56 692.91
332.15 155.45 94.63 0.00 7.98 14.01 8.62 701.48
274.54 95.73 116.35 0.00 4.57 15.51 6.49 572.22
0.00 0.44 0.00 0.00 10.83 0.11 0.75 12.58
0.07 0.03 0.00 0.00 7.13 0.17 2.20 10.18
113.40 91.99 5.74 2.50 1.76 75.75 18.34 540.93
54.76 32.24 4.09 11.76 0.85 30.21 14.44 295.86
44.75 18.02 21.74 0.00 2.711 2.28 1.10 120.44
27.84 16.44 4.92 0.00 2.41 2.58 1.50 79.25
84.19 77.34 0.00 0.00 0.10 0.00 0.00 165.69
NA NA NA NA NA NA NA NA
26.43 418 0.00 0.00 0.39 1.64 0.77 39.25
NA NA NA NA NA NA NA NA
467.87 10.42 0.00 478.29
392.15 7.61 0.00 399.76
221.81 6.65 5.19 233.65
205.20 5.21 3.61 214.03
129.97 0.50 0.00 130.47
77.21 0.00 0.00 77.21
77.22 0.97 0.00 78.19
10.44 0.00 0.00 10.44
5,130.09 3,328.90 3,453.84 45.39 464.28 554.62 1,117.10 16,817.02
4.485.59 2,526.02 2,698.53 84.74 417.31 494.84 993.66 14,015.19
1,068.59 1,063.29 1,713.78 51.13 140.02 95.00 276.79 5,729.04
893.17 877.47 1,529.25 63.45 121.30 100.42 263.44 5,100.19
1,220.37 1,243.03 1,112.11 51.47 49.95 69.11 228.85 4,778.70
1,040.00 1,019.27 1,061.87 33.22 50.16 72.61 294.48 4,354.98
819.15 932.54 1,540.75 30.60 79.65 75.55 339.47 5,100.15
805.86 819.49 1,438.55 27.42 73.17 70.47 333.90 4,763.31
547.57 698.08 900.49 58.45 64.80 67.68 289.92 3,686.75
530.94 611.25 761.28 44.91 61.14 66.15 238.86 3,299.19
600.59 600.59
541.22 541.22
2,005.93 2,005.93
1,816.41 1,816.41
3,655.67 3,936.94 5,267.12 191.66 334.42 307.34 3,741.55 21,901.16
3,269.96 3,327.49 4,790.96 168.99 305.77 309.66 3,488.31 19,875.30
8,785.77 7,265.84 8,720.97 237.05 798.70 861.96 4,858.65 38,718.18
7,755.56 5,853.51 7,489.49 253.73 723.08 804.50 4,481.97 33,890.49
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Report Card: General

GROSS PREMIUM UNDERWRITTEN FOR AND UP TO THE MONTH OF OCTOBER 2013

(% in Crores) (%)
OCTOBER APRIL-OCTOBER GROWTH OVER THE
INSURER CORRESPONDING
2013-14 2012-13* 2013-14 2012-13* PREVIOUS YEAR
Royal Sundaram* 128.01 131.26 856.60 882.50 -2.94
Tata-AlG 179.43 159.10 1,404.71 1,203.23 16.74
Reliance General 198.71 168.40 1,472.87 1,209.85 21.74
IFFCO-Tokio 271.15 231.76 1,743.08 1,483.73 17.48
ICICl-lombard 587.65 560.49 3,991.98 3,420.86 16.70
Bajaj Allianz 391.33 327.31 2,600.54 2,210.87 17.63
HDFC ERGO General 216.60 179.75 1,688.66 1,424.38 18.55
Cholamandalam 129.09 139.95 1,035.54 926.70 11.75
Future Generali 96.70 86.19 709.84 638.32 11.21
Universal Sompo 36.25 47.16 311.98 294.26 6.02
Shriram General 124.82 135.94 866.50 828.85 4.54
Bharti AXA General 115.08 101.91 816.56 674.13 21.13
Raheja QBE 1.54 1.45 1413 11.64 21.38
SBI General 96.31 63.04 637.24 358.89 77.56
L&T General 21.07 14.18 141.51 93.43 51.46
Magma HDI 36.36 5.51 202.10 5.51 3565.93
Liberty 1.77 NA 51.02 NA NA
Star Health & Allied Insurance 77.36 54.58 555.65 454,34 22.30
Apollo MUNICH 40.28 49.37 273.93 263.41 3.99
Max BUPA 24.46 13.84 154.92 91.20 69.87
Religare 8.87 4.50 87.05 14.95 482.46
New India 900.74 726.54 6,629.78 5,826.72 13.78
National 782.05 678.03 5,560.75 5,033.01 10.49
United India 797.82 74418 5,897.97 5,507.49 7.09
Oriental 544.53 488.90 4,231.27 3,788.08 11.70
ECGC 97.23 93.17 697.82 634.39 10.00
AlC 122.80 195.89 2,128.74 2,012.30 5.79
PRIVATE TOTAL 2,792.85 2,475.68 19,616.41 16,491.03 18.95
PUBLIC TOTAL 3,245.17 2,926.70 25,146.33 22,801.99 10.28
GRAND TOTAL 6,038.02 5,402.38 44,762.73 39,293.02 13.92

Note: Compiled on the basis of data submitted by the Insurance companies
* Figures revised by insurance companies

Premium underwritten by non-life insurers upto the month of October 2013

32,308

11,334

April May June July September Total
Month m 201213

The total bar in the above chart represents the business figures of the entire financial year o 201314

* Compiled on the basis of data submitted by the Insurance companies



IRDA's 4™ SEMINAR ON POLICYHOLDER PROTECTION AND WELFARE

The Fourth Annual Seminar on Policyholder Protection and Welfare was organized by the Insurance Regulatory and
Development Authority at Mumbai on 27" November, 2013. The seminar was attended by around 300 professionals that
included CEOs of insurance companies, insurance ombudsmen, academicians, representatives of financial requlators and
consumer organizations, insurance intermediaries and officials from IRDA; among others.

The occasion was marked by the release of IRDA's 'Consumer Affairs Booklet for 2012-13"; General Insurance Council's 'Indian
Non-Life Insurance Industry Yearbook 2012-13"; and Insurance Information Bureau's 'Report on Spread of Life Insurance
Agents in India' by Mr. TS. Vijayan, Chairman, IRDA who was the Chief Guest. He also launched the mobile version of IRDA's
consumer education website and released a documentary film on IRDA's initiatives, animation films of educational comic
books and a'Handbook on Surveyors and Loss Assessors' for consumer education.

In his inaugural address, Mr. Vijayan apprised the participants of the efforts taken by IRDA during the year in policyholder
protection and welfare. He emphasized on the importance of curbing frauds in insurance - especially Health insurance — in
order that the adverse impact on the policyholders is reduced to the greatest extent. He urged all the insurers to work in
tandem with the insurance councils to ensure that insurance literacy takes a quantum jump. He added that IRDA itself is
taking several measures to give a fillip to the twin objectives of policyholder protection and development of the insurance
industry.

There were several in-depth discussions on how to improve the tenets of policyholder protection as also the literacy levelsin
the domain of insurance, in the day-long seminar.

irda journal December 2013



t = {eltare
| - I:I‘r!‘qllrl! ;‘I
| (] L

e @

! inar on 'Poliey holder Protection and Well
S

*r‘rHLma: <reur Ud SEATOT 93 Al Aff=em
cdnesdav, 27 November, 2013 =-Mumbai

yeraTy, 27 AaFE, 2013 -

hilhu .. 1

irda journal December 2013



Statistical Supplement
(Monthly - September, 2013)
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non-life insurance

Name of the Insurer: Bajaj Allianz General Insurance Company Limited

BUSINESS FIGURES:

Total Premium uhw Policies lasued the month (remiin) sum Assured
LINE OF BUSINESS For the Up to For the Up to For the Up to For the Up to

month the month month the month month the month month the month
Fire 2145.17 18083.79 34785.00 209136.00 421.67 721.56| 24658922.00 | 166886295.00
Previous year 1723.50 17362.23 34012.00 203420.00 332.12 3545.74| 59774247.00 | 359989764.00
Marine Cargo 670.00 5479.65 13149.00 82077.00 85.70 747.62| 1382478.00 | 23981069.00
Previous year 584.30 4732.03 13568.00 80033.00 -22.73 258.75| 6464539.00 | 61431066.00
Marine Hull (Including
Onshore & Offshore oil energy) 0.69 435.90 6.00 28.00 -8.68 420.77 61.00 5413426.00
Previous year 9.37 15.13 2.00 6.00 1.61 156.77 14834.00 3903033.00
Marine (Total) 670.69 5915.55 13155 82105 77.02 1168.39| 1382539.00 | 29394495.00
Previous year (Total) 593.67 4747.16 13570 80039 -21.12 415.51| 6479373.00 | 65334099.00
Aviation 27.15 380.74 14.00 128.00 5.96 -107.15 54646.00 3025978.00
Previous year 21.19 487.90 7.00 75.00 -168.53 -667.36 361430.00 7875786.00
Engineering 965.95 6100.28 1163.00 8510.00 56.12 -804.70| 1491759.00 5632102.00
Previous year 909.84 6904.98 1508.00 8590.00 65.39 1566.76 | 21847045.00 | 113250615.00
Motor Own Damage 14504.69 86941.09 333388.00 2156481.00 506.75 9466.91 789508.00 4762674.00
Previous year 13997.94 77474.18 330871.00 1931341.00 2356.11 10719.19 905166.00 5259636.00
Motor Third party 6770.93 38620.16 339223.00 2195586.00 1001.05 6828.65
Previous year 5769.88 31791.52 336104.00 1991709.00 1379.62 6537.20
Motor (Total) 21275.62 125561.25 339223 2195586 1507.81 16295.55 789508.00 4762674.00
Previous year (Total) 19767.82 109265.70 336104 1991709 3735.73 17256.39 905166.00 5259636.00
Workmen's compensation /
Employer's liability 260.38 1765.99 1877.00 11225.00 14.98 135.61 35045.00 249469.00
Previous year 245.40 1630.37 1559.00 10236.00 -7.30 65.96 117694.00 410561.00
Public Liability 5.93 55.65 15.00 135.00 0.37 18.90 14634.00 129431.00
Previous year 5.55 36.75 12.00 102.00 1.67 -1.72 17034.00 162291.00
Product Liability 89.86 1314.95 60.00 439.00 -36.31 52.65 61047.00 828592.00
Previous year 126.17 1262.30 58.00 422.00 -1.43 344.50 80957.00 661957.00
Other Liability Covers 379.98 6528.47 312.00 2293.00 51.16 921.68 331152.00 1967234.00
Previous year 328.82 5606.79 281.00 1927.00 46.28 740.58 575907.00 2807180.00
Liability (Total) 736.15 9665.05 2264 14092 30.20 1128.83 441878.00 3174726.00
Previous year (Total) 705.95 8536.21 1910 12687 39.22 1149.32 791592.00 4041989.00
Personal Accident 396.44 2547.52 6098.00 38614.00 26.39 -661.67 429538.00 3601414.00
Previous year 370.05 3209.20 6571.00 40021.00 -258.69 507.33| 3996880.00 | 18333671.00
Medical Insurance 5803.47 38049.97 87711.00 437444.00 2880.49 14257.68 369123.00 2576293.00
Previous year 2922.98 23792.29 68627.00 383095.00 648.29 5934.33| 3494590.00 | 18782814.00
Overseas Medical Insurance 700.80 5169.19 45564.00 311430.00 79.04 555.98 245356.00 2846833.00
Previous year 621.76 4613.21 43907.00 287323.00 74.45 877.95 134612.00 4613895.00
Health (Total) 6504.27 43219.16 133275 748874 2959.53 14813.65 614479.00 5423126.00
Previous year (Total) 3544.74 28405.50 112534 670418 722.73 6812.28| 3629202.00 | 23396709.00
Crop Insurance 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Credit Guarantee -21.58 353.86 2.00 51.00 -69.30 143.47 0.00 411886.00
Previous year 47.73 210.39 8.00 43.00 20.94 -334.87 913410.00 3336689.00
All Other Miscellaneous 1527.73 9093.01 46781.00 368714.00 1.86 -133.68| 2223775.00 | 12888400.00
Previous year 1525.87 9226.69 40569.00 295776.00 65.98 497.42| 4218992.00 | 15861068.00
Grand Total 34227.59 220920.20 576760 3665810 5017.24 32564.25| 32087044.00 | 235201096.00
Previous year (Total) 29210.34 188355.95 546793 3302778 4533.78 30748.52| 102917337.00 | 616680026.00

*Wherever applicable
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E irda journal December 2013

non-life insurance

Name of the Insurer: Bharti AXA General Insurance Company Limited

BUSINESS FIGURES:

o premum ubw | pgataNool | Acoetoneduing | sum Assurc
LINE OF BUSINESS
For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 311.88 5188.53 1416.00 7248.00 311.88 4876.65| 1542954.08 | 19010897.87
Previous year 237.23 3439.26 2005.00 9189.00 237.23 3202.03 613546.89 7580298.38
Marine Cargo 149.74 1823.21 275.00 1849.00 149.74 1673.47 717805.31 5257071.13
Previous year 82.31 1288.71 283.00 1576.00 82.31 1206.40 150214.23 2754847.05
Marine Hull (Including
Onshore & Offshore oil energy)
Previous year
Marine (Total) 149.74 1823.21 275 1849 149.74 1673.47 717805.31 5257071.13
Previous year (Total) 82.31 1288.71 283 1576 82.31 1206.40 150214.23 2754847.05
Aviation
Previous year
Engineering 86.11 1850.74 328.00 2273.00 86.11 1764.63 212849.76 1921574.55
Previous year 216.74 1174.91 287.00 1211.00 216.74 958.17 176791.73 632322.16
Motor Own Damage 5394.27 33215.42 129108.00 748109.00 5394.27 27821.15 520931.00 3215353.60
Previous year 4874.51 27453.90 75835.00 409819.00 4874.51 22579.39 258525.92 1496747.25
Motor Third party 2562.51 15545.04 129108.00 748109.00 2562.51 12982.52
Previous year 1636.78 9572.76 75835.00 409819.00 1636.78 7935.98
Motor (Total) 7956.78 48760.46 129108 748109 7956.78 40803.68 520931.00 3215353.60
Previous year (Total) 6511.30 37026.67 75835 409819 6511.30 30515.37 258525.92 1496747.25
Workmen's compensation /
Employer's liability 38.49 360.97 174 1335 38.49 322.48 12276 78227
Previous year 52.71 213 160 646 52.71 159.87 5379 37503
Public Liability 1 6 1 20 0.54 5.41
Previous year 1 4.60 1 10.00 200 3145.00
Product Liability 0.00 0.00 0 0
Previous year 0 0 0.00 0
Other Liability Covers 98 431 24 252 97.98 333.09 32004 210655
Previous year 20 240 32 126 20.24 219.62 14252 73117
Liability (Total) 137.00 797.98 199 1607 137.00 660.98 44279.69 288882.27
Previous year (Total) 73.48 457.05 193 782 72.95 379.50 19831.55 113765.80
Personal Accident 124.31 1401.29 853.00 6407.00 124.31 1276.98| 3344225.32 | 17805955.30
Previous year 239.12 1551.21 1053.00 5909.00 239.12 1312.09 477980.69 3684842.78
Medical Insurance 605.59 9463.26 1243.00 9433.00 605.59 8857.67 7989.60 79838.83
Previous year 1266.94 11634.59 1264.00 9237.00 1266.94 10367.64 5668.51 73671.45
Overseas Medical Insurance
Previous year
Health (Total) 605.59 9463.26 1243 9433 605.59 8857.67 7989.60 79838.83
Previous year (Total) 1266.94 11634.59 1264 9237 1266.94 10367.64 5668.51 73671.45
Crop Insurance
Previous year
Credit Guarantee 25 52 1 1 24.60 27.73 0 0
Previous year 0 62 353
All Other Miscellaneous 78.24 809.84 828.00 5907.00 78.24 731.60 137994.90 1460455.90
Previous year 96.76 586.73 1868.00 8542.00 96.76 489.97 128442.29 972978.38
Grand Total 9474.25 70147.63 134251 782834 9474.25 60673.38| 6529029.66 | 49040029.45
Previous year (Total) 8723.88 57221.56 82788 446265 8723.35 48431.18| 1831001.82 | 17309825.75

*Wherever applicable
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E irda journal December 2013

non-life insurance

Name of the Insurer: Cholamandalam Ms General Insurance Company Limited

BUSINESS FIGURES:

LINE OF BUSINESS

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 754.8 6,098.0 12,418 95,619 136.5 969.4 1,900,771 16,011,644
Previous year 618.2 5,128.5 8,394 75,143 183.8 1,050.7 1,226,569 16,377,200
Marine Cargo 515.8 3,481.4 405 2,813 36.5 990.7 1,230,097 13,061,293
Previous year 479.2 2,490.7 464 3,278 124.1 92.6 1,680,743 19,580,211
Marine Hull (Including
Onshore & Offshore oil energy) 1.0 - 2 - - 107
Previous year = 1.0 - 2 - 1.0 - 107
Marine (Total) 515.8 3,482.4 405 2,815 36.5 990.7 1,230,097 13,061,399
Previous year (Total) 479.2 2,491.7 464 3,280 124.1 93.7 1,680,743 19,580,318
Aviation - - -
Previous year - - - - - -
Engineering 205.9 1,278.1 687 5,308 (8.7) 94.7) 160,186 1,377,239
Previous year 214.6 1,372.9 751 5,061 (0.0 124.7 479,134 2,914,408
Motor Own Damage 5,066.2 31,693.6 67,178 416,212 461.0 3,743.7 356,561 2,226,440
Previous year 4,605.1 27,949.9 61,497 373,678 72.1 1,907.9 321,016 1,906,405
Motor Third party 4,880.9 29,147.7 69,109 424,846 1,130.2 6,964.6 B
Previous year 3,750.7 22,183.0 62,058 376,484 900.9 5,811.3 -
Motor (Total) 9,947.0 60,841.2 69,109 424,846 1,591.3 10,708.3 356,561 2,226,440
Previous year (Total) 8,355.8 50,132.9 62,058 376,484 973.0 7,719.2 321,016 1,906,405
Workmen's compensation /
Employer's liability 38.8 260.9 175 1,147 (18.9) (123.2) 6,484 48,817
Previous year 57.6 384.1 223 1,698 59.5 245.9 7,788 75,860
Public Liability 45.8 349.4 58 392 (40.8) (70.4) 11,292 97,730
Previous year 86.7 419.8 67 464 (93.8) (282.2) 18,120 83,616
Product Liability - - -
Previous year - - - - - B
Other Liability Covers - - j
Previous year - - - - - q
Liability (Total) 84.6 610.3 233 1,539 (59.7) (193.6) 17,777 146,546
Previous year (Total) 144.3 804.0 290 2,162 (34.3) (36.3) 25,908 159,476
Personal Accident 479.3 2,933.8 2,578 14,499 103.9 443.8 281,015 1,797,644
Previous year 375.4 2,490.0 1,099 8,269 (12.9) 228.0 287,206 2,417,069
Medical Insurance 631.8 12,150.4 8,882 41,297 (676.5) (2,303.9) 36,800 555,247
Previous year 1,308.3 14,454.3 7,645 25,682 (1,307.2) 2,567.0 162,855 520,954
Overseas Medical Insurance 57.9 376.9 1,389 9,647 12.2 34.3 2,260 16,860
Previous year 45.6 342.6 1,140 10,007 45.6 342.6 1,608 16,245
Health (Total) 689.7 12,527.4 10,271 50,944 (664.2) (2,269.6) 39,060 572,107
Previous year (Total) 1,353.9 14,797.0 8,785 35,689 (1,261.5) 2,909.6 164,463 537,200
Crop Insurance 1,551.4 2,250.6 6 18 672.3 1,371.5 18,056 27,960
Previous year 879.1 879.1 305 305 879.1 879.1 8,855 8,855
Credit Guarantee - - -
Previous year - - - - - i
All Other Miscellaneous 108.4 623.7 3,650 22,196 394 45.0 187,725 1,852,404
Previous year 68.9 578.8 3,221 23,019 (209.6) (758.4) 276,079 2,394,646
Grand Total 14,336.8 90,645.5 99,357 617,784 1,847.3 11,970.8 4,191,247 37,073,383
Previous year (Total) 12,489.5 78,674.8 85,367 529,412 641.7 12,210.3 4,469,973 46,295,577

*Wherever applicable
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E irda journal December 2013

non-life insurance

Name of the Insurer: Future Generali India Insurance Company Limited

BUSINESS FIGURES:

Total Premium uhw Policies lasued the month (remiin) sum Assured
LINE OF BUSINESS For the Up to For the Up to For the Up to For the Up to

month the month month the month month the month month the month
Fire 697.71 6793.18 2959 19076 -108.77 946.22| 2291426.45| 18503894.43
Previous year 806.48 5846.96 2313 15946 302.12 1045.74| 1216695.28 6549062.51
Marine Cargo 421.14 2975.98 926 6146 97.98 84.96 621358.13 8980554.89
Previous year 323.16 2891.02 883 5729 45.57 835.72 294733.16 4321832.21
Marine Hull (Including
Onshore & Offshore oil energy) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Marine (Total) 421.14 2975.98 926 6146 97.98 84.96 621358.13 8980554.89
Previous year (Total) 323.16 2891.02 883 5729 45.57 835.72 294733.16 4321832.21
Aviation 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Engineering 229.87 2037.42 477 3811 -32.05 197.67 92007.73 1284658.71
Previous year 261.92 1839.75 441 3288 47.17 516.61 105964.70 581337.74
Motor Own Damage 3929.67 22544.56 51770 295365 578.42 2721.07 221539.92 1255320.75
Previous year 3351.25 19823.49 45239 282513 352.12 3653.64 248622.54 1463838.72
Motor Third party 1607.19 9519.83 99 644 106.41 -223.99
Previous year 1500.77 9743.82 66 380 -169.39 1202.66
Motor (Total) 5536.86 32064.39 51770 295365 684.83 2497.07 221539.92 1255320.75
Previous year (Total) 4852.03 29567.32 45239 282513 182.73 4856.30 248622.54 1463838.72
Workmen's compensation /
Employer's liability 168.18 1123.43 951 5794 42.88 316.50 27914.85 192706.04
Previous year 125.30 806.93 608 4037 15 186 12750.46 115594.60
Public Liability 3.08 14.39 8 78 3.08 14.39 3788.64 20430.64
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Product Liability 115.53 774.06 163 927 -13.66 68.03 55845.67 274271.12
Previous year 129.19 706.03 153 873 65 161.29 27195.60 148853.56
Other Liability Covers 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Liability (Total) 286.79 1911.88 1122 6799 32.31 398.91 87549.17 487407.80
Previous year (Total) 254.48 1512.96 761 4910 79.69 347.27 39946.06 264448.16
Personal Accident 522.09 2730.79 11306 48829 215.04 -1223.22| 9046210.80 | 21584376.18
Previous year 307.05 3954.01 6397 39531 -87.48 1323.00 339846.87 9972475.94
Medical Insurance 648.77 5301.75 2347 12245 -519.05 -693.86 24177.09 228961.51
Previous year 1167.83 5995.62 2049 10563 224.62 -166.47 30542.00 63438.81
Overseas Medical Insurance 91.94 672.51 4243 31739 8.11 46.52 48288.43 596338.27
Previous year 83.83 625.99 4620 34152 7.10 42.41 6928.35 51259.43
Health (Total) 740.72 5974.27 6590 43984 -510.94 -647.34 72465.51 825299.78
Previous year (Total) 1251.66 6621.61 6669 44715 231.72 -124.06 37470.35 114698.24
Crop Insurance 1086.72 3388.29 521 793 1086.72 3388.29 10781.69 33959.50
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Credit Guarantee 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
All Other Miscellaneous 713.76 3437.76 5111 28894 89.77 458.83 800826.46 4355508.78
Previous year 624.00 2978.93 3857 26042 321.57 1367.68 304504.97 1389312.04
Grand Total 10235.67 61313.95 80782 453697 1554.90 6101.39| 13244165.86 | 57310980.82
Previous year (Total) 8680.78 55212.56 66560 422674 1123.10 10168.25| 2587783.93 | 24657005.56

*Wherever applicable
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E irda journal December 2013

non-life insurance

Name of the Insurer: HDFC ERGO General Insurance Company Limited

BUSINESS FIGURES:

WIS Polisies lasued the month (premium) sum Assured
LINE OF BUSINESS For the Up to For the Up to For the Up to For the Up to

month the month month the month month the month month the month
Fire 1,128.00 16,288.12 6,848 32,597 (37.90) 503.83| 1,467,989.18 | 35,559,398.67
Previous year 1,165.90 15,784.30 4,936 25,472 223.28 206.82| 1,347,109.83 | 36,821,653.78
Marine Cargo 396.72 4,208.25 330 2,193 (27.84) 611.82| 2,251,952.26 | 16,205,430.35
Previous year 424.56 3,596.43 264 1,615 254.18 1,421.25 861,684.80 | 10,824,592.92
Marine Hull (Including
Onshore & Offshore oil energy) 245.54 959.19 2 118 85.67 95.68 51,579.70 339,098.96
Previous year 159.87 863.51 16 232 (64.07) (106.35) 31,185.90 363,977.80
Marine (Total) 642.26 5,167.44 332 2,311 57.83 707.50| 2,303,531.96 | 16,544,529.31
Previous year (Total) 584.43 4,459.94 280 1,847 190.11 1,314.90 892,870.70 | 11,188,570.73
Aviation 73.98 1,089.33 4 43 40.35 (147.40) 239,390.61 | 2,513,529.26
Previous year 33.63 1,236.73 3 25 (62.13) 116.45 69,990.00 | 1,685,396.11
Engineering 592.96 3,749.25 312 2,318 (270.46) (473.75) 301,005.81 | 1,373,903.18
Previous year 863.41 4,223.01 442 2,407 405.49 524.92 129,848.32 | 1,203,856.64
Motor Own Damage 4,781.01 27,628.81 62,292 364,598 459.08 4,764.22 332,159.01 | 1,857,806.79
Previous year 4,321.93 22,864.60 59,050 315,539 913.10 4,327.75 284,466.17 | 1,478,314.32
Motor Third party 2,853.00 15,508.16 119,406 690,385 745.99 3,918.43
Previous year 2,107.02 11,589.73 103,197 604,799 254.39 1,663.08
Motor (Total) 7,634.02 43,136.98 119,406 690,385 1,205.07 8,682.65 332,159.01 | 1,857,806.79
Previous year (Total) 6,428.95 34,454.32 103,197 604,799 1,167.48 5,990.83 284,466.17 | 1,478,314.32
Workmen's compensation /
Employer's liability 52.05 460.72 118 622 (2.69) 81.26 14,864.78 157,930.34
Previous year 54.74 379.46 89 476 5.80 114.41 12,595.50 105,946.56
Public Liability 106.04 171.93 12 97 98.27 21.68 16,267.81 77,752.44
Previous year 7.77 150.25 9 117 (3.51) 42.88 16,082.50 98,265.62
Product Liability 32.43 13 (3.88) 9,140.30
Previous year 36.31 - 18 (0.39) (132.20) 12,020.00
Other Liability Covers 781.85 5,704.35 111 741 12.46 506.99 241,217.41 | 1,867,896.89
Previous year 769.39 5,197.36 115 692 13.20 397.00 185,841.97 | 1,373,703.30
Liability (Total) 939.94 6,369.44 241 1,473 108.04 606.05 272,350.01 | 2,112,719.96
Previous year (Total) 831.90 5,763.38 213 1,303 15.10 422.10 214,519.97 | 1,589,935.48
Personal Accident 2,269.84 13,133.87 122,773 686,408 223.04 1,094.68 898,542.30 | 16,445,614.92
Previous year 2,046.80 12,039.19 125,480 665,477 414.20 3,475.40| 1,341,380.04 | 32,507,045.21
Medical Insurance 5,358.55 34,475.48 32,569 195,171 425.99 9,254.85 261,534.02 | 1,312,871.29
Previous year 4,932.56 25,220.63 33,523 227,976 2,437.01 5,040.09 170,187.73 966,098.77
Overseas Medical Insurance 93.01 1,797.53 2,015 11,084 (42.34) 245.35| 2,047,076.36 | 13,290,823.73
Previous year 135.35 1,552.18 1,414 7,120 (3.60) 747.49| 4,956,229.76 | 13,459,330.93
Health (Total) 5,451.56 36,273.01 34,584 206,255 383.65 9,500.21| 2,308,610.38 | 14,603,695.03
Previous year (Total) 5,067.91 26,772.81 34,937 235,096 2,433.41 5,787.58| 5,126,417.49 | 14,425,429.70
Crop Insurance 1,496.66 1,783.07 15 970.01 1,246.02 41,146.22 52,413.74
Previous year 526.65 537.05 1 1 526.65 537.05 9,080.96 9,953.98
Credit Guarantee
Previous year - - - = 5
All Other Miscellaneous 8,900.69 20,215.04 293 1,690 (2,311.46) 1,022.72 340,575.37 | 3,511,512.37
Previous year 11,212.15 19,192.32 520 3,505 10,897.24 17,502.52 345,070.59 | 2,848,359.33
Grand Total 29,129.91 147,205.55 284,793 1,623,495 368.18 22,742.50| 8,505,300.84 | 94,575,123.23
Previous year (Total) 28,761.73 124,463.05 270,009 1,539,932 16,210.82 35,878.57| 9,760,754.09 [103,758,515.28

*Wherever applicable




£T0Z Jaqwadaq [eunol epa E

._ﬁ-ﬂ

TT.'280°C | 9€€'0LE GS2'LE 453 02¢'LST v2ZT'62 90'2ST'9C 02'¥55°CT
6CL'vLv'C | v82'8LC 25eeT 88'TT 2Le'e0T TTG'GE €2°062'8T €0'689'7
- - - €6T 74 ¥0°2G¥'8T 05'906'0T
B - LTT €c G8'T6E'S 1€'/50°€
: - - 8T'S -
: - - S5vee 6G°L9T
TTL'280°C | 9€€'0LE 3 - 899°CT Zr6'T 98'926'T ¢e91S
6cL'vLV'C | v82'8LC : - 0TT'CT LE6'T [ZATA 6G°€LT
€ET'88Y €26°00T . - - - LET 44 0ze S€0
€T0'62L 2.9'8TT 5 - 90¢e 19 16, 197
8/S'V6S'T | €T¥'69¢ . - TES'CT 026'T 99'€26'T L6'GTS
9TL'GYL'T Z19'6GT = - 708'TT 0/8'T €€'€02'T 66'TLT
GGeZ'LE - z5'ee LL0°LS LSY'TT 88'8/8 9/°08T
25e'eT 88'TT 16299 8L2'CT /8'656 0€'L6T
g ° > ® ° 0S 6 G0°2IT L7'ET
- : - 9L ST ¥0'SST zeoy
i - - - 6¢ 16'68 1602
: - 8c 75'86 96'G€
B 5 5 T S GLT
. - - - - 8T0
: - - € 4 €L0 410]
. - - - (014 T 06'T¢ 6v7'¢C
- 144 L €0'vS 8¢
- . - - - €66 '8 6.2'GT 05'699°€ 9,22L
- : - - 889'TZT 85902 Gi'28s's 99°'T66
5 - - - €668 6/2'ST EEVIL'T G8'60€
: - - 889'TCT 859'0¢ GT'999°C zeesy
5 - - - 756'82 8T9'G LT'SG6'T 06°CTY
- - 8/8'cy 66T'L 0£'9T6'C 7605
= - - - zee 59 9/'L6T 0T'TC
- - €¢e 144 05281 0297
- - T - €8'6 -
- - 9 - 009T
- - - 68T (0] €G°0TT SL0T
- - 8.1 [44 TL°0¢S 44
- - 8 - Z8'L -
- - (4 - 18'GY
- - 18T (014 0L'20T SL0T
- - 9.1 [44 067y 44
- - L2L'T 80¢ EV'v8L ¥SCLT
- - 118C €S T0'9€6 €907
yuow ay yiuow yuow ay yiuow yuow ay yiuow yiuow ay yuow yiuow ay yuow
01dn ay) 104 01dn ayl 1o4 01dn ay) 1o4 o1dn ayl 104 o1dn ay) 104
x P91BA0D SBAIT 101098S [e190S Ul 10109S [e190S Ul M/n sealy [einy ul sealy [einy ul m/n
JO "ON pPaJaA0d SaAIT JO "'ON wniwald J0 Junowy $9191|0d O "ON wniwald Jo junowy

(sufe2 urwniwald)

€T0Z "¥39INILd3S 40 HLNOW IHL OL dN ANV J04




E irda journal December 2013

non-life insurance

Name of the Insurer: ICICI Lombard General Insurance Company Limited

BUSINESS FIGURES:

o premium utw | pJeNoof | heoretione dugy | A
LINE OF BUSINESS
For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 1,321.97 33,243.68 2,192 14,131 495.63 7,581.47 3,005,175 52,388,877
Previous year 826.33 25,662.21 2,175 13,435 23.14 2,648.61 1,361,132 37,413,358
Marine Cargo 1,389.38 11,806.10 1,506 9,231 228.37 2,918.82 5,038,309 44,099,082
Previous year 1,161.01 8,887.28 971 5,993 485.20 1,673.90 3,104,062 31,664,835
Marine Hull (Including
Onshore & Offshore oil energy) 1,007.05 3,003.84 7 76 442.64 (49.19) 50,057 795,028
Previous year 564.41 3,053.03 11 77 (570.80) (768.18) 64,026 681,643
Marine (Total) 2396.43 14809.94 1513 9307 671.01 2869.63| 5088365.89 | 44894109.08
Previous year (Total) 1725.42 11940.31 982 6070 -85.61 905.72| 3168087.22 | 32346477.89
Aviation 628.92 2,266.91 10 88 121.57 (2,775.77) 732,699 3,027,486
Previous year 507.36 5,042.68 9 93 15.05 (1,793.28) 705,546 3,274,414
Engineering 1,367.92 9,260.22 670 4,523 (100.04) (376.09) 593,459 5,363,193
Previous year 1,467.96 9,636.30 622 3,453 (96.20) (62.27) 858,292 6,104,475
Motor Own Damage 16,076.25 98,210.88 658,839 3,962,289 3,065.12 15,229.42 2,157,739 12,898,640
Previous year 13,011.14 82,981.45 486,384 3,131,116 2,085.07 18,465.33 1,648,310 10,500,264
Motor Third party 9,357.59 53,993.63 669,720 4,016,930 2,899.92 17,126.24
Previous year 6,457.67 36,867.39 496,619 3,182,053 1,570.57 9,673.28
Motor (Total) 25433.85 152204.51 669720 4016930 5965.04 32355.66| 2157738.55| 12898640.01
Previous year (Total) 19468.81 119848.84 496619 3182053 3655.64 28138.61| 1648309.57 | 10500263.93
Workmen's compensation /
Employer's liability 264.44 2,043.29 976 5,823 26.82 350.23 45,688 466,288
Previous year 237.62 1,693.06 657 4,382 (7.26) 322.96 38,112 330,867
Public Liability 4.97 41.52 17 113 2.07 1.81 6,650 53,858
Previous year 2.90 39.71 100 (0.08) 8.23 4,888 57,126
Product Liability 12.19 157.90 35 8.16 25.48 3,700 38,354
Previous year 4.03 132.42 34 2.92 (16.28) 1,435 23,650
Other Liability Covers 1,120.69 6,318.19 191 1,289 (576.60) 297.41 330,215 1,809,646
Previous year 1,697.29 6,020.78 173 1,186 833.32 839.83 270,864 1,319,850
Liability (Total) 1402.30 8560.89 1190 7260 -539.54 674.93 386253.67 2368147.41
Previous year (Total) 1941.85 7885.97 842 5702 828.90 1154.75 315298.63 1731492.86
Personal Accident 1,465.43 10,171.19 40,696 255,234 126.35 1,503.57 2,275,861 18,022,191
Previous year 1,339.08 8,667.62 46,815 303,535 265.03 1,743.32 2,030,170 14,035,238
Medical Insurance 8,971.08 68,796.83 50,862 295,014 (3,837.91) 4,395.29 425,743 3,291,582
Previous year 12,808.99 64,401.53 33,634 198,767 1,639.56 (8,517.92) 467,158 2,401,152
Overseas Medical Insurance 747.48 5,290.43 71,714 493,285 117.90 896.63 1,681,687 9,223,464
Previous year 629.58 4,393.80 60,536 424,486 113.61 489.50| 2,243,197.06 12,651,689
Health (Total) 9718.56 74087.25 122576 788299 -3720.01 5291.92| 2107429.95| 12515046.45
Previous year (Total) 13438.57 68795.33 94170 623253 1753.17 -8028.41| 2710355.15 | 15052841.00
Crop Insurance 0.00 - 0.00 B
Previous year 0.00 0.00 - - 0.00 0.00 -
Credit Guarantee 71.80 1,370.89 6 41 (33.07) 396.36 3,338 36,062
Previous year 104.87 974.53 4 33 (18.23) 184.24 9,662 48,402
All Other Miscellaneous 7,356.32 34,456.63 9,249 58,767 (2,823.62) 6,873.31 1,077,434 15,091,560
Previous year 10,179.94 27,583.32 6,942 43,293 4,998.37 8,893.57 1,395,571 12,730,171
Grand Total 51163.50 340432.11 847822 5154580 163.32 54395.00| 17427753.67 | 166605311.60
Previous year (Total) 51000.18 286037.11 649180 4180920 11339.26 33784.85| 14202424.15 | 133237132.70

*Wherever applicable
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E irda journal December 2013

non-life insurance

Name of the Insurer: IFFCO Tokio General Insurance Company Limited

LINE OF BUSINESS

BUSINESS FIGURES:

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

For the Up to For the Up to For the Up to For the Up to

month the month month the month month the month month the month
Fire 676.32 14754.74 6199.00 34888.00 -280.49 676.32| 2060085.08 | 24755534.92
Previous year 918.93 12814.11 7810.00 30331.00 -92.41 918.93| 1757404.18 | 23629605.43
Marine Cargo 756.30 5745.27 1014.00 5341.00 184.46 756.30| 3905128.80 | 17126320.62
Previous year 646.25 4531.33 845.00 4656.00 -83.70 646.25| 2526656.02 | 14439809.13
Marine Hull (Including
Onshore & Offshore oil energy) 183.92 971.87 18.00 217.00 -17.61 183.92 5074.15 573943.52
Previous year 84.22 1084.71 40.00 221.00 19.38 84.22 255474.25 830725.25
Marine (Total) 940.22 6717.14 1032 5558 166.85 940.22| 3910202.95| 17700264.13
Previous year (Total) 730.47 5616.04 885 4877 -64.32 730.47| 2782130.27 | 15270534.38
Aviation 3.07 241.00 0.00 16.00 -44.74 3.07 2905.00 521841.46
Previous year 47.59 247.48 24.00 75.00 1855 47.59 50272.95 508650.10
Engineering 632.34 5708.01 490.00 2576.00 327.12 632.34 540969.48 4294818.87
Previous year 521.54 3539.92 591.00 2530.00 -619.41 521.54 29281.65 1396475.23
Motor Own Damage 7511.53 49141.26 282778.00 1792378.00 -112.30 7511.53 485370.52 2729988.54
Previous year 7436.43 42513.97 448628.00 1983574.00 342.54 7436.43 569045.15 3253223.45
Motor Third party 5281.28 34378.47 4910.00 33473.00 345.31 5281.28
Previous year 4700.85 25196.03 4846.00 19837.00 560.27 4700.85
Motor (Total) 12792.81 83519.73 282778 1792378 233.02 12792.81 485370.52 2729988.54
Previous year (Total) 12137.28 67710.00 448628 1983574 902.81 12137.28 569045.15 3253223.45
Workmen's compensation /
Employer's liability 133.11 807.41 848.00 5360.00 20.45 133.11 25946.08 116151.23
Previous year 111 671 833 5042 16 111.35 2013 13127
Public Liability 53.79 534.79 82.00 395.00 -15.56 53.79 24567.30 158178.75
Previous year 29 350 18 73 -19 29.14 3220 38894
Product Liability 67.53 185.82 14.00 50.00 54.54 67.53 16562.50 77902.50
Previous year 29 116 8 44 8 29.02 2538 10118
Other Liability Covers 95.25 1269.91 81.00 352.00 34.81 95.25 72231.71 600464.95
Previous year 66 1362 55 203 -53 66.40 4353 88625
Liability (Total) 349.68 2797.92 1025 6157 94.23 349.68 139307.59 952697.43
Previous year (Total) 235.91 2498.50 894 5362 -47.18 235.91 12124.37 150764.04
Personal Accident 270.92 1607.25 9996.00 74444.00 48.73 270.92 812595.71 4655106.23
Previous year 216.22 1466.16 2216 12052 19.52 216.22 51483.53 355664.49
Medical Insurance 1819.95 12578.76 8316.00 33300.00 -1049.00 1819.95 251219.09 1911170.43
Previous year 1385.43 7643.64 1880 10985 -311.32 1385.43 48575.02 268929.84
Overseas Medical Insurance 19.76 167.80 2171.00 18327.00 -1.06 19.76 3363.60 25623.10
Previous year 22.32 152.83 2857 19523 4.14 22.32 2852.59 19529.20
Health (Total) 1839.71 12746.55 10487 51627 -1050.07 1839.71 254582.69 1936793.53
Previous year (Total) 1407.75 7796.47 4737 30508 -307.18 1407.75 51427.60 288459.04
Crop Insurance
Previous year
Credit Guarantee 2194 2194 40 40 2194 2194 358570 358570
Previous year
All Other Miscellaneous 7737.31 16905.41 28852.00 144425.00 5064.71 7880.05| 6621199.18 | 13020709.56
Previous year 10741.43 23508.73 31576 137919 2257.62 4768.95| 3765099.55 | 10045578.17
Grand Total 27436.87 147192.25 340899 2112109 6753.85 27579.61| 15185788.12 | 70926324.61
Previous year (Total) 26957.12 125197.40 497361 2207228 2037.92 20984.64| 9068269.26 | 54898954.34

*Wherever applicable
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E irda journal December 2013

non-life insurance

Name of the Insurer: L&T General Insurance Company Limited

BUSINESS FIGURES:

o premium uw | pJeNoof | Acoetineduing | [ Sum Assured
LINE OF BUSINESS
For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 119.83 1,807.41 495 2,178 37.33 502.35 266,063 4,203,464
Previous year 82.49 1,305.06 163 1,199 8.80 506.31 1,941,707 6,669,360
Marine Cargo 49.81 438.80 439 2,184 (18.52) 60.79 240,022 2,349,662
Previous year 68.33 378.01 411 2,072 23.09 109.32 461,621 2,481,727
Marine Hull (Including
Onshore & Offshore oil energy) - -
Previous year - - - - - -
Marine (Total) 49.81 438.80 439.00 2,184.00 (18.52) 60.79 240,021.95 | 2,349,661.65
Previous year (Total) 68.33 378.01 411.00 2,072.00 23.09 109.32 461,620.50 | 2,481,727.16
Aviation - - -
Previous year - - - - - -
Engineering 124.87 737.86 308 1,404 0.80 64.61 112,700 780,425
Previous year 124.07 673.25 339.00 1,727.00 (5.89) 199.71 516,176.69 932,049.80
Motor Own Damage 853.40 4,474.72 10,200 56,148 427.80 1,691.03 50,110 303,827
Previous year 425.60 2,783.69 4,562.00 30,960.00 (76.33) 461.56 118,025.74 313,850.88
Motor Third party 286.72 1,801.80 (11) 201 47.70 157.69 2,476 27,126
Previous year 239.02 1,644.11 103.00 940.00 (40.72) 430.31 -
Motor (Total) 1,140.12 6,276.52 10,200 56,148 475.51 1,848.72 52,586 330,953
Previous year (Total) 664.62 4,427.80 4,562 30,960 (117.05) 891.87 118,025.74 313,851
Workmen's compensation /
Employer's liability 25.05 221.13 214 1,356 0.05 26.41 3,818 41,922
Previous year 25.00 194.72 272.00 1,443.00 4.34 65.06 4,277.70 37,497
Public Liability
Previous year
Product Liability - - -
Previous year - - - - - B
Other Liability Covers 4.50 50.06 19 110 (1.52) 3.81 564 63,103
Previous year 6.02 46.24 7.00 65.00 (13.62) (37.74) 3,699.62 76,301
Liability (Total) 29.55 271.19 233.00 1,466.00 (1.47) 30.23 4,382.12 141,393
Previous year (Total) 31.02 240.96 279.00 1,508.00 (9.28) 27.32 7,977.33 113,799
Personal Accident 10.40 228.18 359 2,617 6.04 (29.82) 26,800 977,269
Previous year 4.36 258.00 667.00 2,436.00 1.79 89.67| (262,007.94) 998,164
Medical Insurance 395.48 2,173.92 2,016 7,823 355.95 1,681.62 41,121 241,662
Previous year 39.53 492.29 566.00 1,964.00 24.76 289.76 4,530.43 27,407
Overseas Medical Insurance - - -
Previous year - - - - - -
Health (Total) 395.48 2,173.92 2,016.00 7,823.00 355.95 1,681.62 41,120.50 241,662
Previous year (Total) 39.53 492.29 566.00 1,964.00 24.76 289.76 4,530.43 27,407
Crop Insurance - - -
Previous year - - - - - ]
Credit Guarantee - - -
Previous year - - - - - -
All Other Miscellaneous 15.06 109.92 314 1,057 15.06 109.92 25,910 376,797
Previous year 2.22 149.64 90.00 634.00 (5.38) (249.01) 70,693.21 451,079.59
Grand Total 1,885.13 12,043.80 14,364 74,877.00 870.71 4,268.43 769,583 | 9,401,623.61
Previous year (Total) 1,016.64 7,925.01 7,077.00 42,500.00 (79.16) 1,864.94 2,858,723 11,987,437

*Wherever applicable
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E irda journal December 2013

non-life insurance

Name of the Insurer: Liberty Videocon General Insurance Company Limited

LINE OF BUSINESS

BUSINESS FIGURES:

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

For the Up to For the Up to For the Up to For the Up to

month the month month the month month the month month the month
Fire 48.21 342.62 82.00 507.00 0.00 0.00 220555.05 1044295.42
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Marine Cargo 11.48 21.67 14.00 25.00 0.00 0.00 24299.83 149861.03
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Marine Hull (Including
Onshore & Offshore oil energy) 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Marine (Total) 11.48 21.67 14 25 0.00 0.00 24299.83 149861.03
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Aviation 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Engineering 67.62 219.93 29.00 133.00 0.00 0.00 79162.03 215589.17
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Motor Own Damage 508.24 2642.80 2895.00 15223.00 0.00 0.00 24392.33 128137.90
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Motor Third party 92.42 418.30 3011.00 15593.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00
Motor (Total) 600.66 3061.10 3011 15593 0.00 0.00 24392.33 128137.90
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Workmen's compensation /
Employer's liability 4.31 36.67 12.00 95.00 0.00 0.00 469.43 7200.09
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Public Liability 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Product Liability 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Other Liability Covers 0.09 2.29 1.00 15.00 0.00 0.00 50.00 1019.75
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Liability (Total) 4.39 38.95 13 110 0.00 0.00 519.43 8219.84
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Personal Accident 54.29 164.05 26.00 78.00 0.00 0.00 171846.24 493377.74
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Medical Insurance 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Overseas Medical Insurance 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Health (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Crop Insurance 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Credit Guarantee 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
All Other Miscellaneous 5.14 77.00 56.00 424.00 0.00 0.00 130344.77 460567.29
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Grand Total 791.79 3925.34 3231 16870 0.00 0.00 651119.69 2500048.38
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00

*Wherever applicable




£T0Z Jaqwadaq [eunol epa E

._ﬁ-!

0 0 000 000 0 0 000 000
0 0 000 000 S8¢ zeT ST'VS €5°€C
000 000 000 000 000 000 000 000
000 000 000 000 0007 000 S50 70
00°0 000 00°0 000 000 000 00°0 000
000 000 000 000 000 000 000 000
000 000 000 000 000 000 000 000
000 000 000 000 000 000 000 000
0 0 000 000 0 0 000 000
0 0 000 000 0 0 000 000
000 00°0 000 00°0 000 00°0 000 000
000 000 000 000 000 000 000 000
000 000 000 000 000 000 000 000
000 000 000 000 000 000 000 000
000 000 000 000 000 000 000 000
000 000 000 000 00T 00T 500 500
0 0 000 000 0 0 000 000
0 0 000 000 T 0 700 000
000 000 000 000 000 00°0 000 000
000 000 000 000 000 000 000 000
00°0 000 000 000 000 000 000 000
000 000 000 000 000 000 000 000
000 000 000 000 000 000 000 000
000 000 000 000 000 000 000 000
000 000 000 000 000 000 000 000
000 000 000 000 00T 000 ¥0°0 000
0 0 000 000 0 0 000 000
0 0 000 000 6v¢ 6¢T SS'ey §9°0C
000 000 000 000 000 000 000 000
000 000 000 000 00'6¥C 00'62T S0°0T 80°G
00°0 000 00°0 00°0 00°0 000 00°0 000
000 000 000 000 00°¢ce 00¢TT 0G°€e 1G°ST
00°0 000 00°0 000 000 000 000 000
000 000 000 000 00¢ 000 200 000
000 000 000 000 000 000 000 000
000 000 000 000 000 000 000 000
0 0 00°0 000 0 0 000 000
0 0 000 000 0 0 000 000
000 000 000 000 000 000 000 000
000 000 000 000 000 000 000 000
000 000 000 00°0 000 000 000 000
000 000 000 000 000 000 000 000
000 000 000 000 000 000 000 000
000 000 000 000 00¢¢ 00¢ 766 cLe
yuow ay yiuow yuow ay yiuow yuow ay yiuow yiuow ay yuow yiuow ay yuow
01dn ay) 104 01dn ayl 1o4 01dn ay) 1o4 o1dn ayl 104 o1dn ay) 104
x P91BA0D SBAIT 101098S [e190S Ul 10109S [e190S Ul M/n sealy [einy ul sealy [einy ul m/n
JO "ON pPaJaA0d SaAIT JO "'ON wniwald J0 Junowy $9191|0d O "ON wniwald Jo junowy

(sufe2 urwniwald)

€T0Z "¥39INILd3S 40 HLNOW IHL OL dN ANV J04




E irda journal December 2013

non-life insurance

Name of the Insurer: Magma HDI General Insurance Company Limited

LINE OF BUSINESS

BUSINESS FIGURES:

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

For the Up to For the Up to For the Up to For the Up to

month the month month the month month the month month the month
Fire 50.08 234.95 64.00 286.00 46.60 223.39 93295.38 721392.49
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Marine Cargo 20.14 99.80 5.00 54.00 0.14 79.35 383.54 444109.81
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Marine Hull (Including
Onshore & Offshore oil energy) 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Marine (Total) 20.14 99.80 5 54 0.14 79.35 383.54 444109.81
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Aviation 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Engineering 16.71 71.39 61.00 188.00 16.62 72.34 6316.38 27701.92
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Motor Own Damage 1646.54 8418.64 19191.00 103067.00 1671.18 8564.17 167608.49 860844.15
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Motor Third party 1591.12 7734.00 22259.00 114719.00 1618.98 7844.73
Previous year 0.00 0.00 0.00 0.00 0.00 0.00
Motor (Total) 3237.67 16152.64 22259 114719 3290.16 16408.90 167608.49 860844.15
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Workmen's compensation /
Employer's liability 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Public Liability 1.75 10.37 1.00 5.00 1.75 10.37 698.66 6985.20
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Product Liability 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Other Liability Covers 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Liability (Total) 1.75 10.37 1 5 1.75 10.37 698.66 6985.20
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Personal Accident 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Medical Insurance 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Overseas Medical Insurance 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Health (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Crop Insurance 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Credit Guarantee 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
All Other Miscellaneous 0.36 5.08 26.00 148.00 0.34 5.06 649.76 20167.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Grand Total 3326.71 16574.23 22416 115400 3355.60 16799.41 268952.21 2081200.57
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00

*Wherever applicable
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E irda journal December 2013

non-life insurance

Name of the Insurer: National Insurance Company Limited

BUSINESS FIGURES:

o premium utw | pJeNoof | heoretione dugy | A
LINE OF BUSINESS
For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 8426.32 48557.49 42581 272683 105.41 2942.91 96441846 599168843
Previous year 8320.91 45614.58 39986 268826 2384.15 9313.50 27244250 387236063
Marine Cargo 1450.65 10011.45 10935 71964 -334.13 -643.08 13859237 48466878
Previous year 1784.78 10654.53 7516 52662 156.48 1536.07 7045013 41287199
Marine Hull (Including
Onshore & Offshore oil energy) 1624.14 7473.64 255 1555 644.37 487.90 4064051 29666438
Previous year 979.77 6985.74 251 1646 -134.69 -285.74 90797 13259967
Marine (Total) 3074.79 17485.09 11190 73519 310.25 -155.17 17923288 78133316
Previous year (Total) 2764.54 17640.26 7767 54308 21.78 1250.31 7135810 54547166
Aviation 678.62 5146.79 12 60 -53.25 1825.09 111968 6281817
Previous year 731.87 3321.70 6 70 49.46 1198.87 26828 5150523
Engineering 2700.45 14340.10 2037 15726 101.12 -741.46 3443563 | 1229097383
Previous year 2599.33 15081.56 2920 16796 324.53 2237.73 9628937 22405173
Motor Own Damage 30362.90 122036.55 453559 2692695 6662.42 18036.41 719033 4460743
Previous year 23700.48 104000.14 420175 2561547 499.85 6771.57 636313 4013344
Motor Third party 12563.84 124302.53 664398 3959753 3766.21 22375.56 717775 4452316
Previous year 8797.63 101926.97 624082 3998590 1465.14 15414.57 635241 6605454
Motor (Total) 42926.74 246339.08 664398 3959753 10428.63 40411.97 1436808 8913059
Previous year (Total) 32498.11 205927.11 624082 3998590 1964.99 22186.14 1271553 10618798
Workmen's compensation /
Employer's liability 520.95 3517.83 4188 27095 12.29 -88.53 50547 392076
Previous year 508.66 3606.36 4250 27370 -33.39 33451 47930 457150
Public Liability 5.13 49.43 98 616 1.18 1.19 18494 38094
Previous year 3.95 48.24 73 671 -3.81 1.17 0 20871
Product Liability 10.60 343.14 5 68 3.55 120.18 7785 139107
Previous year 7.05 222.96 4 68 -46.89 18.50 5320 100869
Other Liability Covers 227.92 1084.11 751 4522 111.76 -54.25 173922 827486
Previous year 116.16 1138.36 593 3859 -43.55 126.70 69947 843446
Liability (Total) 764.60 4994.53 5042 32301 128.79 -21.38 250748 1396763
Previous year (Total) 635.81 5015.91 4920 31968 -127.65 480.85 123197 1422335
Personal Accident 935.58 6910.57 30709 182173 -97.87 -350.82 4468069 29382602
Previous year 1033.45 7261.39 31356 185060 -28.91 78.47 1630380 21286453
Medical Insurance 19982.94 110045.49 136537 752835 -882.65 5108.76 101209057 125151865
Previous year 20865.59 104936.73 129326 725573 3194.81 10001.31 21827429 38354986
Overseas Medical Insurance 148.85 1165.35 1216 10525 6.25 -85.27 100 2649
Previous year 142.60 1250.62 1271 11277 93.49 854.68 18650 18921
Health (Total) 20131.79 111210.86 137753 763360 -876.39 5023.50 101209157 125154514
Previous year (Total) 21008.19 106187.36 130597 736850 3288.30 10856.00 21846079 38373907
Crop Insurance
Previous year
Credit Guarantee 12.94 16.61 1 1 12.94 16.61 240 240
Previous year 0.00 0.00 0 0 0.00 0.00 0 0
All Other Miscellaneous 3687.15 22868.88 68852 402230 -859.63 -6579.25 5668921 245361698
Previous year 4546.78 29448.13 70686 436457 488.21 6291.12 7047307 67550332
Grand Total 83338.98 477870.00 962575 5701806 9200.00 42372.00 230954607 2322890234
Previous year (Total) 74138.99 435498.00 912320 5728925 8364.86 53892.99 75954342 608590751

*Wherever applicable
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E irda journal December 2013

non-life insurance

Name of the Insurer: Raheja QBE General Insurance Company Limited

BUSINESS FIGURES:

Total Premium uhw Policies lasued the month (remiin) sum Assured
LINE OF BUSINESS For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month

Fire 2.85 22.18 5.00 45.00 2.85 22.18 3949.95 25069.26
Previous year 3.09 39.03 13.00 56.00 3.09 39.03 4924.99 67952.36
Marine Cargo 0.00 0.69 0.00 3.00 0.00 0.69 0.00 670.31
Previous year 0.00 0.07 0.00 2.00 0.00 0.07 0.00 726.88
Marine Hull (Including

Onshore & Offshore oil energy) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0 0.00 0.00 0.00 0.00
Marine (Total) 0.00 0.69 0 3 0.00 0.69 0.00 670.31
Previous year (Total) 0.00 0.07 0 2 0.00 0.07 0.00 726.88
Aviation 0.00 0.00 0 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Engineering 3.72 22.53 2.00 11.00 3.72 22.53 -56.78 1026.22
Previous year 4.71 19.69 4.00 19.00 471 19.69 3241.53 11237.85
Motor Own Damage 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 2.52 6.75 25.00 74.00 2.52 6.75 359.12 1005.83
Motor Third party 571 43.69 35.00 786.00 5.71 43.69 0.00 0.00
Previous year 1.04 2.69 78.00 126.00 1.04 2.69 0.00 0.00
Motor (Total) 5.71 43.69 35 786 5.71 43.69 0.00 0.00
Previous year (Total) 3.56 9.44 78 126 3.56 9.44 359.12 1005.83
Workmen's compensation /

Employer's liability 0.90 11.86 4.00 18.00 0.90 11.86 712.18 2493.70
Previous year 3.58 8.31 9.00 21.00 3.58 8.31 1886.76 4322.27
Public Liability 0.63 13.22 1.00 21.00 0.63 13.22 100.00 8872.95
Previous year 0.00 10.78 0.00 11.00 0.00 10.78 0.00 5026.20
Product Liability 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Other Liability Covers 177.00 1057.67 54.00 264.00 177.00 1057.67 72157.82 305793.64
Previous year 113.73 694.36 30.00 156.00 113.73 694.36 38697.00 235266.45
Liability (Total) 178.52 1082.75 59 303 178.52 1082.75 72970.00 317160.29
Previous year (Total) 117.31 713.44 39 188 117.31 713.44 40583.76 244614.92
Personal Accident 0.83 11.12 0.00 16.00 0.83 11.12 5793.00 58874.04
Previous year 3.20 16.64 24.00 64.00 3.20 16.64 37559.78 76821.90
Medical Insurance 0.12 0.39 7.00 11.00 0.12 0.39 70.00 110.00
Previous year 0.08 0.08 2.00 2.00 0.08 0.08 20.00 20.00
Overseas Medical Insurance 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Health (Total) 0.12 0.39 7 11 0.12 0.39 70.00 110.00
Previous year (Total) 0.08 0.08 2 2 0.08 0.08 20.00 20.00
Crop Insurance 0.00 0.00 0 0 0.00 0.00 0 0
Previous year 0.00 0.00 0 0 0.00 0.00 0 0
Credit Guarantee 0.00 33.19 0.00 6.00 0.00 33.19 480.00 2694.33
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
All Other Miscellaneous 0.04 41.93 1.00 28.00 0.04 41.93 27.58 18561.21
Previous year 63.26 219.98 7.00 38.00 63.26 219.98 21785.49 68042.05
Grand Total 191.78 1258.47 109 1209 191.78 1258.47 83233.75 424165.66
Previous year (Total) 195.20 1018.38 167 495 195.20 1018.38 108474.67 470421.80

*Wherever applicable
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non-life insurance

Name of the Insurer: Reliance General Insurance Company Limited

BUSINESS FIGURES:

E irda journal December 2013

o premium utw | pJeNoof | heoretione dugy | A
LINE OF BUSINESS
For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 942.68 12444.14 3317.00 20814.00 2.20 1882.34| 1688229.56 | 22957335.52
Previous year 940.48 10561.80 2639.00 18169.00 466.11 4009.73| 1454098.99 | 21055361.71
Marine Cargo 239.84 2203.32 1396.00 8773.00 103.69 384.31 476931.03 7310358.37
Previous year 136.15 1819.01 1410.00 13254.00 -66.75 -748.57 482537.89 6007293.90
Marine Hull (Including
Onshore & Offshore oil energy) 12.55 128.43 0.00 5.00 11.93 85.06 558.30 78730.73
Previous year 0.62 43.36 1.00 5.00 -18.41 -12.50 41.00 1196.95
Marine (Total) 252.39 2331.75 1396 8778 115.62 469.37 477489.33 7389089.10
Previous year (Total) 136.77 1862.37 1411 13259 -85.16 -761.07 482578.89 6008490.85
Aviation 8.78 139.60 0.00 13.00 -29.93 -84.96 0.00 71131.20
Previous year 38.70 224.55 1.00 20.00 -2.80 79.05 55500.00 73786.68
Engineering 971.38 4564.24 402.00 2294.00 173.69 -851.57 861584.21 2114035.06
Previous year 797.69 5415.80 353.00 2149.00 242.30 198.57 112806.00 1722883.71
Motor Own Damage 5993.84 37649.82 145790.00 944987.00 -537.07 1472.65 385289.67 2348694.42
Previous year 6530.91 36177.17 134243.00 777834.00 1613.06 620.91 429098.01 2398153.51
Motor Third party 5376.63 31564.63 175150.00 1109074.00 542.22 3543.32
Previous year 4834.41 28021.31 146660.00 829275.00 1562.73 6549.89
Motor (Total) 11370.47 69214.45 175150 1109074 5.16 5015.97 385289.67 2348694.42
Previous year (Total) 11365.32 64198.48 146660 829275 3175.79 7170.80 429098.01 2398153.51
Workmen's compensation /
Employer's liability 87.42 424.49 334.00 1644.00 9.17 -4.36 13394.19 63500.19
Previous year 78.25 428.85 256.00 1420.00 37.81 128.94 11269.00 69808.96
Public Liability 6.68 96.98 35.00 335.00 2.94 3.79 10670.31 111258.42
Previous year 3.74 93.19 45.00 334.00 -3.21 22.52 5177.41 72543.03
Product Liability 5.42 27.29 2.00 6.00 5.08 23.04 704.73 4679.73
Previous year 0.34 4.25 1.00 6.00 0.34 -2.30 100.00 1780.00
Other Liability Covers 31.00 2228.67 763.00 4354.00 -6.21 -139.03 15467.02 681714.60
Previous year 37.22 2367.69 684.00 3923.00 6.10 1469.21 14692.25 653143.03
Liability (Total) 130.52 2777.43 1134 6339 10.98 -116.55 40236.24 861152.93
Previous year (Total) 119.54 2893.98 986 5683 41.03 1618.36 31238.66 797275.02
Personal Accident 118.97 1089.59 5093.00 22530.00 35.78 -341.11 280824.46 2280825.58
Previous year 83.19 1430.70 1292.00 8183.00 -134.26 -41.79 100675.07 2711369.68
Medical Insurance 3569.94 28202.95 48223.00 172877.00 2279.85 16611.98| 14668693.92 | 47010355.80
Previous year 1290.09 11590.96 14055.00 50037.00 459.59 804.38| 2378514.18 2953183.62
Overseas Medical Insurance 297.57 1897.88 60130.00 375265.00 22.53 3.56| 2724073.98 | 15992929.26
Previous year 275.03 1894.33 53189.00 361024.00 -0.83 -28.22| 1757973.55 | 13393759.49
Health (Total) 3867.51 30100.83 108353 548142 2302.39 16615.54| 17392767.90 | 63003285.07
Previous year (Total) 1565.12 13485.29 67244 411061 458.76 776.16| 4136487.73 | 16346943.11
Crop Insurance 268.80 590.24 37.00 185.00 263.08 578.07 4393.29 17250.94
Previous year 5.72 12.17 5.00 9.00 5.72 12.17 91.80 202.48
Credit Guarantee 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
All Other Miscellaneous 770.56 4163.95 4474.00 25897.00 -57.88 104.41 658010.23 3821310.50
Previous year 828.45 4059.54 4954.00 27796.00 536.84 1656.13| 1527623.09 3765416.32
Grand Total 18702.06 127416.21 299356 1744066 2821.08 23271.52| 21788824.89 | 104864110.32
Previous year (Total) 15880.98 104144.69 225545 1315604 4704.33 14718.10| 8330198.24 | 54879883.07

*Wherever applicable
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E irda journal December 2013

non-life insurance

Name of the Insurer: Royal Sundaram Alliance Insurance Company Limited

LINE OF BUSINESS

BUSINESS FIGURES:

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 427.25 4459.78 2682.00 17572.00 107.73 -2132.60 502697.27 7684626.60
Previous year 319.52 6592.38 2365.00 14692.00 108.44 3578.72 553066.13 6139139.08
Marine Cargo 84.12 1439.58 4246.00 26293.00 -58.68 -57.75| -2410320.46 3610674.71
Previous year 142.80 1497.33 3859.00 20617.00 -89.01 327.70 165560.94 3646290.26
Marine Hull (Including
Onshore & Offshore oil energy) 0.00 121.60 0.00 3.00 0.29 121.89 0.00 18823.57
Previous year -0.29 -0.29 0.00 0.00 -0.29 -0.29 -260.79 -260.79
Marine (Total) 84.12 1561.18 4246 26296 -58.39 64.14| -2410320.46 3629498.28
Previous year (Total) 142.51 1497.03 3859 20617 -89.30 327.41 165300.15 3646029.47
Aviation 0.00
Previous year 0.00
Engineering 115.78 1727.55 99.00 665.00 -273.78 -10.19 29673.14 647987.64
Previous year 389.57 1737.74 90.00 556.00 -8.69 -166.32 53571557 529993.42
Motor Own Damage 5245.90 34768.41 72176.00 461901.00 -824.24 -2280.91 264236.06 1710790.69
Previous year 6070.14 37049.32 82725.00 486402.00 -450.62 1572.82 296339.46 1787305.43
Motor Third party 2401.35 14858.63 1595.00 9322.00 186.53 2244.36
Previous year 2214.83 12614.27 536.00 4072.00 -90.95 509.17
Motor (Total) 7647.25 49627.04 72176 461901 -637.71 -36.56 264236.06 1710790.69
Previous year (Total) 8284.96 49663.59 82725 486402 -541.57 2081.99 296339.46 1787305.43
Workmen's compensation /
Employer's liability 29.56 205.85 106.00 622.00 5.61 54.58 5212.94 37574.93
Previous year 23.95 151.27 87.00 384.00 11.40 24.29 2640.89 21669.84
Public Liability 34.74 393.62 35.00 237.00 13.05 -31.41 15261.53 117599.89
Previous year 21.69 425.04 41.00 222.00 -7.84 45.70 14123.97 109408.07
Product Liability 2.31 67.83 2.00 26.00 2.31 13.46 943.50 20890.99
Previous year 0.00 54.37 0.00 19.00 -20.63 18.38 0.00 18364.32
Other Liability Covers
Previous year
Liability (Total) 66.61 667.30 143 885 20.97 36.62 21417.97 176065.80
Previous year (Total) 45.64 630.67 128 625 -17.07 88.38 16764.87 149442.23
Personal Accident 373.32 2251.71 23051.00 84190.00 -128.33 -550.18| 1959154.10 | 13613487.99
Previous year 501.65 2801.89 20061.00 89594.00 188.40 961.36 623045.45 | 11165953.87
Medical Insurance 1355.55 11101.04 21281.00 126540.00 170.56 -84.51 235864.59 1622937.62
Previous year 1184.99 11185.55 20804.00 122581.00 -636.36 -2185.83 276589.38 3492508.24
Overseas Medical Insurance
Previous year
Health (Total) 1355.55 11101.04 21281 126540 170.56 -84.51 235864.59 1622937.62
Previous year (Total) 1184.99 11185.55 20804 122581 -636.36 -2185.83 276589.38 3492508.24
Crop Insurance
Previous year
Credit Guarantee
Previous year
All Other Miscellaneous 100.22 801.27 1051.00 8303.00 -17.00 -214.10 217071.75 1174180.08
Previous year 117.22 1015.37 675.00 5080.00 -97.43 -833.40 213082.97 851187.42
Grand Total 10170.11 72196.86 124729 726352 -815.94 -2927.37 819794.42 | 30259574.69
Previous year (Total) 10986.06 75124.23 130707 740147 -1093.59 3852.32| 2297763.92 | 27761559.15

*Wherever applicable
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E irda journal December 2013

non-life insurance

Name of the Insurer: SBI General Insurance Company Limited

BUSINESS FIGURES:

Total Premium uhw Policies lasued the month (remiin) sum Assured
LINE OF BUSINESS For the Up to For the Up to For the Up to For the Up to

month the month month the month month the month month the month
Fire 3066.10 21468.25 26421.00 152730.00 654.15 8297.65| 2444391.11| 20116393.81
Previous year 2411.95 13170.60 24544.00 122043.00 1162.18 7000.30| 1604339.56 | 11478428.69
Marine Cargo 76.22 551.32 316.00 1321.00 -25.91 168.90 185076.79 1901146.96
Previous year 102.13 382.43 105.00 533.00 84.81 328.82 157746.69 730266.71
Marine Hull (Including
Onshore & Offshore oil energy) 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Marine (Total) 76.22 551.32 316 1321 -25.91 168.90 185076.79 1901146.96
Previous year (Total) 102.13 382.43 105 533 84.81 328.82 157746.69 730266.71
Aviation 0.00 249.91 8.00 32.00 0.00 -925.73 0.00 120382.01
Previous year 0.00 1175.64 0.00 76.00 -15.82 192.93 0.00 205697.61
Engineering 277.29 1124.79 281.00 1651.00 79.45 -72.35 161797.71 827690.25
Previous year 197.84 1197.14 241.00 1144.00 121.95 848.82 277264.22 970770.94
Motor Own Damage 2028.46 11340.12 34500.00 188953.00 713.31 5864.18 341911.55 1968383.08
Previous year 1315.15 5475.94 20852.00 92150.00 1144.29 5022.93 98169.10 393728.10
Motor Third party 1701.59 9199.02 239.00 1149.00 931.71 5974.56
Previous year 769.88 3224.46 48.00 269.00 741.39 3144.96
Motor (Total) 3730.05 20539.14 34500 188953 1645.02 11838.74 341911.55 1968383.08
Previous year (Total) 2085.03 8700.40 20852 92150 1885.68 8167.89 98169.10 393728.10
Workmen's compensation /
Employer's liability 19.11 104.06 42.00 261.00 11.11 54.99 2776.62 16009.19
Previous year 8.00 49.07 13.00 90.00 8.00 49.07 1354.29 5520.55
Public Liability 0.48 2.07 1.00 5.00 -0.01 1.11 500.00 3826.18
Previous year 0.49 0.96 2.00 5.00 0.49 0.96 1530.00 3480.00
Product Liability 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Other Liability Covers 19.79 70.21 23.00 115.00 -0.19 34.87 9643.00 33336.41
Previous year 19.98 35833 12.00 49.00 19.98 865833 21228.25 47310.00
Liability (Total) 39.38 176.34 66 381 10.91 90.97 12919.62 53171.78
Previous year (Total) 28.47 85.37 27 144 28.47 85.37 24112.54 56310.55
Personal Accident 1255.57 7574.72 233.00 1348.00 642.20 4553.29| 2821292.82 | 26337913.52
Previous year 613.37 3021.44 46.00 164.00 613.37 2455.05 21038.46 3592502.25
Medical Insurance 189.62 574.06 2315 4185 62.04 165.42 7520.10 28281.31
Previous year 127.58 408.64 77 601 108.43 192.52 1250.15 11271.45
Overseas Medical Insurance 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Health (Total) 189.62 574.06 2315 4185 62.04 165.42 7520.10 28281.31
Previous year (Total) 127.58 408.64 7 601 108.43 192.52 1250.15 11271.45
Crop Insurance 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Credit Guarantee 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
All Other Miscellaneous 183.46 1834.42 23591.00 149694.00 -20.14 390.35 641948.22 | 19364257.54
Previous year 203.60 1444.07 11180.00 48760.00 -73.38 921.77 497440.24 | 14657998.49
Grand Total 8817.70 54092.95 87731 500295 3047.73 24507.23| 6616857.92 | 70717620.26
Previous year (Total) 5769.97 29585.72 57072 265615 3915.70 20193.47| 2681360.96 | 32096974.79

*Wherever applicable
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E irda journal December 2013

non-life insurance

Name of the Insurer: Shriram General Insurance Company Limited

BUSINESS FIGURES:

Total Premium uhw Policies lasued the month (remiin) sum Assured
LINE OF BUSINESS For the Up to For the Up to For the Up to For the Up to

month the month month the month month the month month the month
Fire 63.65 502.37 486 2875 33.19 119.35 83885.34 748300.57
Previous year 30.46 383.02 177 1022 -95.38 -8.80 71460.79 690149.44
Marine Cargo 8.52 57.78 63 338 -12.54 -79.83 4274.82 72505.35
Previous year 21.07 137.61 135 862 -7.70 30.25 4737.93 292168.18
Marine Hull (Including
Onshore & Offshore oil energy) 0.00 0.00 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0.00 0.00 0.00 0.00
Marine (Total) 8.52 57.78 63 338 -12.54 -79.83 4274.82 72505.35
Previous year (Total) 21.07 137.61 135 862 -7.70 30.25 4737.93 292168.18
Aviation 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Engineering 39.43 276.99 106 697 -1.58 70.23 12890.76 154715.73
Previous year 41.01 206.77 50 269 12.03 43.53 43686.17 160342.74
Motor Own Damage 4403.34 25193.92 118859 685196 -496.36 -1158.14 436891.72 2534274.00
Previous year 4899.70 26352.06 122893 745572 641.67 4084.26 483024.56 2562155.19
Motor Third party 8129.99 47785.44 124138 711501 482.27 5709.44
Previous year 7647.72 42076.00 131644 766211 1672.37 13100.79
Motor (Total) 12533.33 72979.35 124138 711501 -14.09 4551.30 436891.72 2534274.00
Previous year (Total) 12547.42 68428.06 131644 766211 2314.05 17185.04 483024.56 2562155.19
Workmen's compensation /
Employer's liability 5.24 54.89 63 438 4.47 39.18 112.24 1066.45
Previous year 0.77 15.71 10 113 -1.96 -2.12 28.48 381.56
Public Liability 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00
Product Liability 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0.00 0.00 0.00 0.00
Other Liability Covers 6.92 21.81 15 69 -0.68 4.76 13442.50 24438.50
Previous year 7.60 17.04 11 43 6.99 7.52 13478.00 24174.00
Liability (Total) 12.16 76.69 78 507 3.79 43.94 13554.74 25504.95
Previous year (Total) 8.37 32.75 21 156 5.04 5.40 13506.48 24555.56
Personal Accident 10.88 98.03 754 4387 2.97 51.56 10500.58 92894.06
Previous year 791 46.47 402 5397 4.08 7.49 5502.54 34399.75
Medical Insurance 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Overseas Medical Insurance 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Health (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Crop Insurance 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Credit Guarantee 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0 0.00 0.00 0.00 0.00
All Other Miscellaneous 16.55 176.49 333 2301 -6.60 120.05 22434.96 89686.68
Previous year 23.15 56.44 156 842 -135.98 -136.82 514216.51 571421.74
Grand Total 12684.52 74167.70 125958 722606 5.14 4876.60 584432.91 3717881.35
Previous year (Total) 12679.37 69291.11 132585 774759 2096.15 17126.10| 1136134.98 4335192.60

*Wherever applicable
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E irda journal December 2013

non-life insurance

Name of the Insurer: TATA AIG General Insurance Company Limited

BUSINESS FIGURES:

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

LINE OF BUSINESS

For the Up to For the Up to For the Up to For the Up to

month the month month the month month the month month the month
Fire 1,871 21,184 8,500 60,014 - 15,368,141 132,581,701
Previous year 1,543 16,412 3,724 27,685 - - 10,952,670 83,717,423
Marine Cargo 1,627 11,870 2,735 17,692 542,351 3,279,860
Previous year 1,377 11,229 3,918 23,908 - 475,839 3,843,059
Marine Hull (Including
Onshore & Offshore oil energy) o
Previous year - - - - - i
Marine (Total) 1,627 11,870 2,735 17,692 542,351 3,279,860
Previous year (Total) 1,377 11,229 3,918 23,908 - 475,839 3,843,059
Aviation 43 145 4 4 560,930 560,930
Previous year 59 59 7 7 - - 890,349 890,349
Engineering 269 4,555 113 618 4,564,009 21,920,533
Previous year 241 3,722 83 549 - - 1,326,938 10,242,583
Motor Own Damage 5,175 33,333 97,890 696,971 310,489 2,126,204
Previous year 5,653 33,369 149,871 845,761 - - 340,992 1,891,082
Motor Third party 2,581 17,624 97,890 696,971
Previous year 2,407 12,142 149,871 845,761 - - - -
Motor (Total) 7,756 50,957 97,890 696,971 - 310,489 2,126,204
Previous year (Total) 8,060 45,511 149,871 845,761 = = 340,992 1,891,082
Workmen's compensation /
Employer's liability 183 1,080 54 340 69,967 579,512
Previous year 189 993 53 214 - 28,714 341,992
Public Liability 250 1,642 50 329 205,027 1,534,228
Previous year 278 1,609 44 326 = = 441,261 3,429,867
Product Liability 76 397 12 61 49,613 273,592
Previous year 43 324 9 53 = = 88,776 575,651
Other Liability Covers 2,034 7,239 812 4,966 538,236 3,627,121
Previous year 1,686 6,520 793 4,439 - - 477,243 2,958,469
Liability (Total) 2,543 10,358 928 5,696 = 862,843 6,014,453
Previous year (Total) 2,196 9,446 899 5,032 - 1,035,993 7,305,978
Personal Accident 1,000 7,267 15,176 85,462 - 8,965,258 59,179,088
Previous year 858 6,922 5557 21,164 = = 8,800,243 52,484,364
Medical Insurance 259 5,820 25,088 169,958 - 449,263 2,221,000
Previous year 305 3,523 756 3,139 = - 92,311 501,322
Overseas Medical Insurance 1,063 7,190 20,062 131,339 = 7,022,112 45,560,449
Previous year 793 4,895 40,201 261,795 - - 12,990,711 84,259,039
Health (Total) 1,322 13,010 45,150 301,297 - - 7,471,375 47,781,448
Previous year (Total) 1,099 8,418 40,957 264,934 - - 13,083,023 84,760,362
Crop Insurance = = - ]
Previous year - - - - - - d g
Credit Guarantee - - - -
Previous year - - - - - - i g
All Other Miscellaneous 1,182 3,194 2,985 19,423 S 39,372 1,420,496
Previous year 360 2,695 4,770 32,573 - - 28,428 156,187
Grand Total 17,614 122,541 173,481 1,187,177 - - 38,684,767 274,864,713
Previous year (Total) 15,793 104,413 209,786 1,221,613 = = 36,934,475 245,291,386

*Wherever applicable
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E irda journal December 2013

non-life insurance

Name of the Insurer: The New India Assurance Company Limited

BUSINESS FIGURES:

o premium utw | pJeNoof | heoretione dugy | A
LINE OF BUSINESS
For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 6660.96 76288.17 50083.00 344942.00 -1884.89 3027.67| 81316583.47 | 611096562.00
Previous year 8545.85 73260.50 44361.00 351883.00 493716492.62 | 1255730411.67
Marine Cargo 2203.72 15910.52 21174.00 137571.00 -150.80 -902.51| 40632969.03 | 255995601.65
Previous year 2354.52 16813.03 21921.00 139505.00 26267797.06 | 135277370.68
Marine Hull (Including
Onshore & Offshore oil energy) 3480.56 19730.11 711.00 4649.00 2841.74 5603.67| 13171999.45 50127055.87
Previous year 638.82 14126.44 817.00 5230.00 2329083.95 98395366.73
Marine (Total) 5684.28 35640.63 21885.00 142220.00 2690.94 4701.16| 53804968.48 | 306122657.52
Previous year (Total) 2993.34 30939.47 22738.00 144735.00 0.00 0.00| 28596881.01 | 233672737.41
Aviation 92.16 5113.34 41.00 364.00 -106.52 -1231.17 342842.14 37203771.38
Previous year 198.68 6344.51 50.00 365.00 3723437.68 18844150.60
Engineering 3780.91 20114.88 4384.00 30195.00 467.76 -853.72|  22623664.57 | 108734986.70
Previous year 3313.15 20968.60 5116.00 35103.00 21512717.63 72909518.76
Motor Own Damage 17412.01 106858.95 542173.00 3573322.00 2598.41 17542.08 3025453.50 10060050.56
Previous year 14813.60 89316.87 572475.00 3309743.00 39828177.74 50177998.22
Motor Third party 18155.68 106329.14 661604.00 3824965.00 4030.15 18581.66
Previous year 14125.53 87747.48 830322.00 3736017.00
Motor (Total) 35567.69 213188.09 661604.00 3824965.00 6628.56 36123.74 3025453.50 10060050.56
Previous year (Total) 28939.13 177064.35 830322.00 3736017 0.00 0.00| 39828177.74 50177998.22
Workmen's compensation /
Employer's liability 754.90 4523 5846.00 34681 91.70 891.71 172054.78 779044
Previous year 663.20 3631 6447.00 40467 36680.18 1235499
Public Liability 8.47 67 14.00 267 2.63 14.42 -745720.74 5063
Previous year 5.84 52 184.00 611 -85301.26 45835
Product Liability 271.76 454 11.00 69 42.97 -24.75 243.00 6772
Previous year 228.79 478 -11.00 39 -57.73 12103
Other Liability Covers 977.44 8960 7953.00 45450 -187.01 991.47 368655.05 1649231
Previous year 1164.45 7968 4900.00 41350 10146260.86 11541802
Liability (Total) 2012.57 14002.39 13824 80467 -49.71 1872.85 -204767.91 2440109.78
Previous year (Total) 2062.28 12129.54 11520 82467 0.00 0.00| 10097582.05 12835239.13
Personal Accident 2356.28 9500.25 43598.00 267358 504.00 -542.14|  24233324.12 | 404102719.34
Previous year 1852.28 10042.39 37390.00 270961 19916088.73 | 146353110.14
Medical Insurance 27051.48 170764.65 119607.00 756677 4271.37 18455.95|  65760253.90 90467062.01
Previous year 22780.11 152308.70 120623.00 766574 17303897.13 | 148530659.64
Overseas Medical Insurance 56.97 612.85 4042.00 19172 -27.91 -3.74 -17660.76 132622.50
Previous year 84.88 616.59 2880.00 17314 -2230045.33 791602.37
Health (Total) 27108.45 171377.50 123649 775849 4243.46 18452.21| 65742593.14 90599684.51
Previous year (Total) 22864.99 152925.29 123503 783888 0.00 0.00| 15073851.80 | 149322262.01
Crop Insurance 0.00 0 0.00 0 0.00 0.00 0.00 0
Previous year 0.00 0 0.00 0 0.00 0
Credit Guarantee -11.04 82.59 0.00 11 -14.82 70.11 0.00 191000
Previous year 3.78 12.48 1.00 2 3500.00 8500
All Other Miscellaneous 4151.76 27596.25 96923.00 572350 -750.47 1264.71| 34497055.87 | 129996417.14
Previous year 4902.23 26331.54 120742.00 498493 26555320.76 | 270564896.12
Grand Total 87404.02 572904.09 1015991 6038721 11728.31 62885.42| 285381717.38 | 1700547958.93
Previous year (Total) 75675.71 510018.67 1195743 5903914 0.00 0.00| 659024050.02 | 2210418824.06

*Wherever applicable
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E irda journal December 2013

non-life insurance

Name of the Insurer: The Oriental Insurance Company Limited

BUSINESS FIGURES:

L b O L th/jecr?urcfrt]it%n(sprde%iir&?n) Sum Assured
LINE OF BUSINESS For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire 9631.77 61014.63 41232 265303 -545.77 5868.33| 29108967.08 | 166585344.93
Previous year 10177.54 55146.30 37718 254776
Marine Cargo 1904.97 14053.55 13898 86862 -78.04 -693.25| 5299598.71 | 40276011.18
Previous year 1983.01 14746.80 13844 90172
Marine Hull (Including
Onshore & Offshore oil energy) 2052.88 12824.99 450 3160 330.33 794.88| 1450259.84 | 10915425.58
Previous year 1722.55 12030.11 289 2718
Marine (Total) 3957.85 26878.54 14348 90022 252.29 101.63| 6749858.55 | 51191436.76
Previous year (Total) 3705.56 26776.91 14133 92890
Aviation 1244.53 5845.36 46 191 957.21 1354.40 92409.04 7121849.36
Previous year 287.32 4490.96 69 182
Engineering 2747.94 18081.50 2772 20813 97.50 1540.28| 1167039.01 | 12248143.76
Previous year 2650.44 16541.22 2997 20074
Motor Own Damage 8895.83 54757.26 461522 2774284 304.54 1663.33 613097.02 3660523.10
Previous year 8591.29 53093.93 426937 2694170
Motor Third party 11590.22 69807.89 621421 3733824 1906.03 8682.57 0.00 0.00
Previous year 9684.19 61125.32 577974 3626548
Motor (Total) 20486.05 124565.15 621421 3733824 2210.57 10345.90 613097.02 3660523.10
Previous year (Total) 18275.48 114219.25 577974 3626548
Workmen's compensation /
Employer's liability 655.14 4244.81 5307 33436 3.33 236.96 11772.28 80067.26
Previous year 651.81 4007.85 4969 32667
Public Liability 4.66 44.87 29 203 0.81 -4.40| 1003944.94 6683299.09
Previous year 3.85 49.27 26 226
Product Liability 27.14 556.89 13 67 -35.50 238.59 95586.25 1924649.56
Previous year 62.64 318.30 10 54
Other Liability Covers 224.17 1633.66 2969 17989 0.72 -105.26| 1699716.94 | 10823723.24
Previous year 223.45 1738.92 2922 18576
Liability (Total) 911.11 6480.23 8318 51695 -30.64 365.89| 2811020.41 | 19511739.15
Previous year (Total) 941.75 6114.34 7927 51523
Personal Accident 1024.96 6767.93 70190 409343 19.63 152.70| 2076579.04 | 12580329.36
Previous year 1005.33 6615.23 68888 429675
Medical Insurance 16762.34 89617.70 98927 561120 3232.08 13874.75 521595.51 2841792.21
Previous year 13530.26 75742.95 87400 510216
Overseas Medical Insurance 67.85 431.61 1397 11880 14.92 46.19 124116.49 1106003.13
Previous year 52.93 385.42 1281 10985
Health (Total) 16830.19 90049.31 100324 573000 3247.00 13920.94 645712.00 3947795.34
Previous year (Total) 13583.19 76128.37 88681 521201
Crop Insurance 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0
Credit Guarantee 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0 0
All Other Miscellaneous 3892.90 28992.06 68163 407133 616.68 5106.10| 5392750.40 | 35517137.90
Previous year 3276.22 23885.96 64694 412590
Grand Total 60727.30 368674.71 926814 5551324 6824.47 38756.17| 48657432.55 | 312364299.66
Previous year (Total) 53902.83 329918.54 863081 5409459 0.00 0.00

*Wherever applicable
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E irda journal December 2013

non-life insurance

Name of the Insurer: United India Insurance Company Limited

BUSINESS FIGURES:

o premium utw | pJeNoof | heoretione dugy | A
LINE OF BUSINESS
For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month

Fire 9870.77 67686.67 54664 444361 1460.13 6473.70 10694225 73333337
Previous year 8410.64 61212.97 58913 409754 1484.64 11504.97 9112286 66319577
Marine Cargo 2439.99 16720.56 18519 132029 2.78 -320.63 5174952 35462482
Previous year 2437.21 17041.19 19174 129645 -1110.79 -325.81 5169056 36142503
Marine Hull (Including

Onshore & Offshore oil energy) 684.72 15047.85 1973 10472 -404.73 744.61 246302 5412896
Previous year 1089.45 14303.24 1720 8921 251.45 2731.24 391888 5145050
Marine (Total) 3124.71 31768.41 20492 142502 -401.95 423.98 5421254 40875378
Previous year (Total) 3526.66 31344.43 20893 138566 -859.34 2405.43 5560945 41287553
Aviation 1331.97 3060.38 185 562 460.28 318.38 199845 459172
Previous year 871.69 2742.00 145 911 761.69 2351.00 130786 411402
Engineering 4792.15 28788.99 8041 55354 543.89 1900.93 2065582 12409047
Previous year 4248.26 26888.06 10497 53158 -332.74 2314.06 1831147 11589681
Motor Own Damage 13061.25 81914.60 569735 3519827 -1210.59 1329.09 1853322 11623247
Previous year 14271.84 80585.51 568478 3474968 2699.84 18216.51 2025098 11434657
Motor Third party 15757.60 93254.03 964687 5720123 2691.59 11304.66 0
Previous year 13066.01 81949.37 994516 5677100 658.01 15379.37 0 0
Motor (Total) 28818.85 175168.63 964687 5720123 1481.00 12633.75 1853322 11623247
Previous year (Total) 27337.85 162534.88 994516 5677100 3357.85 33595.88 2025098 11434657
Workmen's compensation /

Employer's liability 712.50 4581.80 16126 61525 0.72 52.65 0
Previous year 711.78 4529.15 15880 60008 270.78 1696.93 0 0
Public Liability 63.03 584.05 414 3433 3.20 -132.33 10683 98991
Previous year 59.83 716.38 453 2704 48.62 199.46 10141 121421
Product Liability 107.33 669.29 49 1377 -36.12 -100.73 21355 133166
Previous year 143.45 770.02 36 876 89.82 449.16 28542 153207
Other Liability Covers 236.85 2129.93 2783 18081 17.92 828.47 72059 648006
Previous year 218.93 1301.46 2524 13967 6.44 128.13 66607 395953
Liability (Total) 1119.71 7965.07 19372 84415 -14.28 648.06 104097 880162
Previous year (Total) 1133.99 7317.01 18894 77555 415.66 2473.68 105289 670581
Personal Accident 894.83 7555.32 41056 241727 -0.41 508.67 2946427 24877577
Previous year 895.24 7046.65 39618 220923 -257.76 675.65 2947777 23202667
Medical Insurance 20527.82 153734.20 247243 1328607 -2074.58 10557.42 2835618 21236132
Previous year 22602.40 143176.78 174259 1269638 6355.93 39328.70 3122191 19777779
Overseas Medical Insurance 46.31 340.51 1065 7280 -158.78 -337.97 13625 100180
Previous year 205.09 678.48 4308 11683 -665.44 -5110.43 60338 199612
Health (Total) 20574.13 154074.71 248308 1335887 -2233.36 10219.45 2849243 21336312
Previous year (Total) 22807.49 143855.26 178567 1281321 5690.49 34218.26 3182529 19977391
Crop Insurance 88.82 126.35 20 30119 88.82 126.35 92
Previous year 0.00 0.00 0 0 0.00 0.00 0 0
Credit Guarantee 0.13 6.16 49 51 0.13 6.16 0
Previous year 0.00 0.00 60 60 0.00 0.00 0 0
All Other Miscellaneous 4671.73 33814.47 143006 953810 -195.45 424.32 900574 6518452
Previous year 4867.18 33390.15 145512 982072 -1672.49 -3244.52 938252 6436655
Grand Total 75287.80 510015.16 1499879 9008911 1188.80 33683.75 27034571 192312776
Previous year (Total) 74099.00 476331.41 1467614 8841420 8588.00 86294.41 25834109 181330165

*Wherever applicable
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E irda journal December 2013

non-life insurance

Name of the Insurer: Universal Sompo General Insurance Company Limited

BUSINESS FIGURES:

LINE OF BUSINESS

Total Premium u/w

Total No. of
Policies Issued

Accretions during
the month (premium)

Sum Assured

For the Up to For the Up to For the Up to For the Up to

month the month month the month month the month month the month
Fire 813.19 5850.18 10542.00 62984.00 157.52 890.98 906594.94 8966149.38
Previous year 655.67 4959.20 9807.00 58088.00 -64.57 1246.55 787317.31 9196161.64
Marine Cargo 123.30 1165.52 210.00 1308.00 -4.90 387.75 645716.64 8356586.16
Previous year 128.20 T777.77 207.00 1092.00 14.74 283.19 739043.91 6251236.30
Marine Hull (Including
Onshore & Offshore oil energy) 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Marine (Total) 123.30 1165.52 210 1308 -4.90 387.75 645716.64 8356586.16
Previous year (Total) 128.20 T77.77 207 1092 14.74 283.19 739043.91 6251236.30
Aviation 8.04 26.41 2.00 5.00 8.04 26.41 15500.00 34600.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Engineering 100.81 1237.86 135.00 962.00 4.31 611.51 36701.44 473880.12
Previous year 96.50 626.35 151.00 1011.00 6.68 175.57 102578.21 456508.72
Motor Own Damage 1070.29 5811.96 33141.00 189118.00 -253.81 -471.56 150163.12 847814.74
Previous year 1324.10 6283.52 41688.00 209025.00 -656.75 -822.92 109472.78 511033.17
Motor Third party 833.92 5148.14 0.00 0.00 -390.41 -785.03
Previous year 1224.32 5933.17 0.00 0.00 729.10 4103.33
Motor (Total) 1904.20 10960.10 33141 189118 -644.22 -1256.59 150163.12 847814.74
Previous year (Total) 2548.42 12216.69 41688 209025 72.35 3280.41 109472.78 511033.17
Workmen's compensation /
Employer's liability 24 129 137 807 7.47 -2.32 5110 31170
Previous year 16.89 131.61 119.00 777.00 -16.68 29.68 2489.49 23106.99
Public Liability 0.00 2.03 0.00 9.00 0.00 -0.24 0 6865
Previous year 0.00 2.26 0.00 10.00 -0.02 -4.30 0.00 5750.00
Product Liability 1.00 16.70 1.00 12.00 -0.90 -2.22 0.00 2399.50
Previous year 1.90 18.92 2.00 10.00 1.90 10.52 1277.50 3852.75
Other Liability Covers 8 108 22 131 6.43 29.90 1227 25702
Previous year 2 78 16 123 -1 32 1908 20853
Liability (Total) 33.73 255.70 160 959 13.01 25.13 6336.93 66136.91
Previous year (Total) 20.73 230.57 137 920 -15.70 67.97 5674.49 53562.83
Personal Accident 81.11 398.70 599 3855 51.36 71.68 285569.83 | 14610451.91
Previous year 29.75 327.03 910.00 3847.00 5.63 -1.94 98749.66 3453488.40
Medical Insurance 425.26 4434.85 9362 38611 78.80 1903.56 31997.62 251510.37
Previous year 346.47 2531.29 10062 35056 95.42 691.64 17240.95 137803.08
Overseas Medical Insurance 2.22 10.99 119.00 579.00 1.72 2.79 23877.09 164528.49
Previous year 0.50 8.20 36.00 1223.00 -0.68 2.74 8318.16 237635.13
Health (Total) 427.48 4445.84 9481 39190 80.52 1906.36 55874.71 416038.85
Previous year (Total) 346.96 2539.48 10098 36279 94.74 694.38 25559.11 375438.21
Crop Insurance 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Credit Guarantee 0.00 10.80 0.00 5.00 0.00 10.80 0.00 13400.00
Previous year 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
All Other Miscellaneous 477.68 3222.52 15071.00 89168.00 -22.73 189.19 294789.96 2151012.98
Previous year 500.41 3033.33 16069.00 87599.00 -57.39 738.53 343087.03 1769126.11
Grand Total 3969.56 27573.63 69341 387554 -357.09 2863.21| 2397247.57 | 35936071.05
Previous year (Total) 4326.64 24710.42 79067 397861 56.49 6484.66| 2211482.50 | 22066555.38

*Wherever applicable
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E irda journal December 2013

non-life insurance

Name of the Insurer: Agriculture Insurance Company of India Ltd.

BUSINESS FIGURES:

LINE OF BUSINESS

Total No. of
Policies Issued

Accretions during

Total Premium u/w the month (premium)

Sum Assured

For the Up to
month the month

For the Up to
month the month

For the Up to
month the month

For the Up to
month the month

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

49571.85 200593.13 213657 1024438 -22673.61 18952.45

901634.73 4036666.97

Previous year

72245.46 181640.68 135025 335523 40177.15 35697.69

1084797.68 | 3908939.40

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

49571.85 200593.13 213657 1024438 -22673.61 18952.45

901634.73 4036666.97

Previous year (Total)

72245.46 181640.68 135025 335523 40177.15 35697.69

1084797.68 3908939.40

*Wherever applicable
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E irda journal December 2013

non-life insurance

Name of the Insurer: Apollo Munich Health Insurance Company Limited

BUSINESS FIGURES:

o premum ubw | pgataNool | Acoetoneduing | sum Assurc
LINE OF BUSINESS
For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire
Previous year
Marine Cargo
Previous year
Marine Hull (Including
Onshore & Offshore oil energy)
Previous year
Marine (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Aviation
Previous year
Engineering
Previous year
Motor Own Damage
Previous year
Motor Third party
Previous year
Motor (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Workmen's compensation /
Employer's liability
Previous year
Public Liability
Previous year
Product Liability
Previous year
Other Liability Covers
Previous year
Liability (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Personal Accident 140.20 665.01 3622 17599.00 140.20 665.01 322561.33 1593225.43
Previous year 127.86 521.46 3162 15629.00 127.86 521.46 336790.10 660739.47
Medical Insurance 4194.80 21785.99 33990 165654.00 4194.80 21785.99 178143.04 1030615.29
Previous year 3359.93 20219.08 25461 122744.00 3359.93 20219.08 146446.92 942784.51
Overseas Medical Insurance 38.59 394.92 1896 16399.00 38.59 394.92 316572.00 2321956.25
Previous year 25.36 301.00 1691 13760.00 25.36 301.00 205812.25 1503400.86
Health (Total) 4233.39 22180.91 35886 182053 4233.39 22180.91 494715.04 3352571.54
Previous year (Total) 3385.29 20520.07 27152 136504 3385.29 20520.07 352259.17 2446185.37
Crop Insurance
Previous year
Credit Guarantee
Previous year
All Other Miscellaneous -7.76 519.29 0 0 -7.76 519.29 -36360.00 1949030.00
Previous year 8.56 361.21 0 2.00 8.56 361.21 169060.00 1950670.00
Grand Total 4365.83 23365.21 39508 199652 4365.83 23365.21 780916.37 6894826.98
Previous year (Total) 3521.71 21402.75 30314 152135 3521.71 21402.75 858109.27 5057594.84

*Wherever applicable
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E irda journal December 2013

non-life insurance

Name of the Insurer: Export Credit Guarantee Corporation of India Ltd.,

BUSINESS FIGURES:

LINE OF BUSINESS

Total No. of Accretions during
Policies Issued the month (premium)

Total Premium u/w

Sum Assured

For the Up to For the Up to For the Up to
month the month month the month month the month

For the
month

Up to
the month

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

0.00 0.00 0 0 0.00 0.00

0.00

0.00

Previous year (Total)

0.00 0.00 0 0 0.00 0.00

0.00

0.00

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

0.00 0.00 0 0 0.00 0.00

0.00

0.00

Previous year (Total)

0.00 0.00 0 0 0.00 0.00

0.00

0.00

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

0.00 0.00 0 0 0.00 0.00

0.00

0.00

Previous year (Total)

0.00 0.00 0 0 0.00 0.00

0.00

0.00

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

0.00 0.00 0 0 0.00 0.00

0.00

0.00

Previous year (Total)

0.00 0.00 0 0 0.00 0.00

0.00

0.00

Crop Insurance

Previous year

Credit Guarantee

11667 60059 797 4428 1383 5936

461661

2060525

Previous year

10284 54122 768 4693 2226 8658

356414

2823312

All Other Miscellaneous

Previous year

Grand Total

11667.43 60058.65 797 4428 1383.10 5936.20

461661.36

2060524.83

Previous year (Total)

10284.34 54122.45 768 4693 2225.79 8658.43

356414.47

2823311.60

*Wherever applicable
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E irda journal December 2013

non-life insurance

Name of the Insurer: Max Bupa Health Insurance Company Limited

BUSINESS FIGURES:

LINE OF BUSINESS

Total No. of
Policies Issued

Accretions during

Total Premium u/w the month (premium)

Sum Assured

For the Up to
month the month

For the Up to
month the month

For the Up to
month the month

For the Up to
month the month

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

10.38 49.75 36.00 111.00 10.38 49.75

10,322.12 65,903.59

Previous year

Medical Insurance

2459.19 12997.02 16979.00 92783.00 2459.19 12997.02

168499.00 866823.81

Previous year

1385.12 7721.44 11623.00 66949.00 1385.12 7721.44

43862.00 223883.35

Overseas Medical Insurance

Previous year

Health (Total)

2459.19 12997.02 16979.00 92783.00 2459.19 12997.02

168499.00 866823.81

Previous year (Total)

1385.12 7721.44 11623.00 66949.00 1385.12 7721.44

43862.00 223883.35

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

2,469.57 13,046.77 17,015.00 92,894.00 2,469.57 13,046.77

178,821.12 932,727.40

Previous year (Total)

1,385.12 7,721.44 11,623.00 66,949.00 1,385.12 7,721.44

43,862.00 223,883.35

*Wherever applicable
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irda journal December 2013

non-life insurance

Name of the Insurer: Star Health and Allied Insurance Company Limited

BUSINESS FIGURES:

o premum ubw | pgataNool | Acoetoneduing | sum Assurc
LINE OF BUSINESS
For the Up to For the Up to For the Up to For the Up to
month the month month the month month the month month the month
Fire
Previous year
Marine Cargo
Previous year
Marine Hull (Including
Onshore & Offshore oil energy)
Previous year
Marine (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Aviation
Previous year
Engineering
Previous year
Motor Own Damage
Previous year
Motor Third party
Previous year
Motor (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Workmen's compensation /
Employer's liability
Previous year
Public Liability
Previous year
Product Liability
Previous year
Other Liability Covers
Previous year
Liability (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Previous year (Total) 0.00 0.00 0 0 0.00 0.00 0.00 0.00
Personal Accident 235.61 1041.86 12917 71159.00 54.78 280.56 243955.52 1160461.74
Previous year 180.83 761.30 11961 62516.00 37.35 119.90 238764.16 1322890.47
Medical Insurance 10724.83 45979.89 109703 610960.00 2113.15 7571.66 785597.70 3864657.93
Previous year 8611.68 38408.23 97128 543747.00 2606.07 -20498.37 395242.98 2133227.06
Overseas Medical Insurance 82.09 807.28 2522 26087.00 -17.16 0.97 360369.09 2371680.88
Previous year 99.25 806.31 2977 26377.00 11.89 28.22 341193.11 2865949.35
Health (Total) 10806.92 46787.17 112225 637047 2095.99 7572.63| 1145966.79 6236338.81
Previous year (Total) 8710.93 39214.54 100105 570124 2617.96 -20470.15 736436.09 4999176.41
Crop Insurance
Previous year
Credit Guarantee
Previous year
All Other Miscellaneous 0.00 0.00 0 0.00 0.00 0.00 0 0.00
Previous year 0.00 0.00 0 0.00 -34.39 -224.80 0 0.00
Grand Total 11042.53 47829.03 125142 708206 2150.77 7853.19 1389922.31 7396800.55
Previous year (Total) 8891.76 39975.84 112066 632640 2620.92 -20575.05 975200.25 6322066.88

*Wherever applicable
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irda journal December 2013

non-life insurance

Name of the Insurer: Religare Health Insurance Company Limited

LINE OF BUSINESS

BUSINESS FIGURES:

Total No. of Accretions during
Policies Issued the month (premium)

Total Premium u/w

Sum Assured

For the Up to For the Up to For the Up to
month the month month the month month the month

For the
month

Up to
the month

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

0.00 0.00 0 0 0.00 0.00

0.00

0.00

Previous year (Total)

0.00 0.00 0 0 0.00 0.00

0.00

0.00

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

0.00 0.00 0 0 0.00 0.00

0.00

0.00

Previous year (Total)

0.00 0.00 0 0 0.00 0.00

0.00

0.00

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

0.00 0.00 0 0 0.00 0.00

0.00

0.00

Previous year (Total)

0.00 0.00 0 0 0.00 0.00

0.00

0.00

Personal Accident

13.00 96.72 32.00 115.00 13.00 96.72

24354.97

183545.23

Previous year

0.00 0.00 0.00 0.00 0.00 0.00

0.00

0.00

Medical Insurance

800.37 7721.92 4639.00 18737.00 666.91 6677.81

31273.00

616408.54

Previous year

133.46 1044.11 1421.00 2682.00 133.46 1044.11

6037.25

30409.25

Overseas Medical Insurance

0.00 0.00 0.00 0.00 0.00 0.00

0.00

0.00

Previous year

0.00 0.00 0.00 0.00 0.00 0.00

0.00

0.00

Health (Total)

800.37 7721.92 4639.00 18737.00 666.91 6677.81

31273.00

616408.54

Previous year (Total)

133.46 1044.11 1421 2682 133.46 1044.11

6037.25

30409.25

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

813.37 7818.64 4671 18852 679.91 6774.53

55627.97

799953.77

Previous year (Total)

133.46 1044.11 1421 2682 133.46 1044.11

6037.25

30409.25

*Wherever applicable
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Q

Why insurance?

A
Why raincoat?

* Life, property and wealth are always at risk. * Insurance is the best safeguard to

mitigate risk.

e Risk of accidents, natural calamities, o] Bt T ek £ of sk

: . nsurance alleviates loss in the event of ris
disasters, theft, riots etc. becomingarciliny

* The ‘it-can't-happen-to-me’ attitude ismost  « Insurance is sensible, practical and above all,
unwise.

the right thing to do.

A public awareness initiative by
@

SER  |NSURANCE REGULATORY AND
iscdes DEVELOPMENT AUTHORITY

Promoting insurance. Protecting insured.

www.irda.gov.in
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HRM & Industrial Relations (Life)
By National Insurance Academy.

Growth Through Customer Centricity
By Asia Insurance Post.

Leadership Competencies for Business Excellence
By National Insurance Academy.

C.D. Deshmukh Seminar
By National Insurance Academy.

Management of StrategicIssues for Insurance Executives
By National Insurance Academy.

7thIndia Rendezvous
By Asia Insurance Review.

Insurance Regulatory Issues (Non-life)
By National Insurance Academy.

Workshop on Predictive Analytics (Life)
By National Insurance Academy.

14th Asia CEO Insurance Summit
By Asia Insurance Review.

2nd Asia Insurance Brokers’ Summit
By Asia Insurance Review.




RNI No: APBIL/2002/9589

view point

117

The IAIS, whose Members constitute nearly all of the world’s insurance supervisors, has

committed to develop and implement the first-ever risk based global insurance capital
standard.

Mr Peter Braumiiller

Chair of the IAIS Executive Committee.

We share the President’s goal of affordable coverage for consumers, and we will work with the

insurance companies in our states to implement changes that make sense while following our
mandate of consumer protection.

Mr. Jim Donelon

NAIC President and Louisiana Insurance Commissioner.

For the insurance industry, higher payouts following natural disasters pose additional

difficulties. Five of the ten costliest natural disasters, in terms of money rather than lives,
occuredin the pastfive years.

Ms. Jacqueline Loh

Deputy Managing Director, Monetary Authority of Singapore.

The traditional regulatory mechanism for dealing with cultural weakness has always been to

enhance the rules - to close loopholes in the law as and when they appear, to require more
disclosure or compliance with specific processes.

Mr. Martin Wheatley

Chief Executive of the Financial Conduct Authority (FCA), UK.

Markets may fail to adequately price or manage financial risk because of the presence of
externalities and/or asymmetricinformation.

Mr. John F Laker

Chairman, Australian Prudential Regulation Authority.

The regulator has a huge role to play as the custodian to ensure that the trust placed by the

consumer on the contract and his belief in the mechanism of insurance is upheld in all
reasonable situations.

Mr. T.S. Vijayan

Chairman, Insurance Regulatory & Development Authority, India.
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